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LOK SABHA DEBATES

LOK SABHA

Monday, March 16 ,1992/Phalguna 26,
1913 (Saka)

The Lok Sabha met at Eleven to the Clock
[MR. SPEAKER in the Chair]

RE. SUSPENSION OF QUESTION HOUR

[English] ‘

SHRI SOBHANADREESWARA RAO
VADDE (Vijayawada): We request the hon.
Speaker to suspend the Question Hour and
immediately take up the matter of the
treacherous act by the ruling party, Con-
gress (l) in encouraging defections and split-
ting other parties... (Interruptions) They are
encouraging defection and splitting political
parties. What is this?

(Interruptions)

At this state, Shri S. M. Laljan Basha came
and stood on the floor near the Table

SHRI NIRMAL KANTI CHATTERJEE
(Dumdum): For the stability of the Govern-
ment, they are even prepared to destabilise
other political parties. This is not the way to
uphold parliamentary democracy... (Inter-
ruptions) Their narrow mindedness and

partisan interests destroyed Punjab and .

generated the problem in Kashmir. They are
always upto this mischief.

SHRIBASU DEB ACHARIA (Bankura):
This was engineered by the Congress (1) in

order to gain majority. Why were you also in
such a hurry Sir?

SHRI SAIFUDDIN CHOWDHURY
(Katwa): What is your responses Sir?

At this state Shri S. M. Laljan Basha went
back to his seat.

[ Translation)

SHRI RAM VILAS PASWAN (Rosera):
Sir, this is a serious charge. The hon. Member
is levelling a serious charge against the
Treasury Benches. Will democracy survive
in this country ? (Interruptions)

[English]

SHRI BASU DEB ACHARIA: Democ-
racy is not safe in their hands. They have
murdered democracy. (/Interruptions)

MR. SPEAKER: Please take your seat.

SHRIBASU DEB ACHARIA (Bankura):
Sir, this is a very serious matter. You should
suspend the Quaestion. Hour and allow a
discussion on this. How can the House func-
tion in this way? (Interruptions)

MR. SPEAKER: | think it is possible for
all of us to understand the agony and the
displeasure which has been expressed by
hon. Members. All the same | do think that
we have the Question Hour, which is the
Private Members Hour and the Members
would also be interested in asking ques-
tions. The intention...

(Interruptions)

SHRI BASU DEB ACHARIA : Sir, the
Government machinery has been misused
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by them. When democracy is being mur-
dered, what is the importance of this Ques-
tion Hour? (Interruptions)

MR. SPEAKER: Supposing...
[Transiation}

SHRI SHARAD YADAV: Sir, seven
vehicles had been placed atthere disposalin
a day | can prove it if you want. (Interrup-
tions)

SHRI S. M. LALJAN BASHA (Guntur):
Sir, democracy has been throttled. How long
will this money last? This Government is
throttling democracy. (Interruptions)

[English)

MR. SPEAKER: Yes, you have very
forcefully made your point.

(Interruptions)

SHRI SRIKANTA JENA (Cuttack): The
~ Congress Party has started its old game of
money and powaer.

SHRIBASU DEB ACHARIA: Once they
toppled TDP Governmentin Andhra Pradesh
by creating defection. They have again
started this game inorder toremainin power.

MR. SPEAKER: You have protested.
(Interruptions)
SHRI BASU DEB ACHARIA: Where is

Shri Balram Jakhar He came in his house.
Where is Shri Chidambaram?

(Interruptions)

SHRIB. N. REDDY (Miryalguda): They
should resign on moral grounds. (Interrup-
tions)

SHRI K. P. REDDAIAH YADAV (Ma-
chilipatnam): Why should a Kamma be a
Leader? (Interruptions)
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SHRIBASU DEB ACHARIA (Bankura):
They were elected on the TDP ticket and
now they should resign.

SHRIMAT! GEETA MUKHERJEE
(Panskura): If they want to break away from
the Janata Dal and join the Congress (1) and
if they have the courage, let them immedi-
ately resign from the Lok Sabha seat. This
was the Congress culture throughout before
and this is the Congress culture now. So,
why do these gentlemen resort to all these
things again and again?

At this stage, ShriB. N. Reddy came and
stood on the Floor near the Table.

SHRI BASU DEB ACHARIA: The de-
fectors should resign. They have no moral
right to continue. (Interruptions)

At this stage, Shri B. N. Reddy went back
to his seat.

SHRI NIRMAL KANTI CHATTERJEE
(Dumdum): Sir, years ago, that is in 1984,
they had done it in Andhra Pradesh. In the
similar game of defection, NTR had to go.
That was fought inside the Parliament and
outside forrestoring NTR in Andhra Pradesh.
Now, the something is being done here to
Andhra MPs. We know that for their narrow
party interests, the Congress (l) has caused
immense harm to Kashmir; immense harm
to Punjab and they are putting Parliamentary
democracy on the fire. They should desist
from breaking other parties and try to uphold
the parliamentary traditions of the country.
After all, we cannot forget that they continue
to be the biggest party in our country and
responsibility devolves on them. Unfortu-
nately, they have not learnt the lessons of
history. For them interests are above coun-
try's interest and the interest of Parliamen-
tary democracy. All these hullabaloo from
our side is sincerely intended to sound a
warning. They always operate like that.

So, | appeal to them from our side that
unless they desist from such activities, they
will take our country to a point of no return.
They should try to safeguard the interests of
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the Parliamentary democracy. It is a most
unfortunate story of the post-Independent
India. They are trying to retain supremacy of
their party in the country at the cost of Parlia-
mentary democracy and the country. (/nter-
ruptions)

SHRI BASU DEB ACHARIA: What did
you dointhe past? (/Interruptions) How much
money did you spend 1.~ order to gain major-
ity? (Interruptions)

MR. SPEAKER: Will you please hear
me ?

(Interruptions)

SHRI SRIKANTA JENA (Cuttack): The
Congress Party is pursuing their political line
of defection; they encourage dejection and
that is their practice. All the Members who
have been defected at the instance of the
Congress Party should resign from the Lok
Sabha and face election again. (Interrup-
tions)

SHR!I SOBHANDREESWARA RAO
VADDE (Vijayamwada): All those Members
who have changed their political colour must
resign and go to the people. You must pro-
tect democracy and interest of the House.
(Interruptions)

SHRI BASU DEB ACHARIA: Democ-
racy is being destroyed and murdered by
Congress (l). MPs are being purchased. The
defection is engineered by them in order to
gain majority. (Interruptions)

[ Translation)

MR. SPEAKER: You have been given
ample opportunities. (Interruptions)

[English}

Mr. Basu Deb Acharia, all the time, you
are interrupting it is not necessary. | allowed
youto Speak also. You were interrupting and
talking to Mr. Sontosh Mohan Dev also.

Well, | think, one can understand the
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feelings of the Members inthe House. (Inter-
ruptions)

MR. SPEAKER: If you respond, | can-
not tak; that is my difficulty, because | can-
not compeie with you.

(Interruptions)

MR. SPEAKER: Than you talk between
yourselves. Please do not do like that. |
cannot raise my voice beyond a certain limit.

| think the hon. Members, who wanted
to protest have protested; their protest is
recorded. | don't think that it is necessary for
any Member to go beyond this to register
protest. | do think that we would carry on
which the rest of the business. Having pro-
tested and having expressed their views, itis
not necessary to continue it further. | hope
that you will cooperate.

(Interruptions)
[Translation]

SHRI RAM VIALAS PASWAN: Sir
beside this there are a number of things
which we want to speak about. | request you
to summon party leaders to your room
immediately after the Question—Hour.

[English)

MR. SPEAKER: | will takk to you in my
Chamber.

[ Translation]

SHRIRAM VILAS PASWAN: Sir, thatis
not all. There are other issues also. It has tc
be seen as to who is attached and who is
unattached. A full two months time was
taken | in the carse of Janata Dal. But in this
case the whole issue is being cleared off in
a day. request you to convene a meeting of
all leaders in your chamber. (Interruptions)

[English}
MR. SPEAKER: Mr. B Vijaykumar Raju,



7 Re. Suspension of
-| aliow you, | have to allow others also.

(lnterruptions)

MR. SPEAKER: Q. No. 265
Chandrajeet Yadav.

(Interruptions)

- Shri

MR. SPEAKER: Let us not take it up in -

the Zero Hour. If | want to talk to talk to you,
I will call the Leaders in my Chamber and tak
to them.

SHRI BH. VUYA KUMAR RAJU (Nar-

sapur): | have to record my protest. (Interrup-
tions) Otherwise, you wili have to allow me to

speak. (interruptions)

SHRI BH. VWAYA KUMAR RAJU: Sir,
you aliow me.

MR. SPEAKER: Not now.

(Interruptions)

SHRI SOBHANADREEWARA RAO
VADE: What we are demanding is .........

SHRIBH. VIJAYA KUMAR RAJU: You
please allow me.

SHRI SOBHANADREEWARA RAO
VADDE: You expunge his works.

SHRI SAIFUDDIN CHOUDHURY: We
want to hear him. (Interruptions)

SHRI BH. VJAYA KUMAR RAJU: | am
prepared to resign. (Interruptions) i Shri N.
T. Rama Rao is prepared to accept my
challenge | am going to resign. Let him
contest against me in my constituency. (/n-
terruptions)

MR. SPEAKER: Not like this, please.

Order, order.

(Interruptions)
MR. SPEAKER: Shri Nirmal Kanti
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Chatterjee, you please take your seat. ( Inter-
ruptions)

MR. SPEAKER: You pleace take your
seat.

SHRI BASU DEB ACHARIA: Sir, this is
avery serious thing. (Interruptions) You hear
his point. (Interruptions)

MR. SPEAKER: | will tak to you in the

-~ Chamber.

(Interruptions)

MR. SPEAKER: | am ready to hear you
in the Chamber.

SHRI SAIFUDDIN CHOUDHURY: May
| make a submission, Sir? We want to hear
Mr. Raju after the Question Hour. We have
something to say also.

SHRI BH. VIJAYA KUMAR RAJU: | re-
quest you to please take it up after the
Question Hour.

(Interruptions)

SHRI BASU DEB ACHARIA: You will
have to allow him. (Interruptions)

[ Translation}

SHRIRAM VILAS PASWAN: Sir, let the
Question Hour continue. Then allot time of
two minutes to each speaker during the
Zero—Hour. Afterthatyou can talk to them in
your Chamber.

MR. SPEAKER: All right.
SHRIRAM VILAS PASWAN: You have

been allowing hon. Members to raise their
points after Question Hour also.

[Engiish] :
MR. SPEAKER: | will hear one from

each faction and none else. You have noth-
ing to do.
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(interruptions)

SHRI RAM VILAS PASWAN: After
Question Hour we can take it up.

MR. SPEAKER: No; not like this. Bar-
gain cannot go on in the House. It is not like
this. We will do it later. Now Question No.
265, Shri Chandra Jeet Yadav.

11.24 hrs.
ORAL ANSWERS TO QUESTIONS
A-320 Alrbus

+
SHRI
YADAV:
SHRI M. V. CHANDRA
SEKHARA MURTHY:

*265 CHANDRAJEET

Will the Minister of CIVIL AVIATION
AND TOURISM be pleased to state:

(a) the existing number of A-320
Airbus with the Indian Airlines/ Air India;

(b) the number of accidents in which
A-320 Airbus have been involved in the
last two years;

(c) whether the Government propose
to purchase more such aircraft;
(d) it so, the details thereof;

(e) whether any request has been sent to
Airbus Industries, France to send the pre-
liminary reportof investigation intothe causes
of accident involving A-320 airbus which
crashed in Voges Mountains recently; -

(f) if so, whether it is proposed to reex-
amine the safety of these planes; and

(9) # so, by when and if not, the reasons
therefor?

THE MINISTER OF CIVIL AVIATION

PHALGUNA 26, 1913 (SAKA)

Oral Answers 10

AND TOURISM (SHRIMADHAV RAO SCIN-
DIA): (a) to (g) A statement is laid on the table
of the House.

STATEMENT

(a) At present there are 18 Airbus
A-320 aircraft in the fleet of Indian Airfines.
Air India does not have aay A-320 aircrait.

(b) During the last twoyears there have
been two accidents involving A-320 aircraft,
one at Bangalore on 14.2. 90 and the other
in France on 20. 1. 1992,

(©) lnd(d). An agreement has been

. entered into by Indian Airlines with Airbus

industries on 5. 6. 89 for purchase of 12

. additions A~320 aircraft.

(e) Yes Sir.

(f) and (G) There is no finding yet which
calls callfor re—examination of airworthiness
of this class of aircraft.

SHRI CHANDRA JEET YADAV: Sir, in
view of the fact that two accident of A-320
aircraft took place, one in India and another
in France, and that the proliminary enquiry

_has shown the defective cockpit dosing of

the plane and also the navigational
problems,which is — it is said — a highly

" computerised system, there are doubts that

even the software of the airplane’s comput-
ers were also defective. Lufthansa and Air
France have instructed their pilots not to use
this became landing system. The pilots have
also made severalrepresentations in France
as well as in India. It is said that there is
always a possibility that a wrong button can
be pressed and the accident can take place.
Iwould like to know from the Minister whether
he has taken up this issue with the A-320
Airbus, manufacturing company and whether
they have assured that they y are taking
certain necessary steps to rectify these de-
fects in the cockpit. | would like to know from
the Minister as to what has been done in this
regard.

SHRIMADHAV RAO SCINDIA: Sir, after
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this air crash at Starsbourg, the DGCA,
France was requested by the DGCA, Indiato
provide details which may be pertinent. And
the DGCA, France has made a preliminary
inquiry and they have said that there is no
major problem in operating this aircraft ex-
cept for a few directives that should be
issued, which would avoid possible confu-
sion between vertical speed and the flight
path angle. These directives have been is-
sued by the DGCA, India. And even before
this crash took place, the matter that you are
referring to, the Air Inter and Air France had
given up the use of VORDME approach. But
the DGCA, France has convened a meeting
after the crash. They have discussed it with
the Airbus Industry and with the two Airlines
concerned. They have come to the conclu-
sion that a ban of the VORDME approach is
not really required provided certain other
safety procedures are carried out; which is a
VORDME approach with a manual feed-
back, which can then both be monitor. So,
providing these procedural directives are
issued, they have felt that there is no need to
ban the VORDME approach and these
directives have been issued by the
DGCA.

SHRI CHANDRA JEET YADAV: | will
say from my experience. Only there weeks
before, | was flying by this aircraft from
Varanasito Bombay. And at Lucknow, it was
landed for four hours. A Swedish priest, who
was also travelling with me when we were
asked to get out of the plane; said: “there is
a God. If this defect had occurred ten min-
utes before when we were in the air, where
would we have been” After four hours of stay
at Lucnow Airpott in the midnight, it was
found that there was no engine trouble only
a computer defect. The Captain while taking
off again after four hours announced that
there was no serious trouble with the engine
and it was only a wrong message of the

computer. And that is what | am saying. As .

this plane has highly computerised, gadg-
etry there is always a possibility of commit-
ting a mistake. And that is what the pilots
have also said. Even the French pilots said
now there are only two pilots in the cockpit...
‘Interruptions)
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MR. SPEAKER: Put your question
please.

SHRICHANDRAJEET YADAV: In spite
of mensing instructions, board serious de-
fects continue to be there. When the people
take A-320, they always go with athought as
to what will happen to them? The Govern-
mentgoing to purchase additional 12 A-320s.
I would like to know from the Minister that in
this background...

(Interruptions)
[Translation)

SHRI SRIKANNTA JENA: Please ésk
him to conclude. (Interruptions)

MR. SPEAKER: Accidents can occur
even while riding on bicycle (/nterruptions)

[English]

SHRI CHANDRA JEET YADAV: Sir,
everybody should take care. Please do not
makae it so lightly. Otherwise, the Minister will
be very much interested to go ahead and not
to look into this problem.The fact is that
country had to lose almost Rs. 500 crores
because A-320s were grounded here for a
long time. now, | am asking the Minister
again that before purchasing these twelve
A-320 additional aircraft, will he please ask
the manufacturing company at least to re-
move those defects which have beeq pre-
liminarily found in India | would also like to
know how much he is going to spend to
purchase these aircraft and when are why
likely to join the Indian Airlines.

SHRIMADHAV RAO SCINDIA: Sir, the
agreement was signed to purchase these
twelve aircraft way back in 1989 and unless
a major flaw appears in these aircraft, | am
afraid , we do not have much option. How-
ever, this does not mean that | am in any
way, inferring that there is anything wiong
with the aircraft. Neither the hon. Member is
a technical man nor | am a technical man.
We can only depend on various engineers
and technical experts who go into this mat-
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ter, both in India and abroad. As far as the
findings so far are concerned, as | said, no
major flay seems to have appeared in these
aircraft. Ican only go by that. These airbuses
are coming in from 1993 to 1994 and we will
be spending something like 958 million on
their purchase.

MR. M. V. CHADRASHEKARA MUR-
THY: Mr. Speaker, Sir, | would like to know
whether itis a fact that the pilots in India and
in France have argued that these A-320
airbuses cannot be flow by a two member
crew; it requires another member so as to
keep a watch over the aftitude as weli as
otherinstruments at the time of landing. if so,
I wouid fike to know what action has the
Government of India or the Indian Airline
taken so far to rectify these defects.

SHRIMADAVRAO SCINDIA:Sir, some
suggestions have come in from different
quarters from time to time. But, as | said the
matter has been gone into in depth, both on
Indian soil and also abroad and at present it
has not been found necessary 1o have a
three—member crew.

SHRIMATI GEETA MUKHERJEE: Sir,
sinca the technical people hare are not only
engineers but also pilots, 1 would like to know
that what they feel in India. Is it a fact that
they are very much reluctant to fly these
aircraft? it os, because they are the most
important people, because they are the most
important people, what is the opinion of the
Mirister about that?

SHRI MADHAV RAO SCINDIA: Sir, as
{ said, suggestion have come in from differ-
ent quarters from time but there is no reluc-
tanes on the part of the pilots to pilots to fly
these aircraft. They are flying them every-
day. Our pilot are certainly technically
amongst the most capable pilots in the world.
So, 1 do not see any major problem with the
pilots.

SHRIMATIGEETAMUKHERJEE : Have
they not represented to you about this?
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SHRI MADHAV RAO SCINDIA: | have
said that some suggestions have come. But,
as | said, there is no major reluctance on the
part of the pilots to fly these aircraft.

Natlonal Thermal Power Corporation

*266 SHRI M. V. V. S. MURTHY: W.!
the Minister c¢f POWER AND
NON-CONVERNTIONAL ENERGY
SOURCES be pleased to state:

(a the details of the amounts payable by
the Statss to the National Thermal Power

Corporation:

(b) the steps taken for coliecting the
same,

(c) whether is any proposal to com-
mence new NTPC projects inthe Eighth Five
Year Plan; and

(d) if so, the details thereof State—wise?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALP NATH RALl): (a) to
(d). A Statement is laid on the Table of the ..
House.

STATEMENT

{a) Details are given in Amendment in
Annuexure—| attached.

(b) The steps taken for recovery of
dues include frequent visits to State Electric-
ity Boards and State Government by Senior
Exocuuves of the NTPC, organising meet-

ings, recovery through Cemral Apptopaa
tion Otc

{c) Yes, Sir.

(d) The Eighth Plan is yet to be final-
ised. However, the execution of the following
on-going/approved projects would be con-
tinued by the NTPC during the 8th plan:
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1. Farakka I-Coal (West Bengal) 1000 MW
2. Kahalgaon -Coal (Bihar) 840 Mw
3. NCTPP—Coal (Uttar Pradesh) 840 MW
4. Kawas | -Gas (Gujarat ) 844 MW
5. Talcher |- Coal (Orissa) 1000 MW
6. Dadri | -Gas (Uttar Pradesh) 817 MW
7. Gandhar | - Gas (Gujarat) 650 MW

In addition to the above, NTPC have submitted proposals for the following projects during
the 8th Plan period. The implementation of these projects would depend upon availability of
resources, fuel linkage, environmental clearance and other statutory clearances:

1. Anta-ll Gas (Rajasthan) " 430 MW
2. Faridabad - Gas (Haryana) 800 MW
3. Godavari- G#s (Andhra Pradesh) 400 MW
4. Rihand Il -Coal (Uttar Pradesh) 1000 MW
§. Vindhyachal Il- Coal (Uttar Pradesh) 1000 MW
6. Yamunanagar }- Coal (Haryana) 840 MW
7. Farakka- Ill - Coal (West Bengal) 500 MW
8. Mangalore | - Coal (Karnataka) 420 MW
9. Kayamkulam |- Coal (Kerala) 420 MW
ANNEXURE-I
Outstanding dues of NTPC as on 29th February 1992
(Rs. In Lakhs)
S. No. SEB/Organisation | Outstanding Surcharge
dues billed
1 2 3 4
1. Andhra Pradesh “101 1640
2. Bihar 25371 7502
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(Rs. In Lakhs)
S. No. SEB/Organisation Outstandi—ng Surcharge

dues billed

1 2 3 4

3. Gujarat 5295 2841

4. Goa 16 2

5. Haryana 10887 5811

6f Himachal Pradesh 1046 660

7. Jammu & Kashmir 4165 636

8. Karnataka 1003 1582

9. Kerala 4312 799

10.  Madhya Pradesh 22250 9848

11.  Maharashtra 2763 3218

12.  Orisha 1535 1620

13.  Punjab 2119 103

14. Rajasthan 10014 9001

15.  Sikkim 6 4

16.  Tamil Nadu 7047 2656

17.  Uttar Pradesh 0* 22917

18. Waest Bengal 4680 2507A

19. Cham;igarh 295 0

20. Dadra & Nagar Haveli 69 1

21. Daman & Diu -39 0
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) (Rs. In Lakhs)
S. No. SEB/Otyanisat}on Outstanding Surcharge
dues billed
1 2 3 4
22. DEsu 5088 4510
23. DVC 8370 2080
24. Pndicerry -157 1
TOTAL 117146 79939

NOTE: *Arrears of Rs. 744.63 crores up to 298.2.1992 (and a surcharge of Iis. 71.50
Crores) of UPSEB adjusted against proceeds of transfer of Feroze Gandhi
Unchahar Thermal Power Project to NTPC.

SHRI M. V. V. S. MURTHY: Sir, the
answer shows that almost all the State Elec-
tricity Boards where the NTPC plants are
being contemplated, own large amounts of
dues, more than thousands of crores of
rupees. | would like to know how the Govern-
ment is going to recover these dues so that
the new projects could be started. The an-
swer given in this respect is very vague. it
appears that only utilising the power and not
paying the charged is the best method. lf so,
will the Minister be pieased to answer these
dues will be collected first before contem-
plating to start these new projects? There
are some plants where there arenodues -
like the gas-based plants in Godavari area
and another super thermal plant at
Visakhapatnam. | want to know what is the
status of these plants.

SHRI KALP NATH RAL: Sir, arrears of
Rs. 1,171 crores are due to the N. T. P. C.
The State Electricity Boards have not paid it.
Surcharge of Rs. 977 crores is also due. The
Central Government is trying its level best to
get the arrears. Some Electricity Boards are
paying also. But we can only persuade them
by writing letters, telephoning to the Minis-
ters, Chief Ministers etc. Whenthey were not
paying, the Central Government adopted a
principle of Central appropriation in 1990.

We wanted 1o appropriate the money of
Central Government outlay which was sanc-
tioned to the State Governments. We have
now received Rs. 510 crores because of
Central appropriation. Even then arrears ot
Rs. 1,177 crores are pending and surcharge
of Rs. 977 crores is pending. The sooner we
get the amears, we shall be in a position to
invest that money in other plants. Because
the State Government are not poying the
arrears, even the World Bank and
multi-lateral agencies are not givinga loans
to the Government so that we can invest that
money in the power sector.

SHRI M. V. V. S. MURTHY: Sir, the
Government's policy now is to encourage
private sector also to enter into the power
field. The K. P Rao Committee which has
been constituted to suggest ways and means
to improve the system of working of these
power plants and the tariff system has sug-
gested a two—point tariff rate. | want to know
from the Government whether that proposal
will be implemented. | may submit that in
case it is implemented the private sector
plants that are being started will apply for this
two—point tariff rates.

SHRI KALP NATH RAI: Sir, the hon.
Member has questioned about
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Visakhapatnam power plant. It is a
State—sector plant. The coal linkage has
beendonebythe Central Government. There
is a resource crunch problem in Andhra
Pradesh.

They were advertised and we included
that plant in the private sector. It is known
that amendment in the electricity act have
taken place regarding private sector partici-
pation and now any private party is allowed
to invest money inthe Visakhapatnam plant.

About the second question of K. P. Rao
committee’s recommendations, | may say
thatthe Committee had suggested two—point
tariff rate - one on the capital investment
and another tariff on the fuel and working
capital investment and another tariff on the
fuel and working capital. The two tariffs were
been combined together and a notication to
this effect has been issued by the Central
Government on 1.4.1991. This will be appli-
cable to all the State Government.

[Translation)

SHRINARAIN SINGH CHAUDHRI: Mr.
Spaaker, Sir, it was proposed to set up two
power plants of 844 MW each in the State of
Haryana. One at Yamuna Nagar based on
thermal power and the other at Faridabad
based on gas. ‘

| would like to know that during the
eighth five year plan by which year the work
is going to start on these two power plants
and the time by which work will be completed
and whether an aliocation forthese has been
made in the Budget?

SHRI KALP NATH RAI: Mr. Speaker,
Sir, power plants are proposed to be set—up
at Yamunanagar and Faridabad during the
Einghth Five Year Plan. Power plant at
Yamunanagar was proposed to be set-up
with the Canadian assistance but the Cana-
dian Government has refused to finance this
project even then the Government of india
has decided that the work of the Yamuna
Nagar project should be taken up during the
eighth five year plan. Work onFaridabad gas
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based power plant will also be zaken up
during the eighth five year plan, as the con-
currence for supply of gas from the Minister
of Petroleum has already been obtained.

- SHRIMATI SUSEELA GOPALAN: May
| know from the hon. Minister whether the
proposal to change the site of the Kay-
ankulam thermal plant within the complex
but to a thickly populated area wifl result in
the cancsllation of the project itself? And
already the NTPC has started shifting their
offices to other project areas. So | want to
know whether it is correct and if it is not
correct, when will the project start function-
ing.

SHRI KALP NATH RAL: Mr. Speaker,
Sir, Kayankulam project had been accepted
by the Government of India with Russian
assistance. As you know, the Soviet Union
has disintegrated, even then some delega-
tion to the Indian Government has gone to
Russia and they have promised a new
commercial credit. In the changed circum-
stances they have promised to give assis-
tance to Kayankulam.

The next question is that environmental
clearance has not been given by the Envi-
ronment Ministry. Several times the Chief
Minister of Kerala, Shri Karunakaran, and
saveral members of Parliament belonging to
Opposition parties have also requested me
regarding the establishment of Kayankulam
in Kerala. | have requested, and written
sevaral letters to the Environment Ministry.
Up till now, the environment clearance has
not been available to us. Even then we are
spending money on the infrastructural activi-
ties in Kayankulam and in the Eighth Five
Year Pian, | want to assure the Members of
Parliament that this Kayankulam project will
be taken up and will be executad. (Interrup-
tions)

[ Translation}

SHRISHANKARS -INHVAGHELA: Mr.

Speaker, Sir, | do not want to go into the

details of statewise dues to be recoverdd by
the NTPC. | would like to know that whether
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inthe matter of recovery of dues some states
are being favoured by you and whether
recovery of dues pending against any State
like DESU has been waived off and secondly
whatis the cost of production of electricity viz
Hydel, Thermal or Gals based power? What
is the parmunit power tariff charged from all
the States and whether there is uniform
policy in this matter or different policies are
adopted for different states.

My supplementary is in two part. Have

you waived of dues of DESU or any other
State and what is the cost of production of
power?

SHRI KALP NATH RALl: Mr. Speaker,
Sir, in reply to the question of the hon.
Member | would State maximum amount is
outstanding against Bihar like to State that
i.e. Rs. 253 crore. Rs. 222 crore is outstand-
ing against Madhya Pradesh and Rs. 100
crore is outstanding against Rajasthan.
Request for payment of outstanding dues
are made to all the State Governments. The
power supply situation can only be improved
with mutual understanding and co—operation
between the States and the centre. Since
you have expressed you desire to know the
statewise details of outstanding due, | would
like to inform you that on top is the State of
Bihar closely followed by Madhya Pradesh
and Rajasthan.

SHRISHANKER SINH VAGHELA:1am
not asking anything about outstanding?
(Interruptions)

MR. SPEAKER: No, not like this. You
cannot ask more than one supplementary.

(Interruptions).

MR. SPEAKER:please reply to his main
supplementary only.

SHRI KALP NATH RAI: Mr. Speaker,
- Sir, for recovery of dues the Government can
just make humble requests to the State
Government, but cannot resort to strong arm
tactics. (Interruptions)

[English}
MR. SPEAKER: Now, Question No.

268-Shri S. N. Vekaria. Mr. Shankersinh
Vaghela, your next question.
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_(Interruptions).
MR. SPEAKER: | will go to the other
question if you don't want.
(Interruptions).

MR. SPEAKER: | have been watching
that some that Members are asking the
questions interrupting the Ministers and doing
like this. This is not correct. Is it in your
interestor is it in the interest of the Members
who want to ask the question? If you want to
ask only question, | will allow it.

(Interruptions).

MR. SPEAKER: If you want only one
question to ask, 1 will allow you one question
to be asked, but not like this. Now. Question
No. 268, Shri S. N. Vekaria.

[Translation)
Irrigation Projects

‘268

SHRI SHIVLAL- NAGFIBHAI
VEKARIA:
SHRI SHANKERSINH
VAGHELA:

Will the Minister of WATER RE-
SOURCES be pleased to state:

(a) the number of proposals for small,
medium and major Irrigation projects
received by the Union Government during
each of the last three years, State—wise;

(b) the number of proposals which
have since been cleared, State-wise;

" (c)the number of proposals still pending
with the Union Government.State—wise and

the reasons therefore;

(d) the time by which these are likely to
be cleared; and

(e) the details of estimated cost in each
case?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA):(a)to (e) Astatementis laid onthe
Table of the House.
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SHRI SHIVLAL NAGJIBHAI VEKARIA:
Mr. Speaker, Sir, in the reply furnished it is
stated that 11 projects in Gujarat are to be
taken up at the estimated cost of Rs. 234.90
crore. | would LIKE to know why these are

being kept pending.

SHRI VIDYACHARAN SHUKLA: Mr.
Speaker, Sir, there were many shortcom-
ings in the project proposals for which clari-
fications have been sought from the State
Government and as soon as the clarifica-
tions are received, the projects for invest-
ment scruting will be sent to the Planning
Commission after through escorting by the
Central Water Commission. After the clear-
ance by the Planning Commission, the work
on the projects will be taken up.

SHRISHIVLAL NAGJIBHAI VEKARIA:
Mr. Speaker, Sir, out of total 138 project
proposals, 3 have been referred to the Advi-
sory Committee but it has deferred the
consideration and 59 have been sentbackto
the State Government and out of these 59
project proposals 10 pertain to the State of
Bihar. | would like to submit that the reply is
not totally correct, as even after taking into
account the figures of proposals of projects
sent back to the State Government the fig-
ures are confusing. The hon. Minister may
provide details about Bihar.

SHRI VIDYACHARAN SHUKLA: Mr.
Speaker, Sir, these figures have been put
before this august House only after through
scrutiny. No figure out of these is wrong. All
these matters have been pending for a long
time. There can be difference of opinion
about the clearance of these project propos-
als, but no figure is wrong.

SHRISHANKERSINH VAGHELA: Just
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now the hon. Minister of power was say-

(Interruptions)
[English)

MR. SPEAKER: Letitbe avery leanand
pointed question; otherwise you will get
amorphous answers and you will complain
later.

[Translation]

SHRI SHANKERSINH VAGHELA: Mr.
Speakaer, Sir, the question pertains to whole
country. it has been stated that the decision
on these projects has been pending for the
last three years. States submitted proposals
regarding Forest Act, 1980, but unilateral
decision has been arrived at regarding 10
acres of forest land. Regarding forests the
Centre has got powers and the States have
got concurred powers. if should not happen
that the States keep running to the Centre
and whether the States will be given powers
to clear projects on their own, if these do not
come under the purview of Forest Act.

| MR. SPEAKER: Is it a pointed question.
[English]
It is a corpulent question.
[Translation]

SHRI VIDYACHARAN SHUKALA: Mr.
Speaker, Sir, only medium and large irriga-
tion project proposals are submitted to the
Centre for approval and if the forest area
affected is upto 10 acres and these are small
irrigation projects then there is no need to
sent those to the centre for approval.
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[English)

SHRI C. K. KUPPUSWAMY: Mr.
Speaker, Sir, is there proposal pending with
the Government of India from Tamil Nadu
about the implementation of
Pandiyaru-Ponambalaru scheme in order
to give irrigation and drinking water facilities
to Coimbatore and Periyar districts? And
also is there any major proposal from Tamil
Nadu Government pending with the Union
Government in order to make Thanjavur and
Tiruchy districts industrially viable?

Sir, | see, there are proposals from the
16 State in the statement given. But there is
no proposal for Tamil Nadu. There is no
irrigation facility in this area. | would request
the Minister to look into the matter.

SHIR VIDHYACHARAN SHUKLA: The
statement which | have placed on the Table
of the House gives the full particulars of the
proposals received for the last three relevant
years.

MR. SPEAKER: Today is the birthday of
Mr. Kuppuswamy. You can give him some-

thing.

SHRI VIDHYACHARAN SHUKLA: The
scheme about Tamil Nadu which is an old
scheme has not been enquired about in this
particular question.

[ Translation).

SHRiI SHARAD YADAV: Mr. Speaker,
Sir, these issues are very complicated ones
and issues pertaining to environment, forest
and irrigation departments are very impor-
tant from the point of view agriculture and
any delay in solving these matters results in
escalation of production costs. The hon.
Ministeris requestedto evolve such amethod
by which an early decision could be taken in
these matters so as to facilitate early clear-
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ance of these projects and also to prevent
cost escalation, which results in wastage of
rasources of the country. Therefore, these
issues need to be sorted out through mutual
understanding and discussions with all the
parties, because evarytime procided replise
are put before the House on every occasion
and therefore, will you take action to clear
these so that the cost of production may not
escalate?

SHRI VIDYACHARAN SHUKLA: Many
difficulties are being faced in the disposal of
these cases. Many a suggestions have been
giventothe State Governments. Some State
Government have heeded to those sugges-
tion and Central Water Commission had to
overcome many hurdles in these by setting
up Central Design Bureau but now the State

" Government have started to sort out these at

their level on our advise. This will help the
early settlement of these matters. It is true
that delay in clearance to projects results in
cost escalation and breeds anvariety of dif- |
ficulties. It is the endeavour of the Central
and a few progressive State Governments
have given their full co-operation in this
regard. This facilitates speedy clearance
after scrutiny otherwise it takes a lot of time
to clear all the problems. The issues pertain-
ing to irrigation, especially projects involving
more than one State, are so complex that as
long as all the aspects are not examined
thoroughly many a problem are faced in
granting clearance.

[English]

SHR! SOBHANADREESWARA RAO
VADDE: From the answer given by the hon.
Minister, it is obvious that out of 138 project
proposals which have come before the Un-
ion Government, only three project projects
are sent to the Advisory Committee.

| would like to know from the hon. Min-
ister is it not afactthat due to abnormal delay
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thatis taking place in clearing the project, the
- estimated costs are increasing a lot. The
other day, the hon. Prime Minister was good
enough to say that the Government has
done away with licence and permit system
and have deregulated the licensing system.

| would like to know from the hon. Min-
ister whether the Government will change
the present procedure where for some time
itis examined in the Central Water Commis-
sion and after two orthree years, itis sent to
environmental and forest clearance. To
minimise the time for examining and clearing
the proposal in the willthe Government bring
forward categorical changes in the proce-
dure being followed? Now they have in-
vented a new procedure thereby they simply
return the proposal to the State Govern-
ment. The Centre says, Nothing is pending
with us. They send it back to the State
Government even for petty things. In respect
of Vamsadhara Project Stage Il, both the
Governments of Andhra Pradesh and Orissa
have agreed and the officials have also met

and agreed. The submerged areaisonly 106 .

.acres.

Will the hon. Minister take immediate
- steps for clearing the Vamsadhara Project
Stagell?

SHRI VIDYACHARAN SHUKLA: The
delay is often because the procedure laid
down by common consent of the State
Government and the Central Government is
* not properly followed: That is the main rea-
son for delay that takes place.

, Astarasthe environment and the forest
clearance is concemed, it is the responsibil-
ity of the State concerned to obtain these
clearences. g

“#Astar as this particular Ministry is con-
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cemed, we go into the technical questions of
hydrology, water availability and various other
technical matters regarding the dam safety.

But if there is delay in environmental
matters and forest clearance, we would lke
to help the State Govemment Concerned
but the State Government themselves have
to take steps to get expeditious clearance
from the concerned Ministries.

Asfarasthis VamsadharaProject which
the hon. Members is anxious to know is
convened, it has already beenreferredtothe
Advisory Committee and they have cleared
it. Now, itis under implementation and | hope
there would be no further delay in the matter.

Underutilisation of Equipments by AIR
Doordarshan

*269 SHRI C. P. MUDALA GIRI-
YAPPA:
SHRI K. H. MUNIYAPPA:

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) whether sophisticated broadcasting
equipments available withthe All India Radio
and Doordarshan are underutilised: and _

(b) if so, the steps taken by the Govern-
ment forthe proper utilisation of these equip-
ments?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRWA VYAS):
(a) and (b) The broadcast equipment avail-
able with All India Radio and Doordarshaniis
optimally utilised in a planned manner, ac-
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cording to requirement and availability of
resources.

- SHRI C. P. MUDALA GiRIYAPPA:
Will the hon. Minister be pleased to state
whether there .are certain equipments like
paint box in Delhi Coordarshan which are
under—utilised for want of enough trained
personnel and infrastructure both to operate
and to make use of it and also is it true that
when there are modern versions of these
machines, outside agencies are making use
of the same machines much more than what
the Delhi Doordarshan is making use of
them?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI AJIT PANJA): |
need separate notice on whether in this
particular station, the Delhi Doordarshan,
paint boxes are under-utilised. | will write a
letter to the hon. Member so far as this
question is concerned after ascertaining the
facts.

SHRI C. :’ MUDALA GIRIYAPPA:
There is hot switch system through which all
the major Kendras in the country can contrib-
ute to national news bulletins. But | under-
stand that this hot switch system is not being
used at present. Does it not prove that facili-
ties are there but they are not being util-
ised? '

. SHRI AJIT PANJA: | could not followed
the question.

MR. SPEAKER: Repeat it.

SHRI C. P. MUDALA GIRIYAPPA:
There is hot switch system through which all
the major Kendras inthe country can contrib-
ute to national mews bulletins. But | under-
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stand that this hot switch system is not being
used at present. Does it not prove that facili-
ties are there but they are not being  util-
ised?

SHRI AJIT PANJA: It may not. Techni-
cal developments are taking place almost
every day in this system and, therefore, it
may be that some changes have taken place
in hot switch. We have found out that some
change of technology has taken place. If |
come to know hot switch of which station,
centainly | will be able to answer. But gener-
ally we have not received any such com-
plaint or any such point that hot switches all
over are not béing utilised. We have not
received any such complaint.

SHRIK. H. MUNIYAPPA: | would like to
know whether the existing facility to have a
round-the—clock national net work both for
television and radio through satellite and
micro-wave link and the abundant facilities
a which All India Radio has to have more
than one national channel have been fully
untilised or whether they are not utilised for
want of political will and committed technical
skill. if they are not utilised, will the hon.
Minister be pleased to state the reasons
thereof and the steps taken by the Centre in

this regard.

- SHRI AJIT PANJA: As far as Door-
darshan is concemed, we have submitted a
proposal for second national network N.2 to
the Planning Commission and | replied here
that has been accepted informally. But we
have not yet received any written confirma-
tion. So far as Radio is concerned, it is
functioning now with several Channels. There
is no such demand.
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[Translation]

Wireless Communication Facility in
Hilly Areas

*270. SHRI SANTOSH KUMAR
GANGWAR:
SHRI BALRAJ PASSLE:

Willthe Minister of COMMUNICATIONS
be pleased to state:

{a) whether the Government propose to
provide wireless. communication facility in
hilly areas of Uttar Pradesh;

(b) if so, the details thereof;
(c) if not, the reasons therefor; and

(d) the places in the country where
wireless communication system has been
introduced at present? ‘

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS (SHRI
RAJESH PILOT): (a) Yes, Sir.

(b)) () Exchanges at Dehradun,
Mussorie, Nainital, Pifibhit, Uttar-
kashi, Gopeshwar/Chamoli, Pauri,
Lansdown, Almora, Pithoragarh,
Haldwani, Burkanda, Tehri &
Dakpathar have been connected
by Radio systems to the rest of the
net work.

(i) Exchanges at Uttarkashi, Badri-
nath, Srinagar and Joshimath have
been connected with Satellite Radio
Systems.

(i) During 199293, it is proposed to
connectexchanges at Ranikhet and
‘ Kausani by Radio Relay System.
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(iv)A Plan to provide pub-
lic telephones at Panchayat head-
quarters by Multi-access Radio
system, has also been taken up.

(v) I is proposed to connect more
numbers of telephone exchanges
and publictelephones at Panchayat
headquarters in the hilly areas of
Uttar Pradesh by means of wire-
less radio system or satellite radio
system.

(c) Does not arise.
(d) Details as per attached Statement.
STATEMENT
Hilly Places in the country where wireless
communication systems have been
introduced to connect exchanges to the

rest of the network.

Himachal
Pradesh

Simla, Dalhousie,
Kasauli, Mandi, Chamba,
Dharamshala, Hamirpur,
Una, Nangal, Solan,
Nahan.

J&K Srinagar, Jammu,
Udhampur, Baramulla
Sopore,  Avantipur,
Guimarg, Martand,
Anantnag, Berinag, Ba-
tote, Kathua, Nagrota,
Kupwara.

West Bengal Darjeeling, Kalimpong,
Kurseong, Tiger Hilt.
Sikkim Gangtok,
Namchi.

Gayzing,

North-East Aizwal, Imphal, Kohima,
Dimapur, Shillong, North
Lakhimpur, ltanagar,

Passighat, Tezpur, Cha-
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makhowa, Tinsukhia,
Khonsa, Digboi, Narangi,
Silchar, Bomdilla, Agar-
tala, Kailashehr,
Mukokuchung, Chandel,
Ukhrool, Saiha, Lungieh,
Sibasaqar, Mon, Wokha,
Churachandpur, Tuyen-
sang, Badarpur,
Karimganj, Znebhoto,
Jowai, Senapati, Phek,

Duliajan, Nongstoin,
Jorhat, Golaghat,
Thoubal, Bishanpur,

Dhemaji, Dibrugarh.

Tamil Nadu Kodiaknal, Ooty, Coonor.

Kerala Iduki, Munar, Peermedu,
Nedungan.

Karnaraka Nandi Hill, Marcara, Shi-

moga, Chikmanglur.
Andhra Pradesh Tirumala.

Doordarshan and Akashvani Kendras
in Rajasthan

*271.  PROF.RASASINGHRAWAT:

SHRI GUMAN MAL LODHA:

Willthe Minister of INFORMATION AND
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BROADCASTING be pleased to state:

(a) the locations of new Doordarshan
and Akashvani Kendras set up in Rajasthan
during the last six months along with capac-
ity of each of such kendras;

(b) the percentage area of the State
presently covered by Doordarshan and
Akashvani Kendras;

(c) whether the Govemiment have re-
ceived any representations for increasing
the capacity of various Kendras;

(d) if so, the details thereof and the
steps taken or proposed to be taken by the
Government to increase their capacity in
near future; and

(e) the locations of new Akashvani and
Doordarshan Kendras proposedtobe set up
in Rajasthan during 1992-93?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRWA VYAS):
(a) to (e). Whereas a low power (100 W) TV
Transmitter was commissioned at Nathdwara
in Rajasthan during the last six months, four
new Radio Stations as per details given
below were commissioned in Rajasthan
during the same period.

(i) Nagaur
(i) Banswara
(i)  Chittorgarh

(iv) Barmer

2 x 3 KW FM Transmitter and multi-purpose studio
2 x 3 KW FM Transmitter and multi-purpose studio
3 KW FM Transmitter

20 KW MW Transmitter, multi-Purpbse studio

About 30.8% area of Rajasthan is at
present, covered by TV servics (inclusive of
fringe areas where elevated antennae and

boosters are required for obtaining recep-

tion). As regards radio service, 90% of the -

area of Rajasthan is covered by the existing
radio stations.

Representations have been received
from time to time for increasing the capacity
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ot various TV transmitting stations in Rajast-
han. High power TV transmitters are pres-
ently under implementation at Bundi, Jais-
almer & Barmer in replacement of the pres-
ent low power transmitters there. The high
power transmitter at Bundi is expected to be
commissioned during 1992-93. The remain-
ing transmitters would be commissioned
subsequently. The existing low power trans-
mitters at Jodhpur, Udaipur, Ajmer and
Anupgarh are envisaged to be replaced by

high powertransmitters, subjectto avilability

of resources. As regards Radio service,

representation has been received for in-

creasing the capacity of the AIR station at
Kota. As perthe International Telecommuni-
cation Union agreement, the maximumpower
assigned for AIR, Kota is 1 KW on medium
wave and as such, there is no scope for
increasing the power of this transmitter,
However, the existing 10 KW MW Transmit-
ter at Bikaner is being upgraded to 20
KW.

Duringthe year 1992-93, five new Radio
Stations, one each atChuru, Jhalawar, Sawai

Madhopur, Jaisalmer and Mount Abu are

envisaged to be commissioned in the State
of Rajasthan. As regards TV service, be-
sides establishment of a high power TV
transmitter at Bundi in replacement of the
existing low power TV transmitter there, new
TV transmitting stations are envisaged to be
set up at Gangapur, Sreedungargarh and
Sujangarh in Rajasthan during 1992-93.
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[Enghish)]
. Air links to New Areas

*272. DR.P.R. GANGWAR:
SHRI KASHIRAM RANA:

Will the Migister of CIVIL AVIATION
AND TOURISM be pleased to state:

(a) the names of places which are air-
linked, State-wise;

(b) the names of places which are pro-
posed to be airlinked during the next five
years;

(c) whether any scheme to airlink vari-
ous districts of the States in future is under
consideration of the Government;

(d) if so, the details thereof; and

(e) the steps beingtaken inthis regard?

THE MINISTER OF CIVIL AVIATION

~ ANDTOURISM (SHRIMADHAV RAO SCIN-
" DIA): (a) A statement is laid on the table of

the House.

(b) to (e). indian Airlines and Vayudoot
have at present no plans to introduce air
services to any new station in India. Airfink-
ing of new stations will, however, depend on
traffic potential, availability of airport infras-
tructural facilities and operating aircraft

~ Capacity.



Written Answers 46

45 - Written Answers PHALGUNA 28, 1913 (SAKA)

indrey

indeyioyyeung/iequog  /indBenyAequiog/peqeBuriny kequog . sayseseyepN L
/oeinfeyy/eiopuyoemeVRdoyg redoyg  ysepeid BAUPEN 01

ultjood WNIPURAL L /UIUS0DAMONRD wnipueAu] e[e.o)y e

wnebjeg/esoptveg 288.22398‘ - asopebueg . eySIBLE) '8

reBeupg/yeynWWeP 1eBeuyg Juysey 9 :EE!, L

feB6eD/B|WIYSMINY . Euyg - ysepeid [BydBliH 9

BIPOPEA PEqEpeLILYAOHEY g : |

. i/poyseyrepuegiod/eipue) vipopeA/oyofety/ebeuwer .

A AnyeyreBeursyg/pegepeliyy  sebeunpued . wmmino ‘s

~ indpeysurer — suRy - muyg k4

ez reBeuey ysepe.d [ByoUnY 't

indze/reyoys |
WrEBNIRUOHS MR GRIT VIR ATRYRAND ARYJOr/ RYBMNONBENII] indeg - wessy K]
epem/sfiAmedni)/Aipunweleypeqeiephi Bezapequiepky  peqeiephy ysepeid BIYPUY )
JoopnAep Aq - . soulyy uIpy| . -
4q pewses spodyy #4q penses spodyy . [eydeQ oIS  ONTS

~IM0/6q UGB aIv J0OPNABA PUE SeulY UBIPU] Aq peyuy seoerd jo siiElep esimeis (v)

ININELVIS



Written Answers 46

. MARCH 16, 1992

Written Answers

47

wijoqeq . wijoqeq ifeveq €09 ‘€2
- eyeg 4o00D/BUNDIND epnonOseiBoplieg enndeo [eBueg 1sepm 4
mouspny/indueyyunpeleq saﬁx._\““uﬁnw%ﬂ}s\uﬁ MmouspnT .ysepeidieun e
feyeyseyiey/elerereby eleieseby feueby eindy) ‘02
sBIpEj\/01018qUI0D AUOLLL /B INPEN/SEIPEI/eI01BqUII0D ,.zv-_z npeujjwe) 84
sewsier/indypor indreppyandigpor/indyer andep vewseley g1
susypn respwy  yreBipusyd qelund’ 2}
femyseuegnyg  Jemyseueqnug eS80 ‘91
Jnduwyqg BUW|YOY puejebeN ‘Sl
femziy femziy ureIoZIN - 2!
Buoliys Buoyys ehejeybepy ‘€l
feydu| reyduj induey 2l
100pnfep A seulYy URIpY] .
4q penses suodiy mydeo ems  ONTS

Aq penses suodiyy




PHALGUNA 26, 1913 (SAKA) Written Answers 50

Written Answers

49

‘pepuedsns Ajreiodwey suojesedo (.)

Aueyopuod . Aueyoipuod Aueyapuod 'S
weBy esARY] deempeysye] v
1uieq Iyie@ Iuie@ , liea €
yrebipueyd yreBjpueyd yreBipueyo yrebipueyo 4
48|g UOJ/EQODIN Je] Je|gUod  .JEqOOIN § UBWEPUY o
SJIHOLIHEIL NOINN
. loopndep 4q seulpIy uelpu| .
4q panses suodyy . #Aqpenses spodyy feyded el ONTS




51 Written Answers
[ Translation)

Development of Tourlst Spots

*273. SHRI DEVI BUX SINGH:
DR. RAMESHCHAND TOMAR:

Will the Minister of CIVIL AVIATION
AND TOURISM be pleased fo state:

(a) whether the Union Govermment have
received any proposalfor the Government of
Uttar Pradesh and Gujarat regarding promo-
tion of new tourist spots during 1991-92;
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(b) if so, the details thereof and the
action taken thereon;-and

(c) the allocations propdsed to be made
. for promotion of these tourist sports in each
State during 1992-93?

THE MINISTER OF CIVIL AVIATION
AND TOURISM(SHRIMADHAV RAO SCIN-
DIA): (a) to (b). Yes, Sir. On the request of
the State Governments of Uttar Pradesh and
Guijarat, following projects identified for
centralfinancial assistance for the year 199-
92 alongwith their status are given as un-
der:-

Uttar Pradesh

Action Taken

1. Wayside facilities one each at
Lafitpur and Bilari

2. Tourist Complex at Devaria

3. Yatri Niwas one each at Ayodhya
and Chitrakoot

Gujarat

1. Tourist Complex one each at Bhuyj
Shyamalaji and Ukai Lak

2. Wayside facilities at Navasari,
Bhimnath and Kamrej

3. Tourist Complex at Sola and
wayside amenities at Limkhera

4. Yatri Niwas at Dwarka

5. Additional accomodation at
Gandhi Ashram and Saputara

Sanctioned
Revised proposal awaited

Complete proposals not yet
received

Sanctioned
Sanctioned
Under consideration

Proposal awaited

Under consideration

(c) The Central Department of Tourism
would provide funds during 1992-93 in re-
spect of the projects sanctioned during

1991-92 based on the progress of their
imok ion.
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Pilots of Indian Alrlines and Air India

*274. SHRI A. CHARLES: Wili the Min-
ister of CIVIL AVIATION AND TOURISM be
pleased to state:

{a) the minimum educational quéliﬁca-
tions and age fixed for selection of pilot
trainees in the Indian Airlines and Air India;

(b) the duration of training and the
approximate expenditure being incurred in
training a pilot till he is appointed as a full
time probationer;
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(c) the details of perks and perquisites
offered to the pilots;

(d) the number of times the pilots of the
Indian Airlines and Air India resorted to strikes
during the last five years and the reasons
therefor; and

(e) the total estimated loss suffered by
these airlines as a result thereof?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) to (e). A Statement is laid on the
Table of the House.

STATEMENT

(a) The minimum educational qualifications and age fixed for selection of pilot trainees in
the Indian Airlines and Air-India is as under:—

Indian Airlines

Air India

Educational Qualifications:

Matriculation or equivalent Graduates
preferred.

Age:

30 years relaxable 5 years in the case of
SC/ST candidates. Upper ags limit relaxable
for one year subject to a maximum of 2 years
for every completed 300 hours of flying
experience over the minimum requirement
for commercial pilot's licence.

Educational Qualifications:

Should have passed Higher
SECONDARY (10+2) or equivalent
Examination. Preference will be
given to Science Graduates

Age:

30 years for general candidates
Relaxable by five years in the case
of SC/ST candidates.

(b)In Indian Airlines and Air India, the
durationoftraining for atrainee pilotis 12-18
months; the approximate expenditure per
trainee in Indian Airlines is Rs. 11.25 lakhs
and the approximate expenditure is Rs. 6
lakhs per trainee in Air India.

(c) In addition to basic pay, the pilots in
Air India and Indian Airlines get various
allowances. These are listed in Appendix—I.

(d) and-(e). Pilots in Air India have
resorted to strikes on eight occasions during
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the last five years; pilots of Indian Airlines
have disrupted the schedules thrice during
the lastfive years. Disruption of flights causes
inconvenience passengers and leads to loss
of revenue direstly and indirectly due to

APPENDIX-I
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erosion of goodwill. Therefore, itis difficult to
quantify the exact loss due to disruption of
flight schedule.

Allowances Paid to Pilots in Air India/Indian Airlines

Air India

Indian Airlines

Additional Pay

Oversease Operation Allowance
Special Parity Allowance

RT Allowance

Variable D.A.

House Rent Allowance

ment for operation of the various
Kit Maintenance Allowance
Telephone Allowance

City Compensatory Allowance
Special Travelling Allowance
Personal Pay

Type Allowance

Excess Flying Pay

Meal Allowance/Layover Allowance

Check Allowance (for Check Pilots only)

Entertainment Allowance (on flight duty
abroad)

Gommand Pay (only for senior captions)

Additional Pay

Licence Allowance

Variable Dearness Allowance

House Rent Allowance

City Compensatory Allowance

Type Allowance (varies with the endorse-
types of aircraft.

R.T. Allowance

Command Pay (for possessing command
rating)

Efficiency Bonous

Kitt Mairtenance Allowance

Telephone Allowance

Compensatory Allowance (only in the case
of A-300 pilots)

Special Travelling Allowance

Additional Special Travelling Allowance (only
for pilots with 500 hours as pilot in command)

Stay Over Allowance
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Air India

Indian Airlines

Meal Allowance

Light Refreshment allowance

_ Entertainment Allowance

Two Crew Allowance (only for B-737/A-320
pilots)

Qualification Allowance

Simulator Instructor's Allowance (when
deputed for imparting graining on simulator)

Excess Flying Pay
Operational Control Allowance (for pilots

who qualify to exercise operational control
duty)

Sponsored Programmes on Door-
darshan

*275. SHRI S.B. SIDNAL: Will the Min-
ister of INFORMATION AND BRAOD-
CASTING be pleased to state:

(a) whetherthe Government have short
listed proposals for sponsored programmes;

(b) if so, the number of proposals short
listed und the reasons therefor;

(c) the maximum yearly requirement of
sponsored serials;

(d) whether the proposals received has
been categorised; and

(e) if so, the details thereof?

THE DEPUTY MINISTER IN THE

MINISTRY OF INFORMATION AND
BROADCASTING (KUMARI GIRIJAY
VYAS): (a) to (c). Doordarshan has recently
released to provisional short list of 432 pro-
posals for spbnsored programmes based on
the recommendations of the Selection
Committees set up for this purpose and
keeping in mind their annual absorptive
capacity of approximately 70 such pro-
grammes.

(d) and (e). The proposals received
have been categorised in the following cate-
gories:

(i) Family serials
(i) Comedy serials
Serials based on classics/ovels

(ii)
(iv)

Short stories
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(v) Detective seriais-.

(vi) Soclafly relevant/Environment se-
trials

(vii)  Science fiction
(vii) Historicalscutural
(ix) Quiz programmes

(x) Children’ serials (cartoon/children’
serials/animation); and

(xi} Documentaries

Worid B8ank Assistance for Power
Projacts

*276. SHRI K.V. THANGHABALU: Will
the Minister of POWER AND
NON-CONVENTIONAL  ENERGY
SOURCES be pleased t state:

(a) the estimated shortage of power
present in the country; :

(b) whether the Govermnment have
sought the assistance of the World Bank in
this regard;

(c) whether the World Bank has sanc-
tioned any loan for the purpose; and

(d) if so, the manner in which this loan is
proposed to be spent?

THE MINISTER OF STATE OF THE
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' ENERGY
SOURCES (SHR! KALP NATH RAI): (a)

" During the period April, 1991 — February,

1992, the energy shortage in the country
was of the order of 7.8%.

(b) to (d). Keeping in view the require-
ment and availability of financial resources
for the power programme, specific projects
are posed to the World for financial assis-
tance from time to time. A! present,
twenty—two projects are being financed by
the World Bank involving a total financial
assistance of US $ 6.957 billion.

[Transiation]
Demand and Production of Stes!

*277. SHRIPHOOL CHAND VERMA:
DR. LAXMINARAYAN PAN-
DEYA:

Wittthe Minister of STEEL bepleasedto
stato:

(a) the total requirement and the actual
production of steel in the county during each
of the last three years;

(b) the steps taken or proposed to be
taken to increasae its production; and

(c) the selling rate of steel in India as
compared to U.S.A., Germany Japan and
South Korea?

THE MINISTER OF STATE OF STEEL
(SHRI SONTOSH MOHAN DEV): (a) De-
mand and production of finished steel has .

MINISTRY OF POWER AND been as follows:
Million tonnes
1989-90 1990-91 1991-92
Estimated demand 14.98 1552 16.35
Production 13.00 1353 1455

(expected)
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(b) Steps taken by SAIL to increase the
production of steel are as follows:

- Modemisation and technological
upgradation to improve plant per-
formance.

~ Reduction in coke rate and energy
consumption to get better output
from available from available in-
puts

— Ensuring adequate availability of
inputs of right quality and quantity

- Augmentation of Captive power
generation to reduce dependence
on the grid.

- Improved maintenance of plantand
equipment.

— Ensuring harmonious industrial
relations. .

The other measures taken to increase
production are as follows:

In the News Industrial Policy, the iron &
steelindustry has been removed from the list
of industries reserved for the public sector. It
has also been exempted from the require-
‘ments of compulsory licensing under the
Industries (D&R) Act, 1951. Custom duty on
imported scrap has been reduced from 35%
to 10%. These measures are aimed at at-
tracting sizeable private investment in the

, secondary steel sector and increasing pro-
duction in this sector.

Deregulation of iron and steel an-
nounced on 16.1.92 would further result in
improved efficiency and competitiveness and
provide requisite environment for the crea-
tion of new capacities in the private sector.
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This would also enable the public sector to
generate resources for their modernisation
and expansion programmes.

(c) No reliable information about com-
parable selling prices in these countries is
available.

[English)

Operational efficiency of indian
Airlines

*278. SHRIRAJNATH SONKAR SHAS-
TRI: Will the Minister of CIVIL AVIATION
AND TOURISM be pleased to state:

(a) the details of existent number of
aircraft with the Indian Airlines,
category-wise;

{b) the total number of aircraft grounds
and the number of aircraft actually in opera-
tion category-wise;

(c) the financial loss accruing to the
Indian Airlines on accountof groundingthese
aircraft; and

(d) the steps taken or proposed to be
taken to keep the full fleet air worthy at all
times?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) to (d). The existing fleet of Indian
Airlines consists of 11 Airbus A-300, 18,
Airbus A-320, 23 Boeing 737 and 3 F-27
aircraft. The F-27 aircraft are presently on
lease to Coast Guard and Vayudoot.

Generally, 120ut of the 52 aircraft remain
grounded for routine maintenance checks.
The details are given below:—
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Aircraft in Aircraft for
operation outline maintenance
~ Airbus A-3(;0 7 4
Airbus A-320 15 3
Boeing 737 18 5
Total 40 12

All aircraft of Indian Airlines are in air-
worthy condition. Aircraft have to be grounded
periodically for mandatory maintenance
checks. Indian Airlines is taking steps to
ensurethat aircraft remains groundedforthe
minimum period necessary for carrying out
the checks.

Flood Control Schemes
*279. SHRI BHAGWAN SHANKAR
RAWAT:

SHRI SIMON MARANDI:

Will the Minister of WATER RE-
SOURCES be pleased to state:

(a) the details of the flood control
schemes submitted by the Governments of

Bihar, Uttar Pradesh, Gujarat Maharashtra
Rajasthan and Andhra Pradesh which are
pending with the Central Water Commis-
sion;

(b) the cost of each of these schemes;

(c) the stepstaken/proposed to be taken
to expedite the clearance of these schemes

(d) the details of ongoing flood control
projects in the country, State-wise; and

(e) the benefit derived so far from those
projects?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) to (e). A Statement is laid on
the table of the House.

STATEMENT

(a) and (b). Details of the flood control schemes of other, Uttar Pradesh, Gujarat Mahar-
ashtra Rajasthan and Andhra Pradesh pending with Central Water Commission/Ganga

Flood Control Commission:
S.No. No. of Schemes Estimated Cost Status
) (Rs. Lakhs)
Bihar
1. 3 Schemes Comments sent to State

3936.25

Government
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S. No. No. of Schemes Estimated Cost Status
(Rs. Lakhs)

2. 2 Schemes 1797.13 Under examination

Uttar Pradesh

1. 10 Schemes 1686.10 Recommended to Planning
Commission

2. 12 Schemes 4688.20 Comments sent to State
Government

3. 2 Schemes 563.52 Under examination

Gujarat

1. 2 Schemes 145.92 Examination completed by _
Central Water Commission
& proposals found accept-
able for recommendations
to Planning Commission

Rajasthan

1. 1 Scheme 47.69 Comments sent to State
Government

Maharashtra &

Andhra Pradesh

No schemes pending

(c) The clearance of the schemes of
which observations have been sent to the

States for carrying out modifications would

depend upon how soon the states respond.
for the examination of the schemes in the
Central Water Commission & in the Ganga

Flood Control Commission a specific time
schedule has been laid down.

(d) Details of the ongoing flood control
projects in the country state~wise;
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S. No. Name of the States

Balance cost of the schemes
spilling over into Vilth Plan

10.
1.
12.
13.
14.
15.
16.
17.
18.

18.

21,

Andhra Pradesh

Arunachal Pradesh

Assam’

Bihar

"Goa

Gujarat

Haryana
Himachal Pradesh
Jammu & Kashmir
Karnataka

Kerala

Madhya Pradesh
Maharashtra
Manipur
Meghahya
Mizoram
Nagaland

Orissa

Punjab

Rajasthan

Sikkim

(Rs. in crores)

98.09
7.42
30.51
243.14
220
47.01
60.30

Not reported
135.19

Nor reported
4.80
4.08
0.99
12.74
0.66
0.40

Nor reported
10.30 ‘

125
98.55

0.04
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S. No. Name of the States Balance cost of the schemes
spilling over into Vlith Plan
- (Rs. in croreé)
22. Tamil Nadu 453
23. Tripura 5.03
24. Uttar Pradesh 194.46
25. West Bengal 765.16
Total 1870.40

The spillover cost is for the schemes approved by Government of India as well as those
directly issued by the States

(e) Benefit derived from the Flood Management Schemes State-wise

S. No. Name of the State Area benefited
(Million Hectares)

1. Andhra Pradesh - 1.010
2. Arunachal Pradesh -
3. Assam 1.637
4. Bihar 1.389
5. Goa 0.0006
6. Guijarat 0.441
7. Haryana 1.730
8. Himachal Pradesh 0.012
9. Jammu & Kashmir 0.183

10. Karnataka 0.0022

11. Kerala 0.0518
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S. No. Name of the State Area benefited
(Million Hectares)

12. Madhya Pradesh 0.003
13. Maharashtra 0.001
14. Manipur 0.090
15. Meghalaya 0.089
16. Mizoram -
17. Nagaland -
18. Orissa 0.475
19. Punjab 2.675
20. Rajasthan 0.0816
21. Sikkim 0.0002
22. Tamil Nadu 0.117
23. Tripura 0.030
24. Uttar Pradesh 1.560
25. West Bengal 1.987

Tc;tal 14.0054 Million

Hectares
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Flights to Guif Countries

*280. SHRIP.C. THOMAS:
SHIR GOVINDRAO NIKAM:

Will the Minister of CIVIL AVIATION
AND TOURISM be pleased to state:

(a) the detalls of flights from Trivandrum
to Gulf countries;

(b) whether the air tariff levied in this
sector by the Air India andthe Indian Airlines
is much higher than the International tariffs
approved by the LA.T.A.;

(c) if so, the details of tariff in this sector

and the tariff levied from Bomibay to Gulf
countries;

(d) whether several representations
have been made to reduce the air fare be-
tween Trivandrumand Gulf countries in order
to suit the International tariffs.

(e) if so, the reaction of the Government
thereto;

(f) whetherthe Government propose to
give fifty per cent concession to students
travelling in this sector; and

(g) if not the reasons therefor?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) Air India and Gulf Air are operating
14 and 4 weekly frequency respectively
between Trivandurm and points in Gulf.

(b) No, Sir.
(c) Does not arise.
(d) and (e). The Government have re-

ceived representations from time to time for
reduction in air fares on India~C.ulf sector.
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International fares are established through
the multinational forum of International air
Transport Association.

(f) No, Sir.

(g) Owing to budgetary constraints,
Government is not in a position to subsidise
international travel by students.

Foreign Aided Irrigaﬂon Projects
*281. DR.KARTIKESWAR PATRA:

SHRI DHARMANNA MON-
DAYYA SADUL:

Will the Minister of WATER RE-
SOURCES be pleased to state:

(a) the progress made on foreign aided
irrigation projects so far in each State;

(b) the time by which these are likely to
be completed?

(c) whether proposals have been re-
ceived by the Union Government for the
extension of these projects upto next three

. years;

(d) if so, the decision taken in this re
gard; and

(e) the details of assistance to be pr~
vided during 1992-93 State-wise?

THE MINISTER OF WATER RI
SOURCES (SHR! VIDYACHARA
SHUKLA): (a) to (d). A Statement is laid ¢
the Table of the House.

(e) Additional Central assistance
States during 1992-93 on account of impl
mentation of externally aided irrigation pr
ects would depend on reimbursemernt
foreign exchange actually realised by ti

project.
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100 MW Unit in Tamll Nadu

*282. SHRIP.G. NARAYANAN: Willthe
Minister of POWER AND
NON-CONVENTIONAL ENERGY
SOURCES be pleased to state:

(a) whether any foreign company sub-
mitted a proposal to his Ministry for setting
up a 100 MW Power unit in Tamil Nadu coast
offering to invest hundred per cent equity;

(b) if so, the details thereof;

(c) whether the proposal has been
cleared; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALP NATH RAI): (a) No,
Sir.

(b) to (d). Do not arise.
Vijayanagar Steel Plant

*283. SHRIG. MADEGOWDA: Will the
Minister of STEEL be pleased to state:

(a) whether the Government have re-
ceived project report prepared by MECON
on Vijaynagar Steel Plant;

(b)whether any decisionhasbeentaken

to set up the proposed. Plant in the joint
sector, {

(c) if so, the details thereof;
(d) if so, whether the land already ac-
quired for this purpose willbe handed overto

the joint stock company; and

(e) if so, whether the Government pro-
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pose to permit the Company to float bonds in
this regard?

THE MINISTER OF STATE OF STEEL
(SHRI SONTOSH MOHAN DEV): (a) to (c).
Karnataka State Industrial Investment and
Development Corporation (KSIIDC), an
undertaking of the Government of Karna-
taka, proposes to set up-an integrated steel
plant in Bellary area of Karnataka in joint
sector with M/s. Essar Gujarat Limited. For
this purpose, they have engaged MECON to
prepare a feasibility report.

(d) The proposal of the Karnataka State
Government for transfer of land is under
consideration.

(e) There is no such proposal under
consideration.

[ Translation]
Doordarshan Relay Cenires

*284. SHRI LALIT ORAON: Will the
Minister of INFORMATION AND BROAD-
CASTING be pleased to state:

(a) the number of Doordarshan relay
centres in the country, State—wise;

(b) the p|aces‘in each State where relay
centres are proposed to be set up during
1992-93 and the capacity of such centres;

(c) whether any relay centres are likely
to become operational in Bihar during 1992;
and

(d) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRIJA VYAS);
(a) to (d). A Statement is laid on the Table of
the House.
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STATEMENT
Number of TV transmitters functioning at present in various States and Union Territories of
the country is given below:
SI. No. State/Union Territory Number of TV transmining.
Stations
1.  Assam ‘ 13
2. Andhra Pradesh 3
3. Arunachal Pradesh 19
4, Bihar 32
5. Goa 1
6. Gujarat 32
7. Haryana 5
.- 8. Himachal Pradesh 14
9. Jammu & Kashmir 17
10. Kerala ’ 15
1. " Karnataka 28
12. Madhya Pradesh 54
13. Meghalaya‘ 4
14, Manipur 5
15. Msharashtra : 4
16. Mizoram 3
17. Nagaland 7
18. Orissa- 24

19. Punjab ’ . 8
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SL No. State/Union Territory Number of TV transmitting
Stations

20. Rajasthan 38
21. S;ckim 4
22. Tamil Nadu 26
23. Tripura 2
24. Uttar Pradesh 65
2s. West Bengal 14
26. Dethi 1
27. Andaman & Nicobar Islands 8
28. Daman & Diu 2
29. Pondicherry 4
30. Lakshadweep Islands 9
31. Chandigart; 1
32. Dadra & Nagar Haveli 1

Total 531

(excluding 4 transmitters for

second channel service)

The places where TV transmitters are planned to be set up by the end of 199293 are

given, alongwith power ratings of the transmitters, State/Union Territory—wise in the Annex-
ure. Commissioning of the transmitters mentioned in the annexure would however depend
upontimely supply of equipment and availability of requisite infrastructuralfacilities. Four Low
Power (300W) TV transmitters are envisaged to be set up in the State of Bihar during 1992-93
at Aurangabad, Godda, Hazaribagh and Lohardaga.
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ANNEXURE
State/U.T. TV Transmitter
Andhra Pradesh HPT (10 KW), Tirupati

LPT (300 W), Bheemavaram

LPT (300 W) Hindupur

LPT (300 W), Jagtial
Assam LPT (300 W), Bongaigaon

LPT (300 W), Golaghat

LPT (300 W), North L akhimpur
Bihar LPT (300 W), Aurangabad

LPT (300 W), Godda

LPT (300 W), Hazaribagh

LPT (300 W), Lohardaga

Gujarat LPT (300 W), Khambat
Himachal Pradesh HPT (1 KW), Shimla
Jammu & Kashmir VLPT (10 W), Kilhotran

VLPT (10 W), Sankoo

VLPT (10 W), Dras

VLPT (10 W), Timsogam

Transposer (10 W), Nagrota
Kamataka HPT (10 KW), Dharwad

LPT (300 W), Gangawati

LPT (300 W), Mandya

Mahdya Pradesh VLPT (10 W) Kukadeshwar
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State/U.T. TV Transmitter '

HPT (1 KW) Jagdalpur

HPT (1 KW) Jabalpur (interim set-up)
Mizoram HPT (1 KW) Lunglei
Maharashtra LPT (300 W), Hinganghat

LPT (300 W), Khamgaon
Nagaland HPT (1 KW), Mokokchung
Orissa LPT (300 W), Puri .
Rajasthan HPT (10 KW) Bundi

LPT (300 W), Gangapur

LPT (500 W) Sridungargarh

LPT (300 W), Sujangarh
Sikkim HPT (1 KW), Gangtok
Tamil Nadu LPT (300 W), Nagapattinam
Uttar Pradesh HPT (10 KW) Bareilly
West Bengal Transoser (10 W), Tiger Hill

LPT (300 W), Jhargram

WRITTEN ANSWRS TO UNSTARRED
QUESTIONS '

International Cooperation for
Drainage of Black Cotton Soil

3013. SHRI CHHITUBHAI GAMIT: Will
the Minister of WATER RESOUCES be
pleased to state the extent of international
cooperation so far received for drainage of
Black Cotton Soil and extent of implementa-
tion so far, State—wise?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): The Project ‘Investigation of
Drainage on Black Cotton Soil under lrri-
gated Agriculture’ was taken up for imple-
mentation in 1984 with UNDP input of $
500,000 and Government of india input of
Rs. 30 lakhs. The project was completed in
June, 1988. The project taken up on black
cotton soils in the State of Maharashtra
aimed at development of methods of sub—soil
drainage. The project demonstrated tech-
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nology to grow crops in areas where hitherto
it had not been possible to do so due to water
logging. The technology developed could be
extended to cover more areas in Maharash-
tra and elsewhere in Central India where
similar conditions occur.

Trawlers required for Exploitation
of Marine Resources

3014. SHRI RAM NAIK: Will the Minis-
ter of FOOD PROCESSING INDUSTRIES
be pleased to state:

(a) whetherthe Government propose to
bring forth legislation for maintaining and
regulating the operations of Indian deep sea
fishing vessels;

(b) if so, the present trawler fleet at
Visakhapatnam:

(c) the number of trawlers required for
proper exploitation of marine resources;

(d) whether the Government have en-
quired into the reasons for permitting exces-
sive number of trawlers; and

(e) the steps Government propose to
take to ensure that excessive number of
trawelers are not permitted in future?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRIGIRIDHAR GOMANGO):
(a) Yes, Sir.

(b) Out of 179 deep sea trawlers owned
by Indian companies, a number of them are
operated from Visakhapatnam.

" (c) In a report submitted in September,
1930 a Working Group on Revalidation of
the Potential Marine Fisheries Resources of
Exclusive Economic Zone of India had sug-
gested phased introduction of about 2630
deep sea fishing vessels classified in vari-
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ous categories for exploitation of pelagic,
demaersal and oceanic resources.

' (d) Taking into consideration the num-
ber of trawlers in operation and the availabil-
ity of resources, the number of deep sea
fishing vessels in operation in Indian Waters
are not considered excessive at present.

(e) Does not arise.

Financial Assistance for Telugu
Ganga Project

3015. SHRIR. SURENDER REDDY:
SHRI SRIBALLAV PANI-
GRAHI:

Wil the Minister of WATER RE-
SOURCES be pleased to state:

(a) whether the Gevernment of Andhra
Pradesh has invited participation of
Non—Resident Indians for the Telugu Ganga
Project;

(b) if so, the total amount that the NRIis
propose to invest on this project;

(c) the stage at which this project stands,
at present;

(d) to what extent completicn of the
project will help in irrigating the land and also
providing drinking water to Tamil Nadu; and

(e) whetherthe Union Government have
also agreed to the proposal to assist the
implementation of this project?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) and (b). The Government of
Andhra Pradesh have desired to invite par-
ticipation of the NRIs by raising resources for
the Telugu Ganga Project. The issue of
floating India development bonds — Telugu
Ganga Series has been taken up by the
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Government of Andhra Pradesh with the
Union thstry of Finance.

(c) 33.2% of the work on Telugu Ganga
Project is completed.

(d) On completion of the project, an
irrigation potertial to the extent of 5.75 lakh
acres in the drought prone areas of Kurnool,
Cuddapah Ne'tore and Chittoor districts will
be created. Further 15 TMG of water will be
made avzilable to Tamil Nadu to cater to the
drinking water requiremerits of Madras City.

(e) Though the Government of Andhra
Pradesh have desired to invite participation
of NRIs by raising resources for Telugu
Ganga Project, Government of India is not in
favour of mobilizing NRI resources exclu-
sively for any State Government Project.

Telephone Connections in Country

3016. SHRI DATTATRAYA BAN-
DARU:
SHRI BHAGWAN SHANKAR
RAWAT:

MARCH 16, 1992
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Willthe Ministerof COMMUNICATIONS
be pleased to state:

(a) the numbér of telephone connec-
tions provided during the last three years in
the country State-wise;

(b) whether the demand for the new
telephone connections has increased; and

(c) if so, the details of time—bound pro-
gramme before the Government to provide
new telephone connections?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNGIATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) Number of
telephone connections provided during the
last three years are given in the Statement.

(b) Yes,Sir.

(c) The Department of Telecommunica-
tions has formulated dratft 8th Five Year Plan
(1992-97) for Telecom Development to
provide 75 lakhs new telephone connections
in five years thereby substantially stepping
up the rate of provision of telephones.
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[ Translation) ' SOURCES be pleased to state:
Setting up of Steel Plant in Blhar (a) whether the Government have in-

3017. SHRI RAM LAKHAN SINGH
YADAV: Will the Minister of STEEL be
pleased to state:

(a) whether any proposal to set up stee!
plant in Bihar has been pending for clear-
ance for along time;

(b) if so, when the proposal was re-
ceived;

(c) the reasons for delay in giving clear-
ance to it; and

(d) the time by which the project is likely
to‘be cleared?

THE MINISTER OF STATE OF STEEL
(SHRI SONTOSH MOHAN DEV): (a) No
proposal for setting up a steel plant in Bihar
is at present pending with Government for
approval. The new Industrial Policy an-
nounced in July 1991, has removed “Iron &
Steel” from the list of industries reserved for
the public sector and also exempted it from
the requirements of compulsory licensing.
No Government approval is, therefore, re-
quired for the setting up of steel plants in
private/joint sector provided the location is
not within 25 Kms of a city having a popula-
tion of more than 10 lakhs as per the 1991
census.

(b) to (d). Do not arise in view of (a)
above.

(English)

Privatisation of Non—-Conventional
Energy Sources

3018. SHRIMATI VASUNDHARA

RAJE: Will the Minister of POWER AND
NON-CONVENTIONAL ENERGY

vited private parties to tap the
Non—conventional Energy Sources;

(b) if so, the }esponse thereto; and

(c) the steps taken by the Government
to enhance the generation of
non—conventional energy?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRIKALP NATH RAl): (a) and
(b). There has been considerable interest in
the private sector for manufacturing various
types of systems and devices based on
non-conventional energy sources. A num-
ber of private manufacturers have taken up
manufacturing and supply of various types
of systems andevices, such as solarthermal
systems, improved chulhas, biomass gasifi-
ers, steriling engines, minimicro hydel sys-

. tems, solar photovoltaic systems etc. Sev-

eral private industries have come forward to
install wind farms. A joint sector projectof 1.6
MW capacity and a private sector project of
5 MW capacity for generation fo power from
wind energy are in operation in the State of
Gujarat and Tamil Nadu respectively.

(c) The Government is encouraing
development, production and wider use of
new and renewable energy sources for vari-
oustypesof centralised as well as decentral-
ised applications. Research development,
demonstration and dissemination activities
are undertaken Country—wise infrastructure
forthe manufacture, installation and mainte-
nance of various systems 2nd devices has
peen developed. For hamnessing and use of
renewable energy systems and devices,
incentives, such as subsidy, soft term loans
and fiscal incentives in the form of deprecia-
tion allowance and relief in sales tax, excise
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duty and customs duty are provided to the
users and manufacturers. In addition, pub-
licity and awareness campaign are also being
undertaken.

[Translation]
Setting up of ITDC Hotels

3019. SHRI NAWAL KISHORE RAl:
SHRI K. PRADHANI:

Wik the Minister ¢! CIVIL AVIATION
AND TOURISM be pleased to state:

(a) the details of the surplus goods and
the capital gnods of the India Tourism Devel-
opment Corporation;
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(b) whether the India Tourism Develop-
ment Corporation propose to set up any new
hotels during 1992-93;

(c) if so, the details thereof; and

(d) the estimated amount likely to be
spent on these hotels?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) the requisite information is given in
the attached Statement.

(b) to (d). India Tourism Development
Corporation {ITDC) has taken no prepara-
tory steps nor prepared any specific project
propos alto set up new hotelduring 1982-83.
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[English)

Polavaram Irrigation Project in A.P

3020. SHRI DHARMA BHIKSHAM: Will
the Minister of WATER RESOURCES be
pleased to state:

(a) whether the Government propose to
take up the Polavaram Irrigation Project in
the Eighth Five Year Plan;

(b) if so, the stage at which it is pending
with the Union Government;

(c) the estimated cost of the project; and

(d) the steps likely to be taken by the
Government for the implementation of the
project?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) to (d). The Polavaram Dam
and left bank canal project and Polavaram
right bank canal project were received for
technoeconomic appraisal in Centrai Water
Commission in April, 1983 and March, 1985
respactively. It was abserved thatthe project
lacked studies on water availability, conjunc-
tive use of ground water, segmentation,
naivigation and soil surveys. Concurrence of
Crissa and Madhya Pradesh Governments
for submerging their areas had also notbeen
obtained. The project also needed clear-
ance from anvironment and forest angles.
The State Government was, therefore, re-
quested to submit a modified report. The
modified report submitted by the State
Government in 1990 , for an estimated cost
of Rs. 3030 crores was found to be only an
updated report and the observations of
appraising agencies we:c not complied with.
In consultation with Central Water Commis-
sion, the State Government has drawn time
bound programme for compliance of the
observations. Clearancs of the project de-
pends upon how soon the State Govern-
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ment complies with the observations. In the
absence of modified report and finalised
Eighth Plan proposal, implementation sched-
ule cannot be firmed up.

[Translation)

STD Facility to Commercial Suburbs in
Gazipur, U.P.

3021. SHRI VISHWANATH SHASTRI:
Wil the Minister of COMMUNICATIONS be
pleased to state:

(a) whether the Government propose to
proveded S.T.D. facility to some commercial
suburbs of Gazipur;

(b) if so, the details thereof; and

(c) the time by which the facility is likely
1o be provided?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) No Sir, as
Gazipuris already having S.T.D. facility with
access Code 0548; and there is no cther
exchange in the suburbs of Gazipur.

(b) and (c). Not applicable Sir.
[English]

Modernisation of Telephone Exchanges
in Himacha! Pradesh.

3022. SHRI D.D. KHANORIA: Will the
Minister of COMMUNICATIONS be pleased
to state:

{a) whetherthe Government propose to
develop/modernise the telephone exchanges
in Himachal Pradesh during Eighth Plan

Period;

(b) if so, the details thereof?
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THE DEPUTY MINISTER IN THE
MINISTRY COMMUNICATIONS (SHRIP.V.
RANGAYYA NAIDU): (a) Yes, Sir.

(b) The draft 8th plan proposals envis-
age addition of around 71000 lines and
replacement /Automatisation of around
25400 lines mostly by Electronic equipment
during the plan period in Himachal Pradesh
Telecom Circle. To modernise the telecom-
munication services the draft 8th plan pro-
posals include:

— Fullautomation of network by march
‘1994.

— Replacement of life expired and
worn-out equipment by electronic
equipment.

- Practically all new equipment pro-
posed for induction during the 8th
Plan period to be of digital type.

— Computerisation of telecomunica-
tion services such as directory
enquiry, billing, manual trunk serv-
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— Replacement of all stodgier MAX-
Il exchanges by electronic ex-
changes (as par of the programme
to provide national subscriber dial-
ling to all exchanges.

— Provision of Subscriber Trunk Dial-
ling facility to all exchanges.

Occupancy rate in Kanishka Hotel

3023. SHRI RAMCHANDRA VEER-
APPA: Will the Minister of CIVIL AVIAION
AND TOURISM be pleased to state:

(a) the rate of occupancy in the Kan-
ishka Hotel and the amount realised from
room occupancy during each ot the last two
years; and

(b) the expenditure incurred and per-
centage of receipts thereof?

THE MINISTER OF CIVIL AVIAION
AND TOURISM (SHRI MADHAVI RAO
SCINDIA): (a) and (b). The requisite infor-

ice etc. mation is given below:-
1989-90 1990-91
(Rs in Lakhs)

Occupancy % 71 52
Room revenue 549.39 462.92
Total turnover 861.25 738.12
Total operating expenditure 581.62 620.71
Y%age of operating

expenditure over turnover 67.53 84.09
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[Translation]
Hyde! Power Project in Kashmir

3024. SHRISURENDRA PAL PATHAK:
Will the Minister of POWER AND NON-
CONVENIONAL ENERGY SOURCES be
pleased to state:

(a) the extent of work completed so far
on Dulhasti Hyde! Project being set up in
Kishtwar in Kashmir;

(b) whether the Government propose to
complete the said project before the sched-
uled time; and

(c) if so, by when?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI
KALP NATH RAIl): (a) Design for all the
major components of Dulhasti Hydroelectric
Power Project has been finalised. The diver-
siontunnel has been completed and the river
diverted on the 17th of March '91 to enable
excavation and construction of main dam
and head race tunnel. Excavation of the
main dam has been partially completed and
concurring started in Jan. '92. Excavation
and boring of head race tunnel has been
processing satisfactorily and so far more
than 1000 mt. has been completed. Work on
excavation for power house is also in prog-
ress.

(b) and (c). The projects is expected to
becommissioned by July, 1994 asper sched-
ule.

Electronic Telephone Exchanges in
Country

3025. SHRI CHHEDI PASWAN: Will
the Minister of COMMUNICATIONS be
pleased to state:
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(a) the State-wise number of computer-
ised/electronic telephone exchz.r.gyes set up
in the country so far;

(b) whether the Government propose to
set up more such telephone exchanges in
the country particularly in Bihar during the
current year; and

(c) if so, the names of the cities where
these teleghone exchanges are likely to be
set up?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) Statement
laid on the Table of the House.

(b) & (c). Yes Sir. During 1991-92 upto
December, 91, 1431 electronic exchanges
have been added in the country In Bihar,
upto February 1992 a total of 92 Electronic
Exchanges have been set up to March'92in
Bihar:

1. Dulsingsarai
2. Sutangan;j
3. Bermo
| 4. Bagha
5. Barharwa
6. Ghatsila
7. Jhajha
8. Naugchia
9. Sheikhpura
10. Madhupur
i1, Raneshwar

12 Madhepura.
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The State/Union Termitory-wise number of Computerised/electronic telephone exchanges
setup in the Country as on 31.12.1991 are as below:-

Sl. No. Name of State Union Territory No. of Computerised/Electronic
Telephone Exchange.
States
1. Andhra Pradesh 391
2. Assam 109
3. Bihar 160
4. Goa 35
5. Guarai (includes Dadra & Nagar Haveli, 264
Daman & Dieu)
B. Haryana 231
7. Himachal Pradesn 122
8. Jammu & Kashmir 35
9. Kamataka 396
10. Kerala A 197
11. Madhya Pradesh ' 617
12. Maharashtra 446
13. North East {Cmprises Arunachal Pradesh 106
Manipur, Meghalaya, Mizoram, Nagaland &
Tripura)
14, Orissa 238
15. Punjab 200
16. Rajasthan 250"
17. Sikkim ' 6

18. Tamil Nadu 312
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Sl. No. Name of State Union Territory | No. of Computerised/Ejectronic
Telephone Exchange.
19. Uttar Pradesh 490
20. West Bengal 142
Union Termritories.
1. Andeman & Nicobar Islands 12
2. Chandigarh 2
3. Delhi 53
4. Lakshadweep 8
5. Pondicherry 3 '
Total 4825
[English} [Translation)

Safety Equipments in Planes

3026. SHRI MANIKRAO HODLYA
GAVIT: Will the Minister of CIVIL AVIAION
AND TOURISM be pleased to state:

(a) whether the safety equipments in
planes particularly those operated by private
airlines are not adequate; and

(b) if so, the steps proposed to be
taken in this regard?

THE MINISTER OF CIVIL AVIAION
AND TOURISM (SHRI MADHAV RAO
SCINDIA): (a) and (b). Private aifines are
also subject to the provisions of the Aircraft
Rules 1937. The DGCA periodically moni-
tors their equipment and operations.

Utilisation of River Waters in Bihar

3027. SHRI SURYA NARAYAN
YADAV: Will the Minister of WATER RE-
SOURCES be pleased to state:

(a) whether any study has been con-
ducted by the Union Government for utilisa-
tion of river waters in Bihar, especially Kosi
and Kamia rivers; and

(b) if so, the details thereof?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) and (b). The National Water
Policy adopted in September, 1987, among
other things, states that the recource plan-
ning in the case of water has to be done fo a
hydrological unit such as adrainage bggin as
a whole, or for a sub-basin. All individual
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developmental projects and proposals should
be formulated by the States and considered
within the framework of such an cverall plan
for a basin or sub-basin, so that the best
possible combination of options canbe made.

It further states that appropriate organi-
sations should be established forthe planned
development and management of a over
basin as a whole. Special multi-disciplinary
units should be set up in each State to
prepare comprehesive plans taking into
account not only the needs of irrigation but
also harmonising various other water uses.

Accordingly, Central Water Commis-
sion advised all State Governments includ-
ing Biharto take up preparation of river basin
Master Plans as per guidelines and avail-
able data in June, 1990. Further the States
were also advised in July, 1990 to set up
multi-disciplinary unit to facilitate prepara-
tion of comprehensive Master plans.

[English)

Ban on Shooting of Indian Films
Abroad

3028. SHRIN.K. BALIYAN:
SHRI BALRAJ PASSI:
SHRIMATI  MAHENDRA
KUMARI:
SHRIMATI! RITA VERMA:

Will the Minister of INF ORMATION
AND BROADCASTING be pleased to state:

(a) whether the Government propose to
ban the location shooting abroad by Indian
films producers as a measure to check out
flow of foreign exchange;

(b) if so, the details thereof; and

(c) if not, the reasons therefor?
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THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRIWJA VYAS):
(a) No, Sir.

(b) Does not arise in view of reply to (a)
above.

(c) Foreign exchange for shooting
abroad is released on the condition that he
producer would repatriate in foreign ex-
change twice the amount released to him
and equalthe amount of cost of passage fare
andfreight expenses of the team. Thusthere
is earning of foreign exchange.

Fibre-Optic Submarine Cable

3029. SHRISANAT KUMAR MANDAL:
Will the Minister of COMMUNICATIONS be
pleased to state:

(a) the amount being contributed by
India for laying the fibre-optic submarine
cable from Singaprore to France;

(b) what is the life of this type of cable;

(c) the benefits accruing to India from
this cable laying;

(d) which are other major cable projects
in which India is participating and their tech-
nical and financial implicatiows;

(e) the steps being taken by the Videsh
Sanchar Nigam Limited towards marketing
of satellite-based communication services
for maritime consumers and the package of
incentives evolved to popularise the service;
and

(f) the amount paid by the Videsh San-
char Nigam towards its membership of
INMARSAT and how far it is commensurate
with the utilisation of its services?

THE DEPUTY MINISTER IN Tt
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MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) India's share
of the South East Asia-Middle East-Western
Europe-2 Submarine Cable (SEA-ME-WE2)
Project cost is approx. Rs. 187.46 crores
(72.1 million US Dollars) out of the total
Project Cost of US $ 687 Million.

(b) The life of the cable system is 25
(Twenty Five) Years.

(c) India will get following benefits:

1. 2700 additional Interna-
tional digital cirucuits on
the cable Media to meet
the future growth.

2. Thiscable willenabl VSNL
to provide reliable, delay-
free, high quality cirucits
on the Cable media to
various destinations
around the world.

3. This will help inimproving
the reliability of interna-
tional telecom services
due to availability of alter-
nate transmission media
through cable and satel-
lite.

(d) There are no other major interna-
tional cable projects at present on the anvil
other than SEA-ME-WE-2.

(e) Videsh Sanchar Nigam is setting up
a Land Earth Station at Arvi near Pune at a
cost of Rs. 22 crores to provide maritime
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INMARSAT (Standars A) services in the
Indian ocean region. This projectis expected
to be completed by the middle of 1992.

With the commissioning of the project,
the maritime consumers will be benefited (i)
A reduction in Tariff for ship-to-shore to ship
telephone and telex calls. (i) Better and
faster communications between ships and
land destinations.

Videsh Sanchar Nigam is spreasing the
awareness and marketing these services
with the help of INMARSAT' by holding
seminars and live demonstrations in India.

(f) Videsh Sanchar Nigam has paid
approx. 1.162 million US Dollars towards its
share which is 0.439% of INMARSAT total
share capital. The current utilisation is 0.3569
percent and is likely to go up after commis-
sioning of India’s land Earth Station.

PCOs and Telephone Exchanges set up
in Vadodara, Gujarat

3030. SHRIMATI DIPAKA H.
TOPIWALA: Will the Minister of COMMUNI-
CATIONS be pleased to state the number of
public call offices and telephone exchange
set up in a Vadodara District of Gujarat
during the last three years?

THE DEPUTY MINISTER IN THE
MINISTRY COMMUNICATIONS (SHRIP.V.
RANGAYYA NAIDU): 37 public call offices
and 2 Telephone Exchanges as per given
below:

Year PCOs Telephone
Exchanges
1989-90 7 1
1990-91 Nil Nil
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Year PCOs Telephone
Exchanges
1991-92 30 1
(as on
29.2.92)
Total 37 2

S.T.D. Facility in Himachal Pradesh

3031. PROF. PREM DHUMAL: Will the
Minister of COMMUNICATIONS be pleased
to state:

(a) whether the Government propose to
provide S.T.D. facility in cities of Himachal
Pradesh during 1992; and

(b) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OFCOMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) Yes, Sir.

(b) KALPA, KASULI & DALHOUSITE,
are planned to be connected with STD dur-

ing 1992.

Expansion and Modernisation of
Telephone Exchanges

3032. SHRISUKMJDEOPASWAN: Will

the Minister of COMMUNICATIONS be
pleased to state:

(a) whetherthe Government propose to
expand and modernise the telephone ex-
changes of the Parliamentary constituency
Arariya (Bihar); and

(b) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) Yes, Sir.

(b) Details are as under:
(i) Six telephone exchanges are
working in Arariya Parlia-

mentary constituency.

(ii) Expansion and modernisation
plans are given below:

Arariya Court
Jogbani

Arariya Railway
Station.

Bathnaha

Electronic exchanges are
there with STD facility.

Planned to be merged
wi'h electronic exchange
of Arariya Court during
1991-92.

Planned to be merged
with Forbesganj automatic
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Forbesganj

Ranigahi
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exchange with STD facility
during 1992-93.

Automatic exchange is
planned to be converted
into electronic exchange
during 8th Plan.

Automatic exchange is
planned to be converted
into Electronic Exchange
during 1992-93.

Power and Non-Conventional Energy
Sources

3034. SHRI SYED SHAHABUDDIN:
Will the Minister of POWER AND NON-
CONVENTIONAL ENERGY SOURCES be
pleased to state:

(a) the brief particulars of central and
centrally sponsored schemes for develop-
ment and application of non-conventional
energy sources;

(b) the total estimated generation ca-
pacity installed in the country for generation
of power from non-conventional sources as
on December 31st, 1991;

(c) the total allocation and expenditure
by various States, scheme-wise, for each of
the last three years; and

(d) the physical targets achieved during
1990-91 and 1991-92 and to be achieved up
to December 31, 1992, Scheme-wise?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON CON-
VENTIONAL ENERGY SOURCES (SHRI

KALP NATH RAIl): (a) and (b). The Depart-
ment of Non-Conventional Energy Sources
is implementing central and centrally spon-
sored schemes namely, National Project on
Biogas Development, National Programme
on Improved Chulha, Solar Thermal Exten-
sion Programme, Solar Cookers, Wind
Energy, Solar Photovoltaic, Biomass utilisa-
tion, Uriagram, Mini-Micro Hydel Develop-
ment Programme through various State
Governments and implementing agencies.
Based on Non-conventional sources of
energy, a total of 130.65 MW power genera-
tion capacity has so far been installed in the
country.

(c) For implementation of various pro-
grammes, physical targets are allocated to
different States and implementing agencies
and in respective years and corresponding
to the physical targets, funds are released.
Status of scheme wise release of funds fo
various states during the last three years is
given in Statement ‘A’.

(d) The physical achievements for ma-
jor programmes during the years 1990-91
and 1991-92 and proposed targets for 1992-
93 are given in Statement 'B'.
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Irrigation project of Orissa

3035. SHRI SIVAJI PATNAIK: Will the
Minister of WATER RESOURCES be
pleased to state;

{a) the number and details of irrigation
project Reports received by the Central Water
Commission/Planning Commission fromthe
Government of Orissa;

(b) the details of projects which have
been cleared out of them and the allocation
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made for of them; and

{c) the time which remaining projects
ate likely to be cleared alongwith resinous for
delay?

THE MINISTER OF WATER RE-
SOURCES (SHR! VIDYACHARAN
SHUKLA): (a) to (c). A Statement giving the
details of new major and medium irrigation
projects of Orissa received at the Centre for
techno-economic appraisal during the last
five years is attached.
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Agitation by Postal Employees

3036. SHRI GEORGE FERNANDES:
Will the Minister of COMMUNICATIONS be
pleased to state:

(a) whether there has been agitation by
over 30,000 class Ill and IV postal employ-
eesinthe North Eastern States forthe last 35
days as reported in the Statement dated
23.12.91;

(b) whether the postal department has
incurred a loss of Rs. 175 crores due to the
agitation;

(c) # so, the details thereof; and

(b) the reaction of the Government
thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) About 7,000
Class lll and Class IV postal employees in
the North Eastern Region went on strike for
38 days from 15-11-1991 to 22-12-1991.

(b) and (c). The revenue loss due to this
strike is estimated at approximately Rs. 145
lakhs, of which about 87.5 lakhs was on
account of loss of sale of postage stamps,
Rs. 41.6 lakhs due to loss of commission on

IPOs/MOs and the balance on account of

curtailment of other services.

(d) The demand of postal employees in
the North Eastern region is that they may be
paid Special Duty Allowance. It has notbeen
possible to take a decision on this demand
so far because the matter is subjudice as
review applications are pending on this is-
sue before the Principal Bench of Central
Administrative Tribunal, Delhi.
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Telephone and Posts Office Facilities in
: Gujarat

3037. SHRI HAFN PATHAK: Will the
Ministerof COMMUNICATIONS be pleased
to state:

(a) the numbe: ¢ such villages in the
Guijarat state witho.t Telephone and Post
Offices facilities;

(b) the numb. ¢ villages which are
likely to be provicd=c with Telephone and
Post Office facilities ¢ uring 1992-93 district-
wise; and

(c) the number of villages to which facili-
ties of Post Offices and Telephone are likely
to be provided during the Eighth Five Year
Plan? :

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) As on

129.2.1992:
Without Telephone Without Post
Facility Offices
15,292 10,808*

* but these villages are provided with
postal facilities through the existing network
of the State.

(b) and (c). The number of villages
planned to be provided with telephone and
post office facilities during 1992-93 as alsoin
the remaining years of the Eighth Five Year
Plan is being finalised.

Publication of Magazine “Bhagirath”
3038. SHRI SHRI HARI KEWAL
PRASAD: Will the Minister of WATER
RESOURCES be pleased to state:

(a) the objective of publishing “Bhagi-
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rath™ Magazine;
(b) the number of copies published;

(c) the cadre-wise number of the em-
ployees engaged in the publication of this
Magazine; and

(d) the steps proposed to be taken for
improving the standard of its publication?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) The objectives of Bhagirath
Magazine are (i) to disseminate information
in the filed of water resources development
such as irrigation, flood control, drinking
water, hydro-power, water management and
(i) to bring to the notice to the Members of
Parliament, State Legislators and public in
general, about the plans, achievements and

PHALGUNA 26, 1913 (SAKA)
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on-going activities in the var.ous fields of
water resources development.

(b) Bhagirath Magazine is published
quarterly in Hindi as well as in English. 2100
copies of Bhagirath (Hindi) were published
in each quarter of 1991. 2300 copies of
Bhagirath (English) were published in each
of the first three quarters of the year and
similar number of copies are under print for
the 4th quarter.

(c) The sanctioned strength of staft
exclusively for Bhagirath (Hindi) is 7, exclu-
sively for Bhagirath (English) is 6 and com-
mon to both is 3 (detail enclosed).

(d) The standard of this Magazine is
quite satisfactory. The magazine has been
appreciated from time to time by subscrib-
ers, experts and Members of Parliament.
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implementation of Athreya Committee
Report

3039. SHRIBARE LAL JATAV:
SHRIMAT! BASAVARAJES-
WARI:
SHRI RUPCHAND PAL:

Willthe Minister of COMMUNICATIONS
be pleased to state:

(a) the details of the recommendations
made by the Athreya Committee;

(b) whether the said report has been
considered by the Government;

(c)if so, the time by which it is likely to be
implemented; and

(d) if not, the reasons thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) The majority
of Members of the Athreya Committee rec-
ommended a corporate structure for the
management of telecom services in the
country in the form of a holding company
with four zonal operating corporations and
one long distance connector corporation.

(b) Itis under active consideration of the
Government.

(c) and (d). As Government have not yet
taken decisions on the repor, the time frame
for implementation can-not be indicated at
this stages. :

New Telephone Exchanges in Kerala
3040. SHRI KODIKKUNIL SURESH:
Will the Minister of COMMUNICATIONS be
pleased to state:

(a) whether Government proposa to set
up new telephone exchanges in Kerala dur-
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ing the Year 1992-93 and

(b) ¥ so, the details thereof, district-
wise?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) Yes, Sir.

(b) District-wise details of 10 new tele-
phone exchanges to be set up are as under:

District No of exchanges
to be set up
1. Idukki 5
2. Ernakulam 1
3. Trichur 1
4. Cannanore 1
5. Kasaragod 1
6. Quilon 1
Occupational Health in ISCO

3041. SHRIHARADHAN ROY: Will the
Minister of STEEL be pleased to state:

(a) whether Indian Iron and Steel Com-
pany has undertaken to upgrade its Occupa-
tional Health at Burnpur;

(b) if so, the details thereof; and

(c) the steps being taken to improve the
working conditions inside the factory?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) and (b). Yes, Sir. Indian
Iron and Steel Company (1ISCO) has under-
taken to upgrade its Occupational health at
Burnpur Works. As a part of occupational
health policy of SAIL, continous medical as
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well as environmental monitoring is being
conducted at IISCO.

(c) The following effective measures
are being taken at ISCO to upgrade working
conditions inside the factory:

() Effective use of Dust extraction
system at Reclamation Bunker of
Ore Handliing Plant and at Raw
Materials Yard, Elevator House and
Smoke chamber of Dolomite Plant.

(i) Effective water spray system at
various dusty areas of Coal Han-
dling Plant, Blast Furnaces, etc. for
dust suppression;

(iii) Installation of self sealing doors at
No.8 and 9 Coke Over Batteries;

(iv) Regular repairing of steam leak-
ages for reducing noise level;

(v) Regular drive to improve overall
house Keeping work including fre-
quent inspection of hazardous and
fire prone areas;

(vi) All damaged/Worn out toxic gas
transmission lines, as indentified
by special Inspection Committee,
changed to improve working envi-
ronment;

(vii)  Plantation of trees; efc.

Buildings for Telephone Exchanges in
Kerala

3042. SHRI THAYIL JOHN ANJALOSE:
Will the Minister of COMMUNICATIONS be
pleased to state:

(a) whetherthe Government propose to
canstruct new buildings for telephone ex-
changes in Kerala particularly for S.L. Py-
fam, and Edathna;
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(b) if so, the details thereof;

(c) the amount proposed to be allocated
for their construction; and

(d) the time by which the work is likely to
be started?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) No, Sir. At.
present, there is no plan to construct Tele-
phone Exchange Buildings at S.L. Puram
and Edathna.

(b) to {d). Do not arise.

Ajanta-Ellora Development Project

3043. SHRIBAPU HARI CHAURE: Will
the Minister of CIVIL AVIATION AND TOUR-
ISM be pleased to state:

(a) whether the Government of Mahar-
ashtra has submitted a development project
of ajanta-Ellora caves;

(b) whether an international centre of
studies and a museum is being set up there;

(c) whether leading Eastern countries
are likely to be given space to set up their
pavallions are well as art and crafts centres;
and

(d) if so, the details thereof?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) Yes, Sir.

(b) to (d). An international centre of
studies and art and craft centre are not
included in the Loan Agreement which has
been signed between the Government of
india and the Overseas Economic Coopera-
tion Fund on Sth January, 1992,
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Super Thermal Power Plant In Orissa

3044. SHRI SRIBALLAV PANIGRAH!:
Will the Minister of POWER AND NON-
CONVENTIONAL ENERGY SOURCES be
pleased fo state:

(a) whetherthe Government propose to
set up a Super Thermal Power Plant at
Hirma in Orissa; and

(b) i so, the details thereof?

THE MINISTER OF STATE (INDE-
PENDENT CHARGE) OF THE MINISTRY
OF POWER AND NON-CONVENTIONAL
ENERGY SOURCES: (a) and (b). National
Thermal Power Corpn. (NTPC) has initiated
site investigations and other preliminary
activities towards formulating a proposal for
setting up of a Super Thermal Power Project
near Hirma village in Sambalpur Dist. of
Orissa. Gowt. of Orissa has agreed in prin-
ciple to provide land and consumptive water
requirement for the project. Coal is pro-
posed to be linked to Ib Valley Coalfield.
NTPC has initiated action for preparation of
feasibility report for Stage-l of the project
comprising 4x500 MW Units. The ultimate
capacity of the Project is proposed to be 300
MW (4x500MW + 2x5000MW).

Seria|s'approved on Commissioned
and Non-Commissioned basis.

3045. SHR! VILAS MUTTEMWAR: Will
the Minister of INFORMATION AND BROAD-
CASTING be pleased to state:

(a) the number of serials approved by
Doordarshan on commissioned and non-
commissioned basis during the last three
years;

(b) the number and names of such seri-
als which were clearéd on commission basis
but due to shortage of funds these were
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asked tobe produced on non-commissioned
vasis, and

(c) if so, the dgtails thereof?

THE DEPUTY MINISTER IN" THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRIJAVYAS):
(a) According to Doordarshan, a total numi-
ber of 130 serials were approved during the
last 3 years under the old Sponsorship
Scheme and under the Commissioned
Scheme. ’

(b) and (c). No commissioned pro-
gramme has been diverted to any other
category due to shortage of funds.

Manibhadra and Bhimkund Dam
Projects in Orissa

3046. SHRI GOPI NATH GAJAPATHI:
Will the Minister of WATER RESOURCES
be pleased to state:

(a) whetherthe Union Government have -
received any proposal for the construction of
Manibhadra and Bhimkund dam projects in
the State;

(b) if so, since when these are pending
alongwith the reasons therefore; and

(c) the time by which these are likely to
be cleared?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) and (b}. Manibhadra Flood
Control-Cum-Power Project envisaging
construction of an earthen dam across river
Mahanadi near village Darkarisahi at an
aestimated cost of Rs. 1103. 12 crores was
received in Central Water Commission in 10/
1985. After examination the project was
sent back to the State in 1/89 due to deficien-
cies in project planning for submission of a
modified report.
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Bhimkund Muitipurpose Project Stage-
| envisaging construction of a dam at Neop-
ara on river Baitarni, two power houses with
a total installed capacity of 393 MW and
flood control benefits to an area of 1400 sq.
km. estimated to cost Rs. 328.15 crores was
received in Central Water Commission in 6/
1980. After examination the project was
sent back to the State in 1/1983 due to non-
compliance of observations by the State.
Bhimkund Multi-purpose Project State-Ithas

notbeenreceived in Central Water Commis-

sion for techno-economic appraisal.

(c) The State is required to submit
modified reports on Manibhadra and
Bhimkund State-l Projects and detailed
project report for Bhimkund Stage-Il Project.

[Translation)

Landing of Airbuses at Bhopal
Alrport

3047. SHRI SUSHIL CHANDRA
VARMA: Will the Minister of CIVIL AVIA-
TION AND TOURISM be pleased to state:

(a) whether there is any proposal for
landing of the Airbuses at Bhopal airport;

(b) if so, the details thereof, including
the expenditure involved in it; and

(c) the time by which the project is likely
to be completed?

) THE MINISTER OF CIVIL AVIATION

AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) to (c). The work of extending the
runway upto 670 ft. for AB-320 operation at
an estimated cost of Rs. 5 crores is already
in progress and Is expected to be completed
by April, 1992.
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Development of Tourlsm in West
Bengal
3048. SHRIMAT! MALINI BHAT-
TACHARAYA: Will the. Minister of CIVIL
AVIATION AND TOURISM be pleased to
state:

(a) whether the Government of West
Bengal propose to develop sports of tourist
interest in the State with the assistance of
Union Government during Eighth Five Year
Plan; and

(b) if so, the details thereof?

THE MINISTER FOR CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) and (b). Eighth Five Year Planisyet
to be finalised.

[ Translation]

Telaphone Connections in Madhya
Pradesh

3049. SHRI SURAJBHANU SOLANKI:
Will the Minister of COMMUNICATIONS be
pleased to state:

(a) the district-wise number oftelephone
connections provided in Madhya Pradesh
during each of the last three years; and

(b) the steps taken to improve and
modernise Telecommunication serviceinthe
State?

THE DEPUTY MINISTER IN THE

MINISTRY OF COMMUNICATIONS (SHRI

P.V. RANGAYYA NAIDU): (a) The informa-
tion is given in the attached Statement.

(b) The information is given in tha at-
tached Statement.
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STATEMENT

District-wise Net Telephone connections provided in Madhya Pradesh

S. No. District -1989-90 1990-91 1991-92 (upto
) 29.2.92)
1 2 3 4 5
1. Balughat 238 601 295
2. Bastar 302 497 378
3. Betual 168 313 266
4. Bhind 259 245 49
5. Bhopal 6456 5158 3926
6. Bilaspur 1704 1628 913
7. Chattarpur 131 428 261
8. Chhindwara 403 634 494
9. Damoh 174 301 202
10. Dattia 132 1 89
11. Dewas 682 894 601
12. Dhar 609 862 669
13. Durg 55 515 242
14. Guna 458 387 445
15. Gwalior 870 513 1444
16. Hoshangabad 483 849 536
17. Indore 907 - 110 7580
18. Jabalpur 77 2177 3934
19. Jhabua 221 44 256
=20. Khandwa 517 1069 859
21. Khargone 601 1106 | 335

22, Mandla 79 211 181
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S. No. District 1989-90 1990-91 199 1 -92 (upto
29.2.92)
1 2 . 3 4 5
23. Mandsaur 682 1358 616
24. Morena 558 - 629 361
25. Narsinghpur 323 675 417
26. Panna 24 102 418
27. Raigarh 341 529 416
28. Raipur 1223 5307 1258
29. Raisen 470 572 445
30. Rajgarh 290 376 | 548
31. Rajnandgaon 325 459 543
32. Ratlam 649 1482 : 599
33. Rewa 212 186 697
34. Sagar 5§25 587 23
35, *  Sarguja 192 106 116
36. Satna 269 733 A 632
37. Sehore 418 617 803
38. Seoni 195 613 526
39. Shahdol 256 415 339
40. Shahjapur 236 690 813
41. Shivpuri 261 419 239
42. Sidhi 211 121 105
43. Tkamgarh 61 135 81
44, Ujjain 2102 1586 770

45. Vidhisha i 367 412
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STATEMENT I

Steps taken to improve and modem-
ise Telecommunication Service in Madhya
Pradesh.

Steps are being taken to improve and
modernise Telecommunication service in
Madhya Pradesh. Towards this end, the
draft Eighth Plan (1992-97) proposals envis-
age addition of over 3 lakh lines and replace-
ment of around one lakh lines mostly by
electronic equipment during the Plan period
in Madhya Pradesh which includes:—

— Achieve fully automatic network by
March ‘1994 by replacing all man-
ual exchanges.

- Replace life expired and worn out
switches as and when they be-
come life expired.

— Replace all strowger MAX-IIl ex-
changes by electronic exchanges
(as part of the programme to pro-
vide national subscriber dialing to
all exchanges)

- Provision of Subscriber Trunk Dial-
ing facility to all exchanges.

[English]

Setting up of Automatic Telephone
Exchange in Midnapore District
3050. SHRISATYAGOPAL MISRA: Will

the Minister of COMMUNICATIONS be
pleased to state:

(a) whetherthe Government have taken
adecision to set up one automatic telephone
exchange with STD facilities combining the
existing Mecheda and Kolaghat telephone
exchanges into one exchange with STD
Midnapore District West circle;
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(b) if so, the details thereof; and
(c) it not, the reasons therefor?

.THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) No, Sir.

(b) Does not arise.

It has already been planned to
replacethe existing Mecheda small
Electro-me:hanical exchange and
Kolaghat Manual exchange by 176
lines ana 206 lines Electronic Ex-
changes respectively during 1992-
93.

(@ ()

(i) Installation work and upgradation
of external plant in this regard has
already been taken up.

(i)  Reliable transmission media have
been planned between Kolaghat-
Mecheda-Kharagpur during 1992-
93 to provide STD facilities.

[ Translation)
Losses in ITDC Hotels

3051. SHRI MRUTYUNJAYA NAYAK:
Will the Minister of CIVIL AVIATION AND
TOURISM be pleased to state:

(a) whether the Government propose to
improve the condition of such of the ITDC
Hotels which are running in losses;

(b) if so, the details thereof; and
(c) if not, the reasons tharefor?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) to (c). ITDC presently owns and
operates 25 hotels located at various places
in the country. ltis the endeavour of ITDC to
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improve operational efficiency and profita-
bility of its hotels through various commer-
cial efforts which inter-alia include product
improvement, man-power training, market-
ing and reservation tie-ups, advertising etc.

[English]
District flight from Delhl to Rajkot

3052. SHRIHARIBHAI PATEL:
SHRI CHANDRESH PATEL:

Will the Minister of CIVIL AVIATION
AND TOURISM be pleased to state:

(a) whether there is any proposal for
direct flight from Delhi to Rajkot; and

(b) if so, the time by which it is likely
1o be started?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRI MADHAVHRAO
SCINDIA): (a) No, Sir.

(b) Does not arise.

Conversion of Automatic Exchanges in
Jamnagar, Gujarat

3053. SHRICHANDRESH PATEL: Will
the Minister of COMMUNICATIONS be
pleased to state:

(a) the steps taken by the Government
to convert Automatic Exchanges in various
Cities and Towns in Jamnagar, Gujarat; and

(b) the time by which these are likely to
come into existence?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) Steps taken
to convert manual exchanges into automatic
exchanges are as under:
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(i) Exchanges equipment have been
allotted.

(i) Purchaseorders havebeenplaced.

(i)  Project estimates have been sanc-
tioned.

(iv) Buildings to accommodate these
exchanges are being arranged.

(b) These exchanges are planned to be
converted into automatic exchanges by 1994.

Assistance to Food Processing Indus-
tries in Coastal Area of Maharashtra

3054. SHRISUDHIR SAWANT: Willthe
Minister of FOOD PROCESSING INDUS-
TRIES be pleased to state:

(a) the steps taken by the Government
to encourage truit processing industries for
exports in coastal areas of Maharashtra;

(b) whether any assistance is provided
to make packaging and bottling attractive
and competitive in this industry;

(c) whether any provision of training has
been made to process mango, cashew jack
fruit, jamun, coconut, pineapple etc. for the
youth of Kon-kon region;

(d) whether any concession and facili-
ties have been provided for the cooperative
sector engaged in the food processing in-
dustry; and

(e)if so, the details thereof and if not, the
reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRIGIRIDHAR GOMANGO):
(a) Incentives provided for 100% Export
Oriented fruits and vegetable processing
Units can be availed by such units located in
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any part of the country including coastal
areas of Maharashtra. Agricultural and
Processed Food Products Export Develop-
ment Authority (APEDA) has several
schemes for assisting exporters. Financial
assistance of Rs. 57.1 lakhs have been
provided by the Ministry to ‘Mahagrapes’ a
cooperative unit of Maharashtra., for setting
up of post-harvest facilities with a view to
encouraging export of grapes from Mahar-
ashtra. Export of products of some of the
fruit & vegetable processing units located in
coastal areas of Maharashtra are already
taking placs.

(b) Government has formulated
schemes for assisting research in develop-
ment of suitable packaging materials.

{c) Tha Ministry proposes to introduce a
scheme for grant of financial assistance for
selting up of Food Processing Training
Centres indifferent parts of tha country whare
fraining in processing locally available raw-
matenal for manufacture of value added
products could be imparted.

{d) and (e). The Ministry have formu-
iated Plan schemes ior providing fifancial
assistance to the cooperative sector for
development of food, fruit & vegetabls proc-
essing facilities in rural areas, establishing
or enfarging tood, fruit & vegetable process-
ing facilities and davelopment of infrastruc-
ture for mushroom cultivation and process-
ing. In the cooperative sector, assistance is
granted in the form of loans given by Na-
tional Cooperative Deveiopment Corpora-
tion at aconcessional rate of interest. NCOC
is also providing financial assistance to State
Govemments for establishment of fruit &
vegetable processing units in the coopera-
tive ssctor.

integrated Steel Plant

3055. SHRI RAMCHANDRA GHAN-
GARE: Wilithe Minister of STEEL bepleased
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to state:

(a) the progress made so far in the
construction of the Integrated Steel Plant at -
Bhugaon in Wardha District; and

(b) the time by which the production
work is likely to be started and its potential of
employment generation?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) and (b). M/s. Lioyds Steel
Industries Ltd. (formerly Mfs. Integrated Steel
Ltd.) is implementing a project to manufac-
ture cold rolled steel strips at Bhugaon in
Wardha District. As reported by the com-
pany, civil construction has made consider-
able progress and orders have been placed
for plant and machinery. Commercial pro-
duction is expected to commence by the
middle of 1993 and the projectis expected to
generate employment tor about 80 persons.

Use of Guar Gum

3056. SHRISHRAVAN KUMAR PATEL:
Will the Minister of FOOD PROCESSING
INDUSTRIES be pleased to state:

(a) whether it is a fact that Guar Gum a
substance commonly found in South Asia
and used as a filler and thickener in soups,
gravies and salad dressings and an ingredi-
entis processed food as calorie free and can
be effectively usedfor controlling blood sugar
and reducing blood cholestral; and

(b) if so, the steps taken by the Govern-
ment to popularise and promote the use of
Guar Gum as afood ingredient in processed
foods?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRI GIRIDHAR GOMANGO:
{a) and (b). Guar Gum is one of the crops of
semi-arid areas like Rajasthan, Madhya
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Pradesh and in certain parts of the states of
Haryana, Uttar Pradesh and Gujarat. Guar
Gum is widely used in textile and paper
industries. Its edible grade is alsoused as a
stabiliser in icecreams, confectionery and
pharmaceutical industries. Guar Gum is
permitted to be used as an emulsifying and
stabilising agent, only where it is specifically
permitted under the Prevention of Food
Adulteration Act. lts use is not permitted in
fruit products.

Re-Employment to Retired Persons
in W.R. M. &T.

3057. DR. ASIM BALA: Willthe Minister
of WATER RESOURCES be pleased to
state:

(a) whether the retired persons from
Different State lrrigation Departments and
Central Water Commission are being given
employment in the Water Resources, Man-
agement and Training Project;
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(b) if so, the details thereof, including
the number of consultantsfechnical officers
etc. employed by the Louis Berger Interna-
tional Inc. (L.B.L.l.) and Water and Power
Consultancy Service (India) Limited.

(c) the details of such consultantstech-
nical officers etc. above the age of 62; and

(d) the reasons for giving such employ-

- menttothe retired persons whereas there is

abundant scope of unemployed qualified
persons?

THE MINISTER OF WATER RE-
SOURCES (SHR! VIDYACHARAN
SHUKLA): (a) to (d). Some retired persons
have been engaged under the Water Re-
sources Management & Training Project
keeping in view their expertise and suitability
with regard to technical requirements. The
details of consultantstechnical experts
employed by Louis Berger International Inc.
and Water and Power Consultance Services
(India) Limited are enclosed.
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Details of LBII (Louis Berger Interna-
tional Inc.) Technical Experts/Consultants
ason 31.12.91

Long Term (above 3 months)

1. Dr.Jen. Stotkoper — Team Leader
(Civil & Agl. Engineer)

2.  Mr. W. Bell - Irrigation Main Sys-
tem Specialist

3. Mr.J. Brown - State Training Insti-
tutes Development Expert

4. Mr. C. Maloney — Social Scientist
5. Mr. TomKajer—Training Specialist

6. Mr. E. Wiser — Education Special-
ist.

7. Mr. J. Baxter — Action Research
Component Mgt.

8. Mr. R.V. Suryanarayana - n Tech.
Officer — above 62 yrs.

9.  Mr. P.W. Parwani- Technical Offi-
cer — above 62 yrs.

Short Term (upto 3 months)

1. Mr. J. Keller — Drip & Sprinkler
Irrigation System Design & Layout
— above 62 years.

2. Mr. Lyn. Johnson - System Analy-
sis in Water Management.

3. Mr. S. Christopher — Social Sci-
ences

4. Mr.J. A Replogle - System Reha-
bilitation.

5. M. G. Skogerboe — Main System
Operation & Management.
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World Bank Report on Irrigation Proj-
ects

3058. SHRI J. CHOKKA RAO: Will the
Minister of WATER RESOURCES be
pleased to state:

(a) whether the Government have re-
cently received any appraisal reportfromthe
World Bank on the execution and irregulari-
ties in the execution of irrigation projects in
the country;

(b) if so, the details thereof; and

(c) the reaction of the Government
thereon?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
"SHUKLA): (a) to (c). Yes, Sir. The lrrigation
Sector Review Report of the World Bank
refers to modest salary levels and inade-
quate performance related incentives of staff
belonging to State Irrigation Departments in
comparison to financial gains that are pos-
sible through collusion with contractors or
illicit collection of revenues from farmers in
exchange for water distribution favours. lrri-
gation Projects are planned, formulated and
executed by the State Governments and as
such, the observations of the World Bank
have been brought to the knowledge of the
State Governments for appropriate action.

Canal Lining and Compaction Project

3059. SHRIANADICHARAN DAS: Will
the Minister of WATER RESOURCES be
pleased to state:

(a) the extent of international co-opera-
tion so far received forimprovement of Canal
Lining and compaction of embankments and
the State-wise allocation thereof; and

(b) the target achieved in Orissa
thereby?
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THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) and (b). The project ‘Develop-
ment of Low Cost Canal Lining and Compac-
tion of Embankments’ was taken up for
implementation in 1984 which UNDP input
of $573,7. The project was implemented by
the then Ministry of Irrigation in collaboration
with the State Governments of Haryana
Madhya Pradesh, Maharashtra, and Uttar
Pradesh. Subsequently, Rajasthan also
joined. The project was completed in 1989
and UNDP assistance of $ 351, 843 was
utilised. :

Incineration-Cum-Power Generation
Plant in Dethl

3060. DR. SUDHIR RAY: Will the Min-
ister of POWER AND NON-CONVEN-
TIONALENERGY SOURCES be pleasedto
state:

(a) whether the Government have
sought compensation from a Danish firm-
Messers Volund for setting up a refuse incin-
eration power-cum-generationplantin Delhi,
which never functioned; and

(b) if so, the loss suffered by Govern-
ment thereon?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI
KALP NATH RAl) (a) Yes, Sir. Government
has sought compensation from the turnkey
contractor M/s Volund of Denmark for its
failure to rectify defects in the refuse
incineration-cum-power generation plant set
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up at Timarpur, Delhi and demonstrate its
performance in accordance wth the con-
tract. i

(b) The Government does not expect to
suffer any loss as action has been initiated to
recover full compensation from the turnkey
contractor.

[Translation)

Poliution Control Measures by Power
Plants in Rajasthan

3061. SHRI GIRDHARI LAL BHAR-
GAVA: Will the Minister of POWER AND
NON-CONVENTIONAL ENERGY
SOURCES be pleased to state:

(a) the details of power plants in Rajast-
han at present;

(b) whether these plants have installed
water and air pollution controlling equip-
ments;

(c) the details of the directives issued by
the Union Government for installing these
equipments in the power plants; and

(d) if not, the action proposed to be
taken by the Government for their installa-
tions?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI
KALP NATH RALl): (a) The existing capacity

in operation at present in Rajasthan is given
below:—

Name of the Station Generating Capacity (MW)
Kota (Thermal) 640
R.P. Sagar (Hydro) 172
Jawahar Sagar (Hydro) 99
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Name of the Station Generating Capacity (MW)
Mahi Bajaj (Hydro) 140
Anoopgh#r (Hydro) 13
Anta Gas Turbine 413
Rajasthan Atomic Power 300

Station (RAPS)

{b) to (d). The requisite information is
being collacted and will be faid on the Table
of the House.

{English]
Solar Energy

3062. SHRI PRAFUL PATEL:Will the
Biustor of POWER AND NON-CONVEN-
TIONALENERGY SOURCES be pleasedto
state:

(a) whether the Government propose to
take steps to popularise various technolo-
gies for making solar equipments; and

(b) if so, the details thereof in Maharash-
tra?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI
KALP NATH RAI): (a) and (b). Yes, Sir. In
order to popularise various technologies for
making solar equipments in the country in-
cluding Maharashtra, the following steps are
being taken during the year 1991-92:

(i) Funding of research projects for
development of technologies to
various research organisations.

(2) Pilot plant studies of new technolo-
gies.

(3) Exemption of Excise Duty and
Central Sales Tax on Solar equip-
ments.

(4) 100% depreciation for the instalia-
tion of solar equipments and ma-
chinery used for manufacture of
such equipments.

(5) Soft loan through lndian Renew-
able Energy Development Agency
for manutacture and installation of
solar equipments.

Suratgarh Thermal power Plant

3063. SHRI MANPHOOL SINGH: Will
the Minister of POWER AND NON-CON-
VENTIONAL ENERGY SOURCES be
pleased to state:

{a) whether the work on Suratgarh
Thermal Plant has commenced and the allo-
cation made in the current year;

(b)whetherthe farmers’ agricultural land
has been acquired for this purpose; and

(c) the area of the land acquired and the
rate of compensation fixed in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI
KALP NATH RALl): (a) The scheme forinstal-
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lation of Suratgarh Thermal Power Project
(2x25 MW) has been sanctioned by the
Planning Commission in November, 1991 at
an estimated cost of Rs. 1253.91 Crores. An
outlay of Rs. 23.50 Crores was approved for
the year 1991-92 for taking up infrastructural
works. No work on the project has com-
menced so far.

(b) According to Rajasthan State Elec-
tricity Board, the land for the project has not
been acquired.

(c) Does not arise.
Setting up of Coca Cola Plant

3064. SHRIHARI KISHORE SINGH:
SHRI RATILAL VERMA:

Will the Minister of FOOD PROCESS-
ING INDUSTRIES be pleased to state:

(a) whether the Government have re-
ceivad any proposal from the Coca Cola
Company for setting up a unit for the produc-
tion of cold drinks in the country; and

(b) if so, the details thereof and the
reaction of the Government thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRIGIRIDHAR GOMANGO):
(a) and (b). Government have approved a
joint venture proposai submitted by M/s.
JMRPCO Lid., a company incorporated in
Hongkong having NRI equity share holding
of 60% and 40% share holding by M/s Coca
Cola Co. South Asia Holdings, wholly owned
subsidiary of the Coca Cola Co. of USA with
M/s Britania Industries Limited, Calcuttaand
a Maharashtra State Government Agency
for setting up a unit tor manufacture of proc-
essed extruded snacks, processed nuts,
stackable potato chips and non-alcoholic
beverage bases/essences in a backward
district of Maharashtra by setting up a new
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company 16 be know as BRITCO foods Pvt.
Ltd.

Of the total share capital of Rs. 26.85
crores of the Proposed joint venture com-
pany M/s. BRITCO Foods Pvt. Limited, M/s.
JMRPCO Ltd. will have 66% equity amount-
ingto Rs. 17.72 crores which is to be brought
inforeign exchange. M/s. Britania Industries
Limited will have 24% of equity amounting to
Rs. 6.44 crores and Maharashtra State
Government Agency/Institution will hold the
remaining 10% amounting to Rs. 2.68 crores.
The project is commiited to the export-im-
port ratio of the project in the case of import
of soft drink concentrate at 3:1. In case of
shortfall, eximscrip entitlements to the ex-
tent of shortfall is to be foregone, and if this
ratio is not fulfilled and eximscrips not sur-
rendered, Government will have the option
to restrict import of soft drink concentrate.
The foreign exchange requirement for im-
ported capital goods will be covered by for-
eign equity to be brought in. No payments
either by way of royalty or lumpsum towards
technical know-how fee eic. have been
envisaged.

[Translation)

Funds for Hydel Projects of Madhya
Pradesh

3065. SHRI RAMESHWAR PATIDAR:
Will the Minister of POWER AND NON-
CONVENTIONAL ENERGY SOURCES be
pleased to state:

(a)-the funds allocated to the Madhya
Pradesh Electricity Board during 1991-92
for the timely implementation of varieus
proposed and under construction small/minor
hydro power projects;

(b) whether the amount made available
was adequate; and

(c) if not, whether the request for addi-
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tional funds made by the Board has been
acceded t0?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI
KALP NATH RAI): (a) The Planning Com-
mission allocated a lumpsum outlay of Rs.
682.00 lakhs for small/minor schemes of
upto 3 MW capacity under construction
against the State Government’s demands of
Rs. 982.00 lakhs. Nil provision for new
schemes.

(b) and (c). No, Sir.
[English)
Price of Steel

3066. SHRIR. JEEVARATHINAM:
SHRI MORESHWAR SAVE:

Willthe Minister of STEEL be pleasedto
state:

(a) the selling price of steel from Octo-
berto December, 1991 including the cuPrent
rate; and

(b) the steps taken or proposed to be
taken to check the rise in the prices of steel?
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THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) Ex-works prices of SAIL
for representative steel items are given in
Statement:

(b) The following measures are takento
contain the prices of steel.

— Increased production and cost
reduction measures, taken by the
integrated steel plants.

—  Delicensing of the steel sector to
encourage the private entrepre-
neurs to invest in the steel sector
for increasing production.

—  Deregulation of prices of iron and
steel, which will lead to increased
production in the secondary sec-
tor. This will also result in en-
hanced efficiency and competitive-
ness in the steel sector leading to
cost reduction.

- Reduction in import duties on steel
melting scrap from 35% to 10%,
from 55% to 35% on pig iron and
from 65% to 45% on billets and HR
coils so as to facilitate imports to
supplement domestic availability.

STATEMENT

Ex-works Prices for Representative Steel ltems

(SAIL)
(RS. /MT)
Category Oct. -Dec.’91 "W.EF. 1.3.92
Bullets : 80-100 MM 5319 5579
Blooms : 150 MM 5199 5459
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(RS. /MT)
Category Oct. -Dec.’91 W.E.F. 1.3.92
Slabs : 90 MM & Lower 5169 5429
Rounds : 16 MM 6274 6534
Tor Steel : 8 MM 7769 8029
Wire Road : 8 MM 6499 6759
Angles‘ : 65x56x6 6864 7124
Channels: 100x50 7539 7799
Joist : 150x75 7829 8089
PLATES
(I) Above5to 10 MM 9564 9713
(I)  Above 10to 20 MM 10019 10220
H R Sheets : 3.15 MM 9279 9273
H. R. Coil : 3.15 MM 9744 9;791
C.R. SHEETS
() 0.63MM 13376 13176
(I 1.6MM 12394 12500
C.R. CcOIL
(h 0.63MM 12964 13136
() 1.6MM 12174 12255
G.P. SHEETS
(h 0.63MM 17404 17736
(i 1.6 MM 13659 13560
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(RS. /MT)
Category Oct. -Dec.’91 WEF. 1392
G.C. SHEETS
() 063MM 17459 17797
() 1.6MM 13714 13622
NOTE:

1. FREGHT CHARGEABLE: During Oct.-Dec. '91’the Equalised Freight Element was
Rs. 956/- per MT for Steel w.e.f. 17.1.92 it is actuai Freight or Rs. 956/- which ever

is lower.

2. Increase with effect trom 1.3.1992 is on account of revision in Excise Duty
announced in the Union Budget for 1992-93.

PooyAmkutty Hydro Electric
Schemes in Kerala

3067. SHRIMATISUSEELA GOPALAN:
Will the Minister of POWER AND NON-
CONVENTIONAL ENERGY SQURCES be
pleased to state:

(a) whether the Government propose to
reconsider the decision taken on the
pooyamkutty Hydro-electric scheme in Ker-
ala; and

(b) if not, the alternative arrangements
proposed to be made to meet the acute
power shortage in Kerala?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI
KALP NATH RAl): (a) The Pooyamkutty
Hydro-electric Project (2x120 MW) was
accorded techno-economic approval by
Central Electricity Authority in January 1984
and Environment clearance by Ministry of
Environment & Forests in June 1985. The
Planning commission sanctioned the project
in August 1986 subject to the State Govern-

ment obtaining forest clearance from Minis-
try of Environment & Forests. In January
1991 the Ministry of Environment & Forest
conveyed their inability to given the neces-
sary forestclearancefortherelease 0{3001.8
ha. of forest land required for the project.
Subsequently, in February 1991 the State
Government requested the Ministry of Envi-
ronment & Forests for re-consideration of
the decision and after re-consideration the
Ministry of Environment & Forests rejected
the forest clearance for the project.

(b) Te meet the power shortage eleven
hydro-electric schemes with a total installa-
tion of 335 MW are at present under con-
struction in Kerala. Two hydro-electric
schemes viz. Boothathankettu (3x10 MW)
and Pallivasal Rehabilitation (3X20 MW) are
at present under examinaticn in Central
Electricity Authority. Adirapally Hydro-elec-
tric Project (2x80.MW) was found techno-
economicaily in order by Central Electricity
Authority in June 1989 Subject to clearance
of the project from Environment & Forest
angle.

Preliminary works have already been
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started for generation of power based on
diesel generation system in the State in
order to meet the power shortage.

More Gas Based Power Statlons in
Gujarat

3068 SHR! RATILAL VARMA: Wil the
Minister of POWER AND NON-CONVEN-
TIONALENERGY SO\ IRCES be pleasedto
state:

(a) whetherthe Government propose to
sanction more gas based power stations in
Gujarat during Eighth Plan; and

(b) if so, how much generation capacity
willitadd intotal powergeneration of Gujarat?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI
KALP NATH RAI): (a) and (b). The Eighth
Five Year Plan has not yet been finalised.

Deep Sea Fishing In Orissa
3069. SHR! LOKANATH CH-
OUDHURY: Will the Minister of FOOD
PROCESSING INDUSTRIES be pleased to
state:

(a) whether the Government of Orissa

has submitted a project report for deep sea .

fishingin the Stateto the Union Government;
and

(b) if so, the details of the projects ap-
proved by the Union Government and allo-
cation made?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRIGIRIDHAR GOMANGO):
(a) No, Sir.

(b) Does not arise.
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Irrigation Projects under Cada

3070. SHRI BHUPINDER SINGH
HOODA:
DR. KRUPAS INDHU BHOI:
"SHRIMATI D.K. BHANDARI:
SHRI SANAT KUMAR MAN-
DAL:

Will the Minister of WATER RE-
SOURCEF* be pleased to state:

(a) whetherthe Command Areas Devel-
opment Authority (CADA) has evolved a
new strategy involving farmers, especially
women, in proper and judicious use of canal
and sub-soil water for irrigation and drinking
purposes?

(b) if so, the broad features of the new
strategy;

(c) whether there is any proposal to
bring minor irrigation projects under the
purview of the Command Area Development
Programme in the Eighth Five Year Plan;

(d) it so, the details thereof; and

(e) the steps proposed to be taken in
this regard?

THE MINISTER OF WATER RE-
SOURCES (SHR! VIDYACHARAN
SHUKLA): (a) and (b). Involvement of farm-
ers, both men and women, in irrigation water
management at minor/outlet level forms an
important component of centrally sponsored
command area development programme for
improving utilisation and judicious use of
irrigation water supply. In persuance to this
the Ministry of Water Resources prepared
andcirculated detailed guidslinesin 1987 for
the involvement of farmers in irrigation water
management at minor level on pilot basis in
each irrigation project covered under the
programme. The guidelines indicate the
objectives, methodology, details of mem-
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bership, duties and responsibilities of the
Farmers Association as well as those of the
Irrigation Departments. Under the pro-
gramme management subsidy is also being
provided by the Govt. of India at the rate of
Rupees 100 per hectare per year for the first
two years and at the rate of Rupees 75 per
hectare for the third year on matching basis
withthe Statesforformation and sustainance
of these associa' *ns in initial years. In
addition, action research programme to ini-
tiate Farmers Associations though eiiorts of
voluntary agencies and independent organi-
sations are also being planned on pilot basis
in selected sates.

(c) Yes Sir.

(d) and (e). The proposal envisages to
take up commend area development activi-
ties in 8th Plan in selected minor irrigation
projects covering a culturable command area
of less than 2000 hectare under a centrally
sponsored scheme with matching assistance
from State governments on selected activi-
ties.

The various commend area develop-
ment activities envisaged to be taken up
during the 8th Plan underthe proposal aim at
better utilisation of created irrigation poten-

tial in minor irrigation projects through effi- .

cient use of scarce water resource. These
activities include constriction of field chan-
nels and field drains, implementation of
warabandi, land levelling and shaping, car-
rying out adaptive trials, demonstrations,
training and farmers participation. The se-
lection of minor irrigation projects under the
proposed scheme is envisaged to be carried
out in consultation with the states. 8th Plan
as such is yet to be finalised.

Interest shown by Japan, Saudi Arabia
on Deep Sea Fishing

3071. SHRI P.M. SAYEED: Will the
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" Minister of FOOD PROCESSING INDUS-

TRIES be pleased to state:

(a) whether United States, Japan and
Saudi Arabia have shown keen interest for
joint ventures for deep sea fishing in India;

(b) if so, the details thereof; and

(c) it so, the decision taken by the Union
Government thereon?

T:'™ MINISTER OF STATE IN THE
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRI GIRIDHAR GOMANGO:
(a) to (c). While no proposal has been re-
ceived for collaboration with Japan and Saudi
Arabia, one Indian Company has submitted
a proposal for joint venture with an US
company for operation of mini-liners and
mutti-liners in Indian Exclusive Economic
Zone and beyond for exploitation of tuna,
tuna like fishes and sharks, etc. The pro-
posal is being considered.

[Translation]

Fund released by REC in Uttar Pradesh
and Orissa

3072. SHRIARJUN SINGH YADAV:
 SHRI SRIKANTA JENA:

Wili the Minister of POWER AND NON-
CONVENTIONAL ENERGY SOURCES be
pleased to state:

(a) whether the amount released for
rural electrification by the programme Rural
Electrification Corporation in Uttar Pradesh
and Orissa is less than the amount actually
allocated for this purpose;

(b) if so, the reasons therefor; and

(c) the amount allocated for the next
year for each State?
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THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI
KALP NATH RAI): (a) and (b). The allocation
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and disbursement of funds for R.E. Pro-
gramme in U.P. and Orissa upto the end of
February, 1992 is as under:

(Rs. in crores)
S. No. Name of State Allocation Disbursement
1. u.p. 68.32 41.07
2. Orissa 33.6 26.89

The U.P. Gowvt. has recently requested
for reduction of target of village electrifica-
tion, due to which funds are not likely to be
fully utilised. In the case of Orissa, the
balance allocation is likely to be utilised by
the end of March, 1992.

(c) The Planning Commission has allo-
cated Rs. 75 crores and Rs. 40.45 crores to
U.P. and Orissa respectively for the next
financial year.

[English]

Equity Participation by Foreign firms in
Power Generation

3073. SHRI N. DENNIS: Will the Minis-
ter of POWER AND NON-CONVENTIONAL
ENERGY SOURCES be pleased to state:

(a) whether the Government propose'to
allow 100% equity participation by foreign
firms and foreigners in power generation,
and in its distribution;

(b) if so, the details thereof; and

(c) the response to this policy?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON CON-

VENTIONAL ENERGY SOURCES (SHR!
KALP NATH RAI): (a) Yes, Sir.

(b) Government have notified the de-
tails of the policy to encourage private enter-
prises participation in the electricity sectorin
the Gazette Notification No. 237 dated
22.10.90. The Electricity Laws (Amend-
ment) Act, 1981 which came into force with
effect from 15.10.1991, provides for a liber-
alised legal frame-work for the implementa-
tion of the scheme to encourage private
enterprises participation in electricity gen-
eration, supply and distribution as well as

’ widening the scope of private enterprises

participation in the electricity sector. The
policy frame-work in this regard provides for
electricity projects to be set up by foreign
private investors with foreign equity partici-
pation upto 100%. The condition of dividend
balancing by export earnings which is nor-
mally applied to cases of foreign investment
upto 51% equity will not be applicable to
such foreign investment in the power sector.

(c) Foreign investment proposals have

been received for equity participation in five

power projects for installation of 430 MW.
Supply of iron from China
3074. SHRI GURUDAS KAMAT: Will
the Minister of STEEL be pleased to state:

(a) whether there is any proposal to
import iron ore from China; and
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(b) if so, the details thereof?
THE MINISTER OF STATE OF THE

MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) No, Sir.

(b) Does not arise.
A-320 Airbus deal
3075. SHRI ATAL PIHARI
VAJPAYEE:
SHRI SHANKERSINH
VAGHELA:
SHRI RAMKRISHNA
KUSMARIA:
SHR! JAGAT VIR SINGH
DRONA:

SHRI PRABHU DAYAL KATH-

ERIA:

SHRI BALRAJ PASS!:

SHRI SANAT KUMAR MAN-
DAL:

SHRI DEVENDRA PRASAD
YADAV:

SHRI RAM BADAN:

Will the Minister of CIVIL AVIATION
AND TOURISM be pleased to state:

(a) the details of progress made into the
enquiry of alleged pay off in the purchase
deal of A-320 airbus;

(b) the name of the investigating agency
inquiry into the aforesaid deal; and

(c) the time by which the investigation is
likely to be completed and the latest position
of the case?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) to (c). The purchase deal of airbus
A-320 is being investigated by Central Bu-
reau of Investigation in a regular case regis-
tered on 29.3.1990. Most of the investiga-
tion o be conducted in india has been
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completed. As regards investigation outside
India, the Competent Court in Delhi have
issued the Letters Rogatory to USA, UK and
France, District Courts of lllinois and Wash-
ington have already executed the letters
rogatory. ktis difficult to specify any time limit
for the completion of investigation at this
stage.

[ Translation)

Demand and Supply of Power in Uttar
Pradesh

3076. SHRI RAM PUJAN PATEL: Will
the Minister of POWER AND NON-CON-
VENTIONAL ENERGY SOURCES be
pleased to state:

(a) the demand and supply of power in
Uttar Pradesh;

(b) whether the Government propose to
accord approval for more power houses in
Uttar Pradesh in view of the power shortage
in the State; and

(c) if so, the details thereof?

THE MINISTER OF STATE OF THE

~MINISTRY OF POWER AND NON-CON-

VENTIONAL ENERGY SOURCES (SHRI
KALP NATH RAI): (a) During the period
April, 91-February, 92 the energy require-
ment in Uttar Pradesh was 28710 million
units against which the availability was 25818
million units.

(b) and (c). Schemes aggregating to
about 3000 MW have been sanctioned for
implementation in Uttar Pradesh in the State
Sector.-

Waestern Kosi Canal
3077. SHRI BHOGENDRA JHA: Will

the Minister of WATER RESOURCES be
pleased to state:
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(a) whether the construction work of
Western Kosi Canal Project is going on as
per schedule;

(b) if so, the progress made so far in this
regard;

(c) if not, the reasons therefor and the
time by which the work is likely to be com-
pleted;

(d) whether representations have been -

received by the Government regarding ex-
penditure incurred so far on construction
work; '

(e) i so, the action taken thereon;

(fy whether the Government propose to
set up a Board 1o look after the construction
work of Westem Kosi Canal project; and

(g) if so, the details thereof?

THE MINISTER WATERRESOURCES
(SHRI VIDYACHARAN SHUKLA): (a) The
Government of Bihar who is executing the
project, has reported that construction work
is lagging behind the original targets.

(b) Does not arise.

(c) The main reasons for slow progress
are financial constraints, non-finalisation of
agreement with contractor for execution of
hydrautic structure and delay in land acqui-
sition. The schedule for completion is June,
1995.
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(e) Does not arise.

(f) There is no such proposal with the
State Government.

(g) Does not arise.
[English]

Allocation for STD and ISD in Mahar-
ashtra

20719 SHRISHANKARRAO KALE: Wil
the Minister of COMMUNICATICNS be
pleased to state:

(a) the number of automatic telephone
exchanges functioning in Maharashtra, dis-
trict-wise;

" (b) the number of telephone exchanges
having STD and ISD tacilities set up in the
State during 1991-92 so far; and

(c) the details thereof and the amount
allocated therefor.

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V.RANGAYYA NAIDU): (a) The informa-
tion is given in the Statement.

(b) and (c). Atotal of 16 new exchanges
with STD and IDS connectivity have been
commissioned during 1991-92 as on 6th
March '92. The outlay for these exchanges
is included in the total programme of around
Rs. 421 Crores for Maharashtra and Bom-
bay.

(d) No, Sir.
STATEMENT
The number of Automatic Telephone Exchanges functioning in Maharashtra District-
wise as on 20.2.1992.
S. No. Name of District No. of Automatic
Exchanges
1. Ahmednagar 131

2. Akola

37
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S. No. Name of District * No. of Automatic
Exchanges
3. Amraoti. ‘45
4. Aurangabad 44
5. Beed 22
6. Bhandara 48
7. Buldhana 51
8. Chandrapur 32
9. Dhule 67
10. Gadchiroli 16
11. Jalgaon 99
12. Jalna 32
13. Kothapur 71
14. Latur 31
15. Nagpur 56
16. Nanded 46
17. Nasik 100
18. Osmanabad 22
19. . Parbhani a7
20. Pune 101
21. Ra_igad 56
22. Ratangiri 56
23. Sangli 69
24. Satara 65
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S. No. Na:ne of District

No. of Automatic

Exchanges

25. Sindhudurg 33
26. Solapur 73
27. Thane 57
28. Wardha 30
29. Yeotmal 33
30. MTNL, Borﬁbay 91

Total - 1651

On-going Irrigation Projects in Mahar-
ashtra

3079. SHRI SHANKARRAO KALE:
SHRI VILASRAO NAG-
NATHRAO GUNDE-

WAR:

Will the Minister of WATER RE-
SOURCES be pleased to state:

(a) whether some of ‘he on-going irriga-
tion projects and dams in Maharashtra are
running behind schedule;

(b) if so, the details thereof;
(c) it not, the reasons therefor; and

(d) the extent of cost escaldtion as a
result of delay?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) to (d). A statement giving the
details of the Major and Medium on-going
irrigation projects of Maharashtrais  en-
closed.



Written Answers 212

MARCH 16, 1992

Written Answers

211

09T 92T 16¢ 9¢0e ¥605 007k  So kb SL9F T4 S7E A CWl®&sT §
- 1S0 10'8L 9TELL  00'SL 00°L L9 ZY'sel yi1've2 99'/2 1] BUYSUY S
080 SL'0 I8'OV §1'29 8529 005'6 8L'6 yZoLL 05202 29t ] BlSEMYEpEYN ¥
080 S20  lvgy vI'SS §6'02 00 1€e- 90w 2e 101 62! Al idey Jeddn €
Coove - 88'8 SS2  SSSY 009 82  6¥'82 1res vn A esieug ¢
neiis
08y €6L 8296l LTLLZ OOEYL  00°0E 8L'lE  eCobp o¥°059 esvie A ipemyeher L
$.103roHd HOHYW
€l gt it ot 6 '3 Z 9 § » € 4 [
(Pv)
26-16 06-06 : (piy)
—_— 26716 1606 veld
SuBld fenuuy  ueldjA uBldjfIA _— wiA
Buunp uomppy  jo pu3 1500 ‘d'v Buunp  jopuz 1500 poyels A
renusiod  JeAo = pepwypse 1500 Yaym pejald oN
0} poAsIyoE fequejod  erewn  Iids aunypusdxy isee]  peacsddy u ved joewsN s
‘sespjoey puesnoyl

Ul [e1ue)0 UOBBLY /5081010 Ul ‘SH

2661 '€ "9} Lo BYqES YaT L) baa%sx 6q 0} 6£0€ ‘ON LolsenD peusisun jo (p) o () sued 01 Adey ul o peuejoy eleE)S

INIWALVIS



Written Answers 214

PHALGUNA 26, 1913 (SAKA)

Written Answers

213

09°'F 00C ZL9C €5LFL  G090c  OZch vl viiel IR 747 srve A ebusbuadieddn gl
00v €1’  89'S0L0S29L  LL9€2  OO0°E€S -] 9v'/82 6€'1LS 8sey mn ewyg ‘st
02'€ 082 9€°1S L29SL 91682  Sv'Bl S6'6L  8€9I2 ¥6'€vS 08'L  69-99 dV pedny pL
080 - 00’k 26'€LL  €2062 - 009 or'9 9S¥SL - . 61°lSY 80°IE Al BUIBM '€}
- - - 95/l £6'SY 00'8 sb'9 ol 0802 vn A uem 2k
- - - 10°2 Sv'oe 052 x4 2091 2CErY v M-8 dV LenL Cbb
- - - /808 88°0v 00°LL v8'8 $8'82 25'68 vn o - 1" TRMBUNY 0L
080 - ¥L8 €L'SE 00'SZ S8y e oL SL°061 8l CO-G/AY  ndnuysiA 8
- - - 20-L  00%L - 0SY ISt 0L T avee vn A emuEy '8
080 610 0§} 802 L6°'LY 002! ¥2'6 £5'1€ ve'se N A suunpseemo L
£l 2L L ot 6 g Z 9 ¢ ¥ £ z t
(o) !
26-16 06-06 427
) 26-16 16-06 Bl
suslJ [enuuy  UE[OJIA veidifiA A
Buunp .uoimppy 40 pu3 1509 d'vfuunp  jopuz s0o peyes :
[BILBIOS 1840 : pareumse 1500 Yorym pelaly ON
_ 01 peAslyoe fepueiod  ejewnn 1o e:nypuedx isele7 . penoscdy v veld JosweN I8
"serejosy puesnoy)

Ul feuejo uolrebuul/sei01o Uy sy



Written Answers 218

MARCH 16, 1992

215 Written Answers

- - 6'99 08'90L 202l  0SO 160 2i'6 6528} 18'S1 A ®BivARd Jeddn °S2
- - - 2usy 7106 0S4 69'0 8L 0200} 992, A Jemysewypen
inpueN ‘¥
- - - 989l 299y 050 0£'0 191 £0°6Y vn 7 peund ‘€2
- - - g5ee 6029 00’} 950 1S 9€'69 82cl A inybem ‘22
- - - eose I'6EL 00'8 28 9g2e 6L'LL) 8¥'2e A usweysRYD 12
- - - g 1269 050 60 ss'bt 18°18 vn 08-8,dv  Ipeyuemeg ‘02
09't O’} 256} 6422 ¥5'99 002 e6'L £S5V 66'5S} SE6L  08-8LdV BAIng "6l
- 8L0 lv'8S 6TL9. 86'1L 00'¢ 99 SE'SS 66°2€} 0Z'PL  69-99 dvieAepoD Jeddn '8l
09t - -  szo8 8z28L 0012 SS'81 eLVEL 95'9S€ ' 88°6€ A eypiepmieddn L4
€} g2t 1 ot 6 8 Z 9 [ v € (3 }
(o)
26-16 06-06 (pv)
_— . 26-16 1606 ueld
sueld fenuuy  UeidjA ue(dlliA nyn
Buunp vomppy o pu3 isoo d’Vbuunp  jopu3-- 1500 peuEls .
[enuelod  46Ac pejewnse 1500 yoym peiald oN
o) penejyor epuejod  eewlyn  [ids anypuedxy iseip]  peraiddy uf veld joeweN IS
. 'se/ejoely puesnoy)

U refuelod uoljebulj/se.oid uj sy



Written Answers 218

217 Written Answers PHALGUNA 26, 1913 (SAKA)

equerel

- - - S1°91 1666 0s'0 9¢€'0 $6'S" 12°90L vn IA ve
- - - 86CS 06'LLL  00'L 120 ISe 8L°Lit vn IA  BUPIBM JeMOT “EE
- - - ccoe - 9£'88 S0°0 S0°0 es'y Y0°'e6 vn IA uswNH ‘2E
- - - 6€°08 ey S0°0 500 oP'e €6°1S vn A - nyny ‘e
- - - 121 09’0l 620 S0°0 S0°0 's6'c0l . vn IA ;Rypee@ BIN 0F
08’0 - - v1's9 eL'est  vo'8 668 99'8. 34 4°11 vn A . sBuebypng ‘62
- - - 1e'ee sy'9se 008 €e'8 6¥'02 yXA> 14 vn IA Wil Buysu)| eukoy ‘82
- - - 00°061 0062 S r4: 34 €e'8 06°eys vn IA panyyi 1ysoo “L2
- - - 08’62 oe'v8 S0 €10 om..o 10's8 le'es A Buypn(Q emo] ‘92
el 1 Y ol 6 8 2 9 g 1 4 e 4 3

(Pv)

26-16 06-06 (o)

—_— c6-16 16-06 usld :

suvld fenuuy  UEBIdJIA uedijiA w A

Buunp uomyppy  jo pu3 500 “d'¥ Buunp  jopuz 1600 . peusis .

[epuejod  JeAo0 pejewyise 1500 «Yoym pejald N
0} peAejyow [eflusjod eewlN [0S einypuedxg jseje peAciddy uy uelg joewsN IS
‘sesepey puesnoy)

Ul [B1}U6)O UONIBDLLY/581010 U] S .



219 Written Answers

MARCH 16, 1992

- - - SEY v6'El st 201 €22 v'61 08’9 IA freyeq ‘9
20 - - 80¢C 0s't 00t 622 S0'6 ve'el s 7y vhyesefeN ‘S
060 - 05t E8¢C €8 o't Lo £9°9 el €se IN wjues ¥
o0 00L 0SZ 956 6v'L 00E 8y seve 1208 ue A iooueys g
¥s0 -  2SE 2P ‘8Lt sey DA 8v'ee veL2 628 A IPRMNYBN 2
09’k 08'L ~ 0§ 1204 2rs. 89'9 ¥2's 86'SC 86'SY 8y A weyg ‘i
. ~ sL03robd WNIGIW
- - -. ISEL  8LZERZ 100 100 o igeeR vn IA sbueBueg joma7 ‘g¢
- - - 856l 0,89 080 220 812 8e'1L vn IA ipue "sE
€l 2k 04 6 ] Y 9 [ r € z s
(pv) ,
‘2646 0606 (§17)
- 2646 4606  umd
sueld fenuuy  UBdjiA - uRdilIA WA .
Buunp vomippy  jo pu3 1800 dvbuump  jopu3z 1500 . peuels
[enuelod  48A0 pepunse 100 yoym T pejold ON
0} peAsiyOB [guslod  eIBWI;  i0S einypuadiy iseie]  peaasddy uwued  JoewsN S
‘salgjoel puesnow

Ul (eruejod UoNBSLIl/SeI043 14 S



Written Answers 222

PHALGUNA 26, 1913 (SAKA)

Written Answers

221

oo - - E¥T sve ¢l v’ 0ze 9c'e vn IA ebesey “gl
oro - - Lt 201 00’} 160 2L's oL vo'L A wepnbipyied ‘v
- 080 - €9 9476 622 00t o'l 99'6 el . 619 A - pesey ‘gl
00z - 921 €% Al 00’} 20'L b8 . ¥5 82 A uoebiemer ‘z|
olo - 88C €9€ 169 00'} SO'L ocL 91'9) " oge 8-8-dV eremipem 1|
080 S&L - 9L 2r9 74 £1's €92l ec'62 SE'S A uny 01
080 - 008 +L0L 99'€ 09'4 90 8v'6l 08'92 68C A uare ‘g
‘o0 090 OEY 88t ol 0s'L 00°} 6.6 6e'S1 Wl T peduerey ‘g
0E0 260 01’8 896 o 002 vo'L 25’61 8v'ee 89°€ A end lemo L
€l 2L 0 6 8 L 9 S 4 € - [
(pty)
26-16 0606 (pv)
—_ 26-16 - 16-06 ueld
sued fenuuy  UBIdjiA uBldjliA @A
Buunp uoppy  jo pu3 1500 ‘dvbuunp  jopug 1500 peuels
i [enuey oy  sen0 pepunse jsoo - LE pojaid ‘oN
o) peAejyou fepuejod  O1BUM §n  [idS einjipuedx3y isele]  pencuddy vy usld JoouwsN 18
‘sarejosy puesnoy}

uj farue 1), f voebull/seicis u) sy



Writton Answers 224

MARCH 186, 1992

223 Written Answers

- - ork 26 €e2l.  oro 0€0 612 eest we A pey ‘s2
- - e e 66 S50 ¥E'0 802 252t oLe A yesnese) ‘¥2
- - - 8y 818 002 S6°0 60°c . 2yl vn A undeyquel ‘€2
s00 - 280 688 y0°'SL 090 0£'0 €51 T 9l'g " A lyquny 22
080 - R.aﬂ om.w 09°€l 00°1 " 080 6L LE62 6L A uoefied °12
- - - ore 10°€ 00°t A ST 108 we . A ®RAH ‘02
- - - g9y 96 00 9L'0 Ie'e 89'vL 26°S A - wnyeg ‘61
- = - e8¢ 09'LE 00°'S ISV 2564 6909 vn IA ouemioH ‘81
oro - - e 002 051 09'L s8¢ 68 vn 7, " owes L.
o - Y A L 1! sZ'L $50 - 1672 0c9 €S’} A uefioeg ‘9L
€l F{AY3 ol 6 8 L 9 s 4 € 2 [}

('piy) -

2616 06-06 (‘p3v)

—_— 26-16 1606 veld

susld fenuuy  UBIdjIA usrdiiin - WA v

Bupnp vomppy  jo pu3 1809 ‘d'v Buunp  jopu3 1500 peueis

I spusiod  /eno 3¥\Q pepmunse 00 yorym pejoid ‘ON
o} penejyor mpusjod - swnn  Wds ) I, aunypuedxy js0197  peaaddy uyueld - JoSweN 1S
"sapjoey puesnoy

U /e uelod vopwbuy/selasd v sy



PHALGUNA 26, 1913 (SAKA) Written Answers 226

225  Written Answers

- - - vSt 8EEl 109 200 FA EL 160 A 10| 56
- - - w2 (744 $C0 ‘1o ¥6°0 SL'S vn IA indeufe) ye
- - - e y1'L 05’1 161 £6°0 8yLL vn 1A uoebeyeq log ‘ee
or'0 001 29% 0€9 81l 05’} 82t yo'ol 00°p1 vn A puely 2
- - B VA 91'6- we 06'0 2T 691 vn IA wep ‘|¢
. - - 9% ¥9'6 STl A 4N! L2l t1e A pemuos ‘o
- - - 562 e st 69°0 58'0 9p'9 6Le A iysied eueluy ‘62
- - 200 ¥iE 6c'8 S.°0 00 se'l 6111 vn A neywebuer ‘g2
- - - sz¢ Sz L 990 66'0 5001 g5y A neAeiwy L2
- - - e 82z . 080 $50 0zt 28y 681 A indoeNeuing 92
€l et 1 o 6 8 z 9 [ 4 € 4 |

('piy)

2616 06-06 (o)

—_— 26716 . 16°06 veld

susld fenuuy  UBIO)A 7o 17} W7

buunp uomippy  jo puz -is00 ‘dybuunp  jopuz is00 -+ peues

epusiod  JeA0 peewise 800 youm pejald  ON
0} poAe|iyoe [BRUBjOd oWl  [(dS oinypusdx3y ise)e7  peaasddy up UBleS joeweN 1S
*S81E190Y pUBSNOY)

ut fepuelod uoliebu|/se0sd Uy sy



MARCH 16, 1992 Written Answers 228

227 Written Answers

U renuejod uoieBLu/sesold Ul sy

- - - g0z vl 100 - 200 STl wn A eypiey vy
- - - syol €461 £0°0 500 S2°0 90'91 v A yog ey
- - - . 802 7 010 - 610 €0'¢ €60 A ®ieN uBypued 2y
- - - s¢8 09'€2 £5°¢ TA)) 8lLE Ll vn A peBoaq ‘It
- - - 16°EL 98'82 056 8€°0 €8l AT v A Jeuspy Jeddn “of
- - - 6v'L 6'LE 0Z'i 70 Tl £8'VE vn A eRlRUAlJ 6E
- - - %06 1561 10°0 100 €60 9’02 58'8l A tpounny "8¢
- - - 62’ >0y 4! 100 1070 692 521 oLy IA Ejeueddemesey /¢
- - 260 69 S0yl 100 100 650 997 . 82y A BJOYHYT '9E
€l gl 1 ot 6 8 L 9 [ 14 € F4 iy

(pry)

2616 06-06 (piv)

- - 26-16 16-06 ueld

suBld fenuuy  UBIOJIA ueldjiA WA , .

Buunp uoiyippy  jo pul isco 'd’v buunp  jo pug 500 peuels

[enuejod  18A0 pejewlise 1500 yaym weald oN
01 perejyoe feuejod  eewnyn  Iids einypuedxy Iseje]  peAaddy ul veld joeweN s
‘sesejoey puesnoy}



Written Answers 230

PHALGUNA 26, 1913 (SAKA)

"|eselp pUE [98]s ‘JuBWeD 8] [eieELu d1edS jO AujiqejreAe-uou ‘swejqoid uopsinboe pue ‘uopnoexe buunp
edoos ey} U eeBueyd ey} o) uoilippe ul oeloid eys o} spunj jo uoiedoje elenbepeu 0} enp Ajurew si speloud Jo uognoexe ul >m_on» v
-s1eek Al U} sjoefoid uoijebiu wnipew %cm sJee.
G1-04 Ul uoie|dwod Jo} pewuweiboid ese speloid oy} Keisaueb enoqge o} joelqng "uoiindexe eyl Buunp pelelunooue swejqoid [edjuyoe]

PUE §[BLEjBW UOHONLSUCO puB Spuny jo Kujiqejreae “weloud ey jo 8zis 8yi uodn spuedep speeloid ey jo uonejdwoo jojewweibod €
‘ue|d lenuuy Jojspueis 'dY ¢
-penciddeun) o} spUBIS V' b

229 Written Answers

- €02 02 - - R4y Si'e vn 08-8. dV peusewn ‘1S
- - - e 822 £0°0 ¥0'0 50 08¢ vn A ueel 0§
- - - o5t 6v'e 100 - S0 $6°2 vn A indjuBuep “6¥
- - - 960 160 00’} 0 vee 61'S vn A viedieg sy
0L'0 00 080 08t y0'L 660 . 050 60'S 29L vn A JIoSeWyOoBA LY
- - - e 189 - - £0'L 06'2 vn A 1pEN BUUBYD 'SV
- - - 65t Sv'9 - - ovo $89 vn A () uoeBieBuog ‘sy
€l 2l kot 6 8 Vi 9 S v 3 F4 i
(piv)
26-16 06-06 (piv)
. 26-46 16-06 ueld
sueld [eauuy  VEId|IA ue(diiIA nyn
Buunp uomppy  jopu3 1500 ‘d'y buunp ~ jopuj i509 pewefs .
[enuejod  Jeno pejewyse is00 LAYMm pelaid  ON
01 peneiyoe [equejod  elEWIN _IIdS einypuedx3y jseje7  penosddy uy ued joowsN IS
‘seJejoey puesnoy}

Ul Jenuejod uonebuul/seiold Ul sy



231  Written Answers
Block Grants for Anti Sea Erosion

3080. SHRI H.D. DEVEGOWDA: Will
the Minister of WATER RESOURCES be
pleased to state:

(a) the details of block grants released
by the Union Government for anti sea ero-
sion to Karnataka, Kerala, Maharashtra and
Tamil Nadu during each of last three years
state-wise?

THE MINISTER OF WATER RE.
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) Central Loan Assistance has
been released only to Kerala State Govem-
mentfor ani sea erosionworks. The amount

released during the last three years is as .

follows:

Year Amount in rupees
crores

1988-89 2.50

1989-90 2.37

1990-91 2.05

MARCH 16, 1992
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(Translation]

Expansion and Modernisation of
Telephone Exchanges in U.P.

3081. SHRI RAJVEER SINGH: Will the
Minister of COMMUNICATIONS be pleased
to state:

(a) whether the Government propose to
modemise and expand the telephone ex-
changes functioning in Bareilly and Budaun
districts of Uttar Pradesh; and '

(b) if s0, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) Yes, Sir.

(b) As given in the attached Statement.
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[English]

Low Power Transmitter at Kankaull,
Maharashtra

3082. PROF. RAM KAPSE: Will the
Minister of INFORMATION AND BROAD-
CASTING be pleased to refer to the reply

given on November, 25, 1991 to Unstarred

Question No. 484 and state:

(a)the details of the expenditure : 'ani.uu
originally inthe Doordarshan budgetfor 1991-
92;

(b) the expenditure, so far, incurred
during the year so far;

() the time by which the project is likely
to be completed and the expenditure in-
volved on its completion; and

(d)thetotal number of villages alongwith
the population expected to be covered?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRWUA VYAS):
(a) An amount of Rs. 18.28 lakhs has been
provided for in the Annual Budget of Door-
darshan 1991-92 for the Low Power TV
Transmitter project at Kankauli, Maharash-
tra.

(b) Whereas no expenditure has so far
been incurred on the project, an amount of
18.28 lakhs is expected to be incurred by the
end of March, 1992.

(c) As per the present indications, the
transmitter at Kankauli is expected to be
commissioned into service during 1993-94.

(d) On commissioning of the said trans-
mitter, 315 villages and about 3 lakhs of

population is expected to benefit by the TV
service.

MARCH 16, 1992
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Alr Hostesses in indian Alrlines and Air
indla

3083. SHRIMATI EHANDRA PRABHA
URS: Will the Minister of CIVIL AVIATION
AND TOURISM be pleased to state:

(a) the total number of air hostesses
working in Indian Alrl‘ ines and Air India ﬂight
in service, flights-wise

(b the number out of them who have
crossed 4 years of age;

(c) whetherthereis any proposaltotake
back all those hostesses who are 40 years of
age and above from inflight service; and

(d) if so, the details thereof and the
reasons therefor?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) The total number of air hostesses
working in Air India and Indian Airlines as on
date is as under:—

Air India - 1004
Indian Air - 882
lines

(b) The number of air hostesses in Air
India and Indian Airlines who have crossed

40 years of age is as under—
Air India - 59

Indian Air-

lines - 51

(c) and (d. Air hostesses in Indian
Airlines can perform flying duties till the age
of 58 years while in Air India, they can
undertake flight duties upto the age of 45
years after which they are assigned ground
duties. The Corporation has taken this
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ous nature of duties on international flights.

‘Telephone Exchanges in Banaskantha,
Gujarat

3084. SHRI HARISINH CHAVDA: Will
the Minister of COMMUNICATIONS be

pleased to state:

(a) whether the Government propose
to set up Telephone exchanges : District
Banaskantha, Gujarat, Particularly at Thar-
adt;

(b) if so, the details thereof; and

(c) the time by which these are likely to
be set up?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) to (c). Yes,
Sir. The Govemment proposes to set up
telephone exchanges in District Banaskan-
tha, Guijarat, at places where a registered
paid demand for a minimum of 1 applicants
is available.

(ii) There are two stations, namely
Tharad and Thara where Manual Telephone
Exchanges are already working. These are
planned to be replaced by automatic Elec-
tronic exchanges before December, 1994,

Gem Deposits in Eastern Orissa

3085. SHRI SHIBU SOREN: Will the
Minister of MINES be pleased to state:

(a) whether any survey on the Gem
deposits in Bolangir, Kalahandi, Phulbani
and koraput districts of Orissa has been
carried out in those areas;

(b) whether there is any proposal for

setting up a Gem Mining unit in those areas;

(c) if 50, the details thereof;

PHALGUNA 26, 1913 (SAKA)
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(d) whether it is a fact that the large

" scale illegal trading of Gems and semi-pre-

clous stones is being carried out there; and

(e) the action taken/being taken to stop
such activities thera?

THE MINISTER OF STATE IN THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a) Yes, sir.

(b' and (c). In Orissa UNDP assisted
project titiea “Development of Gemstone
Resourcesof Orissa State”is currently under

" implementation. The project aims at deline-

ation of gem-stone prospects of the State,
optimum recovery through adoption of ap-
propriate mining and processing techniques,
establishment of a Modern Gem Testing
Laboratory and upgradation of knowledge,
skilland expertise inthe related fields through
training.

(d) Some illegal mining and trading of
gems and semi-precious stones from these
districts have been reported.

(e)The Orissa Minerals (Prevention of
Theft and Other Unlawful Activities) Act,
1989 and the Rules thereunder have been
enforced since May, 1990 in orderto prevent
clandestine activities in minerals including
precious and semi-precious stones.

Post Offices, Sub-Post Offices, Tele-
phone Exchanges and P.C.Os.

3086. SHRI ARJUN CHARAN SETHI:
Will the Minister of COMMUNICATIONS be
pleased to state:

(a) the number of Branch Post Offices/
Sub-Post Offices/Telephone Exchanges and
P.C. Os. opened during the last 1991-92 in
the different States and Union Territories;

(b)) the number such offices openedtill
dated how long it will take to complete the
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target; and

(¢) the break-up of such offices

targetted to be opened in the State and
Union Territories during 1992-937?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) and (b). Tele-
phone Exchange -the informationis givenin
attached Statement. Branch post offices,
sub-post offices and p.COs — information is
being collected and shall be laid onthe Table
of the House.

(¢} The cpening of new telephone
exchanges is carriad out as and when a

MARCH 16, 1992
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minimum demand is registered at a place.
Targets are fixed to meet the telephone
demand either through expansion of existing
exchanges or where new demand comes

- up, néw exchanges are opened. It is not

feasible to give hreak- up of targets fixed for
1992-93 iri respect of telephone exchanges,
branch post offices and sub post offices at
this stage as the same have not been final-
ised.

Tt:- infarmation regarding the break-
up of P.C.Us. targetted to be opened ir the
States and Union Territories during 1992-93
is being collected and shall be laid on the
Table of the House.
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Sharing of Water Yoot~ share of each State?

. 3087. SHRI SHIV CHARAN THE MNISTER OF WATER RE-

MATHUR: SOURCES (SHRI VIDYACHARAN

SHRIMAT! KRISHNENDRA  SHUKLA): (a) Chairman, CWC, in his report

KAUR: of July, 1991 has sssessed that out of a total

WHl the Minister of WATER RE-
SOURCES be pleased 1 state:

(a) the extent of availabilty of water in
the river Yamuna after meeting the require-
ments of the projects compisted on the river;

(b) the requirement of water projected
by different concerned States;

{c) whather the Government have for-
musiated any plan to utiise the surplus flood
water of Yamune river; and

annual availabiity of 11.70 BCM at 75%
dependabiity st Okhla , 3.315 Bition Cubic

~ Matres of water would be available at Okhla

after deducting the requirements of the pre-

plan projects and projects approved by the
Planning Commission. This availability
reduces o 2.9 BCM i the projects unap-
proved kit complated/under exacution are
Bty is exclusive of the 0.32 BCM of minimum
fiow required in the river from ecological
considaration.

* () The total requirement projectad by

id) ¥ so, the detaiis thereof including  dfierent States are as below:-

SiNe  Sues Committed Futwredemand  Total
vfeation ~ for2001AD
4P 1890
1 Haryana 7016 14817 . 21833
2 Uttar Pradesh 3178 13.773 16.951
3 Himachal Pradesh  8.345 0.997 1.342
“ Rajasthan o102 7548 7.750
5. UT of Dol 0.845 1.822 3
Tow: 48543
(c) and (d). At present the m Laldwear Vyasi is siready sanctionad by

wmpnpnudnh’!mam
to'store surplus.fiood waters:.

1 Lﬂtmww-‘ ~ 0.33 CM .
2. Kﬂnu. - 1.328CM

3. Renika ° - 045BCM

“the Pisnning Commission and is under

conumdon. mﬁwam“

TMMdYMme

" Mhnnmsm-mdw

Ministers on 22nd December, 1991 and
10.1.1992. R was. inter akia decided that
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drafts of agreements on construction of
Hathnikund barrage, Renuka Dam, addi-

tional paraliel channel for Delhi and alloca-

tion of the remaining water for drinking water
supply for the basin States should be pre-
pared for discussion and finalisation at the
next inter-State meeting of the Chief Minis-
ters scheduled for 28.3.92. The draft agree-
ment on the above issues have been circu-
lated to0 the States for consideration. It was
also agreed that issues as will not be settled
though negotiations may thereafter be re-
ferred to a Trbunal

[ Trans!ation}
Goid Find In West Bengal

3088. SHRIMATIGIRIJA DEV!: Willthe
Minister of MINES be pleased to state:

(a) whether the Govermnment have ex-
amined sand containing gold particles in
Vakonari Village in West Bengal;

(b) if so, the details thereof; and

(c) the arrangements being made by the
Govemment to extract goid from the sand
there?

THE MINISTER OF STATE N THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a) to (c). Geological Sur-
vey of India (GSI) and the State Government
of West Bengal have been carrying out goid
investigations in parts of Purulia district of
West Bengal. Occurrence of placer gold in
some streams of Purulia district is know.
Such streams carry sands with minute par-
ticles of native gold with grades mostly below
0.1 gram per tonne. In primary source rock
nearby only a few samples indicated around
1 gram per tonne of gold. So far the survey
has not revealed presence of any economic
primary source rock nor any placer deposit

of economic significance in Puruiadistrictor .

any other district of West Bengal.

 [English}
wnmmm

3089. SHRI BHUBANESHWAR
PRASAD MEHTA: Wit the Minister of
POWER AND NON-CONVENTIONAL
ENERGY SOURCES be pleased to state:

(a) the details of land acquired by the
D.V.C. for various schemes alongwith the
detalis of villages from which land has bean

.

(b) whether it has displaced rural people

" of these villages resulting in becoming un-

employed; and

(c) ¥ 90, the steps prcpaead to be taken
by the Govemment to provide job atleast one
member-of each of the displaced family?

- THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI
KALP NATH RAI): (a) to (c). About 1,28,000
acres of land, comprising private land, Gov-
emment land and forest land, has been
acquired in Bihar and West Bengal for the
purpose of construction of dams at Tilaiya,

" Konar, Maithon and Panchet and.a barrage

nDuvgapur and Thermal Power Stations at
Bokaro, Chandrapura and Durgapur. Small
areas of land are acquired from time to time
in connection with the construction of trans-
mission and distribution of electrical energy.
Recently, land has aiso been acquired in
West Bengal for the Mejia Thermal Power
Project. Atthe time land was acquired inthe
1940s and 1950s, every land loser was paid
cash compensation or given land reclaimed
by Damodar Valley Corporation in keu of

land. & was not envisaged to give employ-
mentto land iosers as a matter of policy,, but

jobs were provided to the members of such
outsee families who were capable and inter-
ested. .
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T.V. Seriuis —~-Svea by adding more
Episodes

3090. SHRI SURAJ MANDAL: Wil the
Minister of INFORMATION AND BROAD-
CASTING be plsased 10 state:

: (a) the names of the serials approved
alter adding more episodes during the last
threo years and the number of episodes
added;

MARCH 16, 1992
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fighters Birsa Munda, Sidu Kmu, Tiaka
Majhi; and

{d) i 90, the details thereol?

THE DEPUTY MINISTER N THE
MINISTRY. OF INFORMATION AND
BROADCASTING (KUMARIGIRUA VYAS):

" (a) The detaills are given in the enclosed

statemant.

o) Fxtension, if any, is granted after
taking into aucount the merit of each pro-
posal e.g. story fine, themetic value, popu-
larity of the serial among viewers etc.

(®) the details of the guidelines for ac-
cording approval for adding more episodes (c) and (d). While some proposais on
1o the seriais; Birsa Munda have been received by Door-
darshan under the new sponsorship scheme
{c) whether any serialfim is proposed  no such proposal has been received on Sidu
10 be made on the fives of martyrs freedom  Kanu, Tilaka Majhi, etc.
STATEMENT
L  Senals under Sponsorship Scheme:
Sl No. Title of the serial No. of episodes by which extendedfrevived
1. Ramayan 26 (additional 39 episodes for
Uttar Ramayan)
2.  Mahabharat 39

4
13

13
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Sl. No. Title of the serial

No. of episodes by which extended/revived

10.  Katha Sagar

11.  Malgudi Days

12. Quiz Time

13.  Himalaya Darshan

14.  Adalat

15.  Sunil Gavaskar Presents

16. Udaan

17.  Kashmakash

18.  Ek Kahani

.19. - Maila Anchal

20. Gul Guishan Gulfam

21.  Tipu Sultan Ke Talwar

22.  Wagle KiDuniya

13

13

21

13

- 13

13

19

13
13
.
19
20

13

.  Serials under the Commissioned Programmes Scheme:

Sl. No. Title of the Serial No of episodes by which extended/revived
1. Vartaman 24
2.  Babu Kunwar Singh 4
3. Charitraheen 7
4. Big Top 4
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Facilities of Telephones, Post and
Telegraph 1o Panchayats in Districts of

: Uttar Pradesh

~ 3091.DR.LALBAHADURRAWAL: Wil
the Minister of COMMUNICATIONS be
_pleased to state: -

(a) a number of gram panchayats in
Aligarh (hathras), Bijnaur and Bulandshahar

MARCH 16, 1992
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phone and posts and telegraph offices have
been provided; and ’

_(b) the number of departmental post

 Offices and telephone connection faciities
- targetted to be provided to the said districts

of Uttar Pradesh during 1991-92?

THE DEPUTY MINISTER N THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) The details

of Uttar Pradesh where the facilities of tele-  upto 29th February 1992 are as under:
Sl No. District No. of Panchayat  No. of post No. of Telegraph
* Telophones .offices  Offices (Phonocom)
1. Aligarh (Hathras) 133 - 409 ]
2. Bulandshahar 121 305 87
3. Bijnor' 36 208 30
(b). Thetargets for 1991-92 are as under:-
Sl. No. District No. of Panchayat No. of post
Telephones offices
1.  Aligarh 55 " Nil
e (Hathras)
2.  Bulandhahar 20 Nil
3. Bijnor 35 Nil
Curtaliment of approved Episodes (c) if so, the details thereof?
3092. SHRIMATISUMITRA MAHAJAN: THE DEPUTY MINISTER IN THE
Will the Minister of INFORMATION AND  MINISTRY OF INFORMATION AND
BROADCASTING be pleased to state: BROADCASTING (KUMARIGIRWA VYAS):

(a) whether the Doordarshan curtail the
number of approved episodes of any serial;

(b) if s0, whether there is any provision
to compensate the producers of unrelayed
but approved episodes; and

(a) Doordarshan has the right to refuse the
continued telecast of a multi-episode pro-
gramme at any time in case the producer
fails to comply with the conditions specified
by Doordarshan.

(b) No, Sir.
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(c) Does not arise.

[English}

Diversion of west flowing Rivers to
‘gouthern districts of Tamil Nadu

3093. DR. V. RAJESHWARAN:
SHRI 3. DHANUSHODI
ATHITHAN:

Wil the Minister of WATER RE-
'SOURCES be pleased o state:

- (a) whether the Govemment propose to
divert the water of Westflowing rivers joining
Arabian Sea on the cost of Kerala fowards
the southem districts of Tamil Nadu;

(b) if so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) and (b). A National perspec-
tive for Water Resources Development pre-
pared by the Government, among other
things, envisages partial diversion of west
flowing rivers of Kerala and Kamataka, join-

ing Arabian Sea, to water deficit areas east

of the Western Ghats.

The National Water Development
Agency has prepared the preliminary feasi-
bility report of the Pamba-Achenkovil-Vaigai
link. The bensfits evisage 25 MW of power
generation in Kerala, meeting irrigation re-
quirement of about 1 lakh hectares of land
and drinking water provision for the drought
prone districts of Tamil Nadu.

(c) Does not arise.
[ Transiation]
_ Licences for beer Factories

3094. SHRI YASHWANTRAO PATIL:
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Will the Minister of FOOD PROCESSING
INDUSTRIES be pleased to state:

(a) whether the Government have re-
cently issued licences to 110 beer facto-
ries; .

(b) if 50, the details thereof;

(c) whether keeping in view the great

" demand of beer in Arab countries, the Gov-

emment have laid down any condition for the
export of the beer produced in these facto-
ries; .

(d) if so, the details thereof; and

(e) whether the Government propose to
issue more licences to produce beer in view
of its demand in Arab Countries?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRIGIRIDHAR GOMANGO):
(a) and (b). Recently, Government have
issued only six Letter of Intents for the
manufacture of Beer, out of which four have
been issued to Non-Resident Indians and
two to Indian residents.

(c) No, Sir.

(d) Does not arise.

(e) Applications received for grant of
Letters of Intent for manutacture of beer are
under the consideration of Government.

Reserved Quota for SC/ST in NTPC
Power Units in U.P.

3095. SHRI RAM NIHOR RAI: Will the

Minister of POWER AND NON-CONVEN-

TIONAL ENERGY SOURCES be pleasedto
state:

(a) the number of employees in each
mgo:ywockmmNTPcmmaleer
Project in Uttar Pradesh;
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(b) the number of employees in each
category belonging to scheduled Castes and
Scheduled Tribes;

(c) whether the quota reserved for
Scheduled Castes and Scheduled Tribes
has been completed; and

, (d) if not, the reasons therefor and the
time by which the quota is likely to be com-
pleted?
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THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI

* KALP NATH RAV): (a) and (b). The number

of employees, category-wise, working inthe
Thermal Power Projects of NTPC in Uttar
Pradesh namely, Singrauli, Rihand, Dadri
and Auraiya as on 1.1.1992 and the number
of employees . belonging to Scheduled
Castes/Scheduled Tribes (SC/ST) are as
under:-

Group Number of Employees
Total sé ST
A 1382 74 © 4
B 538 88 2
c 2363 482 53
D 649 169 4
(c) No, Sir. World Bank for the development of energy

(d) The main reason for shortfall in the
SC and ST categories is the scarcity of
suitably qualified persons. Special recruit-
ment drives are launched by NTPC from
time to time to fill up the back-long of vacan-

cies. Three such special drives for recruit- .

‘ment have already been conducted.

[Enghish}

World Bank's Assistance for Energy
Sector

3096. PROF. K.V. THOMAS: Wil the
Minister of POWER AND NON-CONVEN-
TIONAL ENERGY SOURCES be pleasedto
state:

(a) the quantum of aid sought from

sector in India;

(b) the details of the terms and condi-
tions of the aid; and

(c) the states being funded by Power
Finance Corporation? '

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI
KALP NATH RAI): (a) The World Bank is
providing Loan/Credit amounting to US $
6.957 Billion as on 31.01.1992. to the Power
Sector.

(b) The World Bank is extending loans/
credits through Inter-national Bank for Re-
construction and Development (IBRD) and

. also through Intemational Development
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Association (IDA). The IBRD loans are re-
payable over a period extending 10 20 years
and the rate of interest is revised semiannu-
ally and is calculated in accordance with
guidelines related %o its cost of borrowing.
The DA credits carry no imerest and a
sefvice charge of 0.75% is levied on the
amount of credit drawn and outstanding.
The repayment period of IDA credit is repay-
able over 35 years including a grace period
of 10 years.

(c) Following State Power Utilities are
being Funded by the Power Finance Compc.
ration:

1. AndhraPradesh State Electricity
Board.

2.  Arunachal Pradesh.
3. Assam State Electricity Board.
4. Bihar State Electricity Board.

5. Gujarat Electricity Board.

6. Himachal Pradesh State Elec-

tricity Board.
7.. Jammu & Kashmir.

8. Kamataka Electricty Boa
rd.

9. Ksnmmcapmubn
Ld.

10. Kerala State Electricity Board.

11. Madhya Pradesh Electricity
Board.

12. Mizoram.
13. Nagaland.

14. Orissa.

15. Orissa Power Generation Cor-

16. Tenughat Vidyut Nigam Ltd.
17.  Punjab State Electricity Board.

18. Rajasthan State Electricity
Board.

19. Sikkim.

20. Tamil Nadu State Electricity

21.  Tripura.
22.  Uttar Pradesh.

23. Uua: Pradesh Rajya Vidyut
Utpadan Nigam Ltd.

24. West Bengal State Electricity
Board. ,

25. Durgapur Projects Ltd.

28. West Bengal Power Develop-
ment Corporation Ltd.

27. Haryana State Electricity Board

28. Maharashtra State Electricity
Board.

[Transiaton)
S.T.D. in Khajuraho, Madhya Pradesh
3098. ‘SHRIARVIND NETAM:
SHRI ~ YOGANAN
SARASWAT: -

Willthe Ministerof COMMUNICATIONS
be pleased to state:

(a) whether the Government have re-
ceived any proposal from the Government of



267 Written Answers

Madhya Pradesh for providing S.T.D. faciity
in Khajuraho, Madhya Pradesh; and

(b) ¥ 50, by when this faciity s kely 10
be providee?

THE DEPUTY MINISTER N THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) Yes, Sir.
(b) During 1992-83.
Purchasing of Cable in Ranchi, Bihar

3099. SHRI RAJESH KUMAR: Will the

Minister of COMMUNICATIONS be pleased |

fo state:

(a) the value of cables purchased by the
Director, Telephones, Ranchi for the elec-
tronic exchange during 1989-90 and
1990-91; and .

(b) i 50, the details thefeat?

' THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): () Nil, Sir.

(b) Nil, in view of (a) above.
[English]

C-DOT Employees joined multinational
Companies

3100. SHRI DEVENDRA PRASAD
YADAV: Wil the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether a number of employees
who left C-DOT have joined multinational
companies during 1989, 1990 and 1991;

(b) if so, the reasons therefor; and

(c) the steps taken by the Government
to check the exodus of C-DOT employees?
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THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDUY: (a) Govemment
is not aware of.

(b)DoanqtminMd(a)dnve.
{c) The Goveming Council C-DOT is

reviewing the salaries and perks of the
employees from time to time to provide

~ adequate satisfaction.

Wheat Flour Miis
3101. SHRIMATI DIiL KUMARI BHAN-
DARI: Wil the Minister of FOOD PROCESS-
ING INDUSTRIES be pleased to state:

(a) whether some criteria has been laid

down for satting up of wheat flour mills;

() if so, the details thereof and the

~ places where such units are kkely 10 be set

up during the next three years;

(c) whether the Government propose to
set up similar wheat flour mills in Sikkim in
future;

(d) I so, the details thereof; and
(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRIGIRIDHAR GOMANGO):
(a) and (b). As per Industrial Policy invogue,
wheat roller flour mifl industry is delicensed.
No prediction regarding the likely number of
flour mill units to be set up in the next three
years can be given by the Ministry as it
depends purely upon the initiative of the
private entrepreneurs.

(c) to (e). The Govemment does not set
up any rolier flour mills in the country as
these mostly set up in the private sector.
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Seiting up of Stee! Plant in Mizoram

3102. DR. C. SILVERA: Will the Minis-
ter of STEEL be pleased to state:

{(a) whether there is any proposal to set
up a steel plant either in public or private
sector in Mizoram; and

(b) it s0, the details thereof and i not, the
reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL {(SHR! SONTOSH

MOHAN DEV): (a) and (b). There is no -

proposal to set up a stee! plant in public
sector in Mizoram. However, stes! plants
can be set up in the private sector for which
no Govemment approval is required.

Food Processing Units in Coimbatore

3103. SHR! C.K. KUPPUSWAMY: Wil
the Minister of FOOD PROCESSING IN-
DUSTRIES be plsased to state:

(a) whether the Union Government have

received any proposal for the setting up of
food processing units at Coimbatore in order

to utilise the high breed fruits being culti- .

vated there; and

(®) it s0, the details thereo! and the
action taken thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRIGIRIDHAR GOMANGO):
~ {a) No, Sir.

(b) Does not arise.

[Transiation}

Dak System in Ghazlabad, U.P.

3104, SHRI CHINMAYANAND SWAMI:
Will the Minister of COMMUNICATIONS be

pleased 1o state:

(a) whether Dak system in district
Ghaziabad, Uttar Pradesh particularly in Loni
is deteriorating;

(b) if so, the reasons thereof; and

(c) the steps being taken by the Govern-
ment for improving of the Dak system there?

THE PEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIOU): (a) No, Sir. Mail
deiivery system in the area is generally sat-

{b) Does not ariss in view of the reply to
(a) above.

(c) Having regard to the nature of mail
delivery system, delivery beats in the area
are being reorganised for improving the
service further.

" Satiuj-Yamuna Link Canel

3105. SHRI NARAIN SINGH
CHAUDHARY: Will the Minister of WATER
RESOURCES be pleased o state:

(a) whether an agreement between the
then Union Govemment and Haryana State
had been agreed upon in 1986 that the
expenditure of the Satiuj-Yamuna link canal
project wouid be incurred by the Umon
Govemment in full;

(b) whether the agreement has been
implemented by the Union Govemment;

(c)ito.whm;

(d)whdnrhmu:p‘montha
congtruction of this canal been reimbursed
to Haryana Govemment; andee



271  Written Answers

() if so, the amount yet to be incurred
on the project?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) o (d). As decided in Decem-
ber 1986 the SYL Canal comprising 121 km.

fink channel passing through Punjab s fully

tunded by the Union Government as a spe-
cial case. Since 198687 releases to cover
the expenditure on the project are being
accordingly made by the Union Govern-
ment. Till 1985-86, expenditure on the proj-
ectwas being shared by the Govemnments of
Haryana and Punjab and the releases of Rs.
9.57 crores by Punjab and Rs. 110.50 crores
by Haryana made till that period towards
expenditure on the project has been fully
reimbursed to them.

) (e) Against its latest approved cost of
Rs. 499.12 crores the expenditure till March
11991 was about Rs. 456 crores.

[Enghsh

Fish Products Units in A and N
islands

3108. SHRI HANNAN MOLLAH: Will
the Minister of FOOD PROCESSING IN-
DUSTRIES be pileased 1o state:

(a) whether the Govemment have esti-
mated potentiality of fish products in An-
daman and Nicobar isiands;

(b) if 80, the details thereof;

(c) whether the Govemnment have any

" proposal 10 exploit fishing fully in that region
and also for setting up fish products units in
a massive way;

(d) i 50, the details thereof; and

; (o) the steps the Government havetaken
or propose 10 take 10 expedite the same?
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THE MINISTER OF STATE N THE
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRIGIRIDHAR GOMANGO):
(a) and (b). A Working Group constituted by
the Govemment had estimated pelagic fish-
eries resources beyond 50 m depth in the
indian EEZ around Andaman & Nicober Is-
lands 10 be 1,39,000 tonnes.

(c) to (e). Another Group constituted by
the Government in 1991 have drawn plans
for development of deep ssa fishing infra-
structure, processing and export of fish in
and from Andaman and Nicobar isiands
had, interalia, recommended measures for
augmenting fish production and export in-
cluding joint ventures, introduction of deep
ment etc. Union Territory of Andaman &
Nicobar Islands have drawn up plans for

. development of fishery sector and have

formed Andaman & Nicobar islands inte-
grated Development Corporation (ANBDCO).

Projects Deiayed by DESU

3107. SHRIJEEWAN SHARMA:
SHRI NITISH KUMAR:

Wil the Minister of POWER AND
NON-CONVENTIONAL ENERGY -
SOURCES be pleased fo state:

{a) whether a number of projects under-
taken by DESU hmbnnd-.h/od;

(b) ¥ 30, the details with reasons thereof;
“ .

~ {c) the steps taken by the Govemnment -
in this regard?

. THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALP NATH RAI): (a) to
(c). Certain projects undertaken by DESU
relating 10 generation and augmentation of
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_ reason therefor; and

transmisaionanddiqﬁbuﬁonsymmatmi-
ous voltage levels have been delayed
inter—alia dueto the time taken in completing
the prescribed administrative and financial
formalities, resolving the technical and
commercial aspects, ‘right of way’ problems
etc. Mostof the projects are now progressing
satistactorily.

[ Translationi

Training to People of Rural Areas for
Development of Food Processing
Industries

3108. SHRI DAU DAYAL JOSH!: Wil
the Minister of FOOD PROCESSING IN-
DUSTRIES be pleased to state:

(a) whether the Government provide
assistance to co-operative societies and
public sector undertakings in order to impart
training to the people of rural areas for the
development of food processing industries;

(b) if so, the names of organisations
which were provided assistance during the
last three years alongwith the amount of
assistance;
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(d) whether in view of large scale culti- -
vation of orange in Jhalawar district of Ra-
jasthan, the Government propose to set up
an orange juice processing units there or
propose to provide assistance to coopera-
tive units?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRIGIRIDHAR GOMANGO):
(a) and (b). The assistance provided by this

_Ministry underthe Plan Schemes for impart-

ing training in the last two years is given in
the attached Statement.

(c) Does not arise.

(d) Ministry of Food Processing indus-
tries does not have any proposal to set up
food procsssing industries directly in any
State. However, this Ministry has formulated
Plan Schemes under which assistance is
provided to the State Governments, Coop-
erative Societies, Public Sector Undertak-
ings etc. for development of food processing
industries. No proposal from State Govern-
ment of Rajasthan has been received for
seeking assistance to set up fruit based

. Research Institute,  *sore

(c) if no such assistance is provided, the  industries in Jhalawar district.
STATEMENT
ANNEXURE
Sl. N6. Name of Organisation Year of Amount
: sanction -(in Rs.)
1. €entral Food Technological - 1990-91 59,000
Research Institute, Mysore. .
2. Indian Veterinary Resgarch 1990-91 85,570
Institute, tzathagar
- -do: 1990-91 26,000
4. Central Food Technological 1990-91  ; 85570




AND NON-CONVENTIONAL ENERGY
SOURCES be pleased 1o state:

{a) whether the Government have con-
 ducted any survey to assess the potentiai of
non—conventional energy mpchw-
wwdumy-ﬁmw

(b) i# 30, the details thereof; and
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SL No. Name of Organisation Year of Amount
sanction (nRs.)
5. Central Food Technological 1991-92 76,500
Research Institute, Mysore
6. Andhra Pradesh State Meat & 1991-92 75,000
Hyderabad.
7. Institute of Poultry Management 1991-92 90,000
ot india Urli Kanchan, Pune
8 Assam Agricultural University 1991-92 63,000
Guwshati-3
9 Assam Livestock & Poultry 1991-92 74,790
Deveiopment Corporation
*Chendwtti, Guwahati-3
10. Govt. of UP for setting up Food 1990-91 13,20,000
Processign Trainign Centres and
upgradation of Community
Training Centres
1i.  Gowt. of UP for trainign and 1990-91 2,00,000
visit programmes.
[English) - {c) E so, the specific steps taken to
- hamess the non-conventional energy
Potential of Wind Energy and Solar sources? .
Enecy THE MINISTER OF STATE OF THE
3109. SHRI GANGADHARA MINISTRY OF POWER AND
SANIPALLI: Wit the Minister of POWER NON-CONVENTIONAL ENERGY

SOURCES (SHRI KALP NATH RAl): (a) and
(b}. No specific survey has been conducted
to assess the potential of solar energy inthe
country. Based on solar radiation data al-
ready avaiabile India receives over 5x 10 15
KWhr of solar energy per year. With this level
of availability of solar energy it appears that
fems can be used in aimost all parts of the
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country. Efforts are being made to build up a
resource base for utilisation of wind energy
in the country through wind mapping and
wind monitoring in almost all the States and
Union Territories. Approximate potential of
various types of new and renewable sources
o: anergy (NRSE) and technologies in the
cuuntry are given below:

Biogas Plants 40 million
Biomass 17,000 MW
Improved Chulha 126 million
Mini—-Micro Hydel 5,000 MW
Wind Energy 20,000 MW

(c) The Department of

Non-Conventional Energy Sources hasbeen
implementing a comprehensive programme
of research, development, demonstration
and utilisation of various systems and de-
vices based on non-conventional energy
sources, namely, solar thermal, solar
photvoltaic, biogas, improved chulha, wind
energy, mini — micro hydel, urjagram, bio-
mass, systems etc. Government is providing
various types of incentives of manufacturers
and users of NRSE systems and devices in
the form of subsidy; soft term loans; fiscal
incentives, such as, depreciation allowance,
relief in Sales Tax, Excise Duty, Customs
Duty etc. Publicity and mass — awareness
campaign is also being taken up through
various types of audw—visual means, exhibi-
tions, print media etc.

[Translation)

Development of Tourist Spots in Goa
for Japanesa

3110. SHRI VUAY KUMAR YADAV:
Will the Minister of CIVIL AVIATION AND
TOURISM be pleased to state:
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Written Answers 278

(a) whether the attention of Govern-
ment has been drawn to the news item
captioned “Japaniyon Ke liye Goa mein
Aeshgah Banergi” appearing in the

. Navbharat Times dated February 12, 1991;

and

(b) if so, the reasons for developing a
secure tourist spot only for foreigners by the
Government?

THE MINISTER OF CIVIL AVIATION

~ AND TOURISM (SHRIMADHAVRAO SCIN-

DIA): (a) Yes, Sir. This news item has ap-
peared inthe Navbharat Times dated Febru-
ary 12, 1992.

(b) The proposedourist villags, if set—up,
will be accessible both to Indian and foreign
tourists.

[English]
Export of Steel

3111. SHRI VIJAY NAVAL PATIL: Will
the Minister of STEEL be pleased to state:

(a) the export target of steel items dur-
ing 1991-92;

(b) whether the target has been
achieved;

(c) if not, the reascns therefor; and

(d) the steps proposed to be taken tc
promote expert of steel?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) A target of 6.3 lakh ton-
nes of export of steel has been fixed for

~ 1991-¢2.

(b) No, Sir.
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(c) Export of specific products depends
upon demand in the international market.
Exports have declined due to recessionary
trend in the international steel trade and
reduction in foreign demand.

(d) The broad strategy recommended
by the Working Group on Iron & Steelforthe
Eighth Plan includes renovation and techno-
logical upgradation of existing integrated
steel plants, creation of additional capacities
and increasing production in the secondary
sector, emphasis on export of value added
products, etc. De-licensing of steel sector
has been allowed so as to ensure establish-
ment of new plants in the private sector.

Krishna Godavari Project

3112. SHRI PRATAPRAO B.
BHONSLE: Will the Minister of WATER
RESOURCES be pleased to state:

{a) whether any commission has been
set up for the implementation of the Krishna
Godavari Prcject;

(b) it so, the details thereof and the
recommendations made by the Commission
in this regard;

(c) the steps proposed to be taken to
implement these recommendations; and

(&) the details of financial assistance
being provided by the world Bank in this
regard?

THE MINISTER OF WATER RE-
SOURCES (SHRIVIDYACHARN SHUKLA):
(a) No Commission has been set up by the
Centre for implementation of Krishna Go-
davari projects.

o

(b) to (d). Do not arise.
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Policy on New Hotels along Sea Water

fronts
3113. SHRI PAWAN KUMAR
BANSAL.:
SHRI M.V. CHAN-
DRASEKHARA MUR-
THY:
SHR!I V. SREENIVASA
PRASAD:

SHRI GURUDAS KAMAT:

Will the Minister of CIVIL AVIATION
AND TOURISM be pleased to state:

(a) whether the Government have re-
vised the policy regarding the building activ-
ity along the sea waterfronts;

(b) if so, the details thereof;

(c) the details of beaches where new
hotels and other tourist resorts are likely to
be set up; and

(d) the steps proposed to keep the
beaches clean?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) to (d). Permission for construction
in coastal areas is regulated in terms of
Coastal Regulation Zones Notification is-
sued in February, 1991. However, an ‘Ex-
pert Committee’ has been constituted by the
Ministry of Environment and Forests to
examine existing regulations relating totour-
ism and hotel facilities and suggest modifi-
cations, if required. New beach resorts are
likely to be set up in Thinakkara and Cheri-
yam in Lakshadweep.

Upper Indravati Irrigation Project
3114. SHRI SARAT CHANDRA PAT-.

TANAYAK: Will the Minister of WATER
RESOURCES be pleased to state:
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(a)whetherthe Union Government have
considered the World Bank Proposal to
review the financial arrangement of Upper
Indravati Irrigation Project; and

(b) if so, the details thereof?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) and (b). Yes, Sir. The imple-
mentation of the Upper Indravati
Hydro—electric Power Project has been de-
layed, inter-alia, due to severe damage
caused to the dam by fiash floods. As perthe
revised implementation schedule, the proj-
ect will extend beyond 1995 and the State
Government has been requested to send
revised cost estimates. Sanction of fresh
loans by the World Bank would depend on
the revised cost estimates.

World Bank’s Assistance for Energy
Audit Studies

3115. SHRI K. RAMAMURTHEE TIN-
DIVANAM: Willthe Minister of POWER AND
NON-CONVENTIONAL ENERGY
SOURCES be pleased to state:

(a) whether the World Bank has prom-
ised to provide funds for the scheme to
promote energy audit studies in the Indian
industry;

(b) which are the sub—sectors identified
for the study under this schieme; and

(c) the time by which the work is likely to
start?

THE MINISTER OF STATE OF THE
MINISTRY QF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRIKALP NATH RAl): (a) and
(b). Discussions have been held with the
World Bank Appraisal Mission for financing
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the proposed industrial enenjv efficiency
project. The sub—sectors identified under
this project are Sugar, Textiles (cotton), Pulp
& Paper, Basic Chemicals, Fertiliser and
Pesticides, Fibres and Plastics, Fermrous
foundry, Aluminium Refractory Tiles, Tex-
tiles (synthetics), Refineries, Glass, China &
Porcelain, Cement, Iron & Steel and Ferro
Alloys.

(c) The implementation of the project
can start only after the World Bank have
finally agreed to fund this project and the
proposal is approved by the Government.

Telecast of Feature Fiims In Reglonal
Languages

3116. PROF. UMMAREDDY VE-
NKATESWARLU: Will the Minister of IN-
FORMATION AND BROADCASTING be
pleased to state:

(a) the criterial followed to telecast fea-
ture films on National Net-Work;

(b) the frequency of telecast regional
language films on National Net-Work; and

(c) the number of feature films telecast
on National Net-Work during the last three
years, language—wise?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRIJAVYAS):
(a) The eligibility criteria for screening of

 feature films on National Net—Work is given

in Statement.
(b) One filmon every Sunday afternoon.

(c) The language—-wise list of feature
films (including children’s films) telecast
during the period March, 1989 to February,
1992 is given in Statement—ii.
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STATEMENT (vii)
Feature films which fulfil any of the

following criteria or have won any of the

following national/state awards, as the »
case may be only are considered for

telecast on the national network of Door-

@

ar
[UH

o)

)

v}

(vi)

darshan:—

Natiorral award for the Best or
Second Best feature film of the
year (in all languages combined)

indira Gandhi Award for Bestfirst
tilm of a Director.

Award for best film providing
popular and wholesome enter-
tainment.

Nargis Dutt Award for Best Fea-
ture Film on National Integration.

Best fitm on Family Weifare.

best fiim on other Social issues
such as prohibition, women and
child weltare, anti-dowry, drug
abuse etc.

(iii)

(ix)

(x)

(xi)

(xii)

{xiif)
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President's Award of ‘Rajat
Kamal’ for the Best Feature Film
in an Indian language.

Films which have won the ‘Cer-
tificate of Merit’ in the National
Film Festivals.

Entry inthe Indian Panorma and
mainstream Sections of any In-
ternational Film Festival of India/
Filmotsav.

State Government Awards for
the Best Feature Film.

State Government Award for Best
Direction.

Films which have won any two
State Government awards (other
than those mentioned ahvos)

Films which have celebrated
Silver Jublee (having run con-
tinuously for 25 weeks) and carry
a ‘U’ certificate.

STATEMENT

Number of Feature Films Telecast on the National Network during the period March, 1989 to
February, 1992
S. No.. Language Number of feature fiims telecast

1. Hindi 241 (induding 34childrens films)

2. Assamese 13

3. Sansakrit 1

4 Bengali 20

5. Gujarati 7

6. Kashmiri 1
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S. No. Language

Number of feature films telecast

7. Kannada

8. Malayalam

9. Marathi
10. Manipuri
11. Oriya
12. Punjabi
13. Tamil
14. Telugu

15. English/Foreign Language

22  (including 1 childrens film)
25
15
7-
10
8
18
20

99

Introduction of Joint Sector Man-
agement of Alrports

3117. SHRI CHITTA BASU: Will the
Minister of CIVIL AVIATION AND TOURISM
be pleased to state:

(a) whether there is any proposal to
introduce joint-sector management of the
airports in the country; and

(b) if so, the details of the scheme in this
regard?

THE MINISTER OF CIVIL AVIATION

AND TOURISM (SHRIMADHAVRAO SCIN-

DIA): (a) No, Sir.
(b) Does not arise.

Closure of Mysore Airstip
3118. SHRIOSCAR FERNANDES: Will
the Minister of CIVIL AVIATION AND TOUR-
ISM be pleased to state:

. (a) whether the airstrip at Mysore has
been closed down; and

(b) if so, the reasons therefor?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) Yes, Sir.

~ (b) For commercial and operational
reasons, Vayudoot has been forced to sus-
pend its operations to/from Mysore.

[Translation)

Revenue of Delhi Telephones

3119. SHRI SRIKANTA JENA: Wili the
Minister of COMMUNICATIONS be pleased
to state:

(a) the revenue collected from Delhi,
Madras, Bombay and Ghaziabad telephones
during the last three years, respectively;
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(b) whether the revenue from Delhi tele-
phones is less than that of the above re-
gions; and

(c) if so, the reasons therefor?

THE DEPUTY MINISTER IN THE

MINISTRY OF COMMUNICATIONS (SHRI

P.V. RANGAYYA NAIDU): (a) to (c). The
information has been called for from the
concerned units and the same will be placed
on the Table of the House as early as pos-
sible.

[English)

High Powered Committee on Advertis-
Ing Front

3120. SHRI RABI RAY:
SHRI  ANAND
MAURYA:
SHRIGEORGE FERNANDES:

RATNA

Willthe Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether a high powered Committee
has been formed on the advertising front;

(b) if so, the details thereof;

(c) the terms of reference of the Com-
mittee;

(d) by when the Committee is expected
to submit its Report; and

(e) the details of the mainrecommenda-
tions of the Committee in case the Commit-
tee has already submitted its report?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRWA VYAS):
(a) and (b). Yes, Sir. A Committee under the
Chairmanship of Shri S.C. Mahalk, Addi-
tional Secretary and Financial Advisor inthe
Ministry of Information and Broadcasting
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was set up to make recommendations for
increasing Doordarshan’s commercial reve-
nue.

(c) The terms of reference of the Com-
mittee are given in Statement-—I.

(d) and (e). The Committee has submit-
ted its Report. A gist of the recommenda-
tions of the Committee is given in
Statement-|I. ’

STATEMENTH

Terms of reference of Mahalik Committe
on commercial advertisements of Door-
darshan

1. To study the suggestions made by the
Public Accounts Committee for modify-
ing the structure of advertisements and
increase in the commercial revenue of
Doordarshan

2. To study the report of the Advertising
Association Agencies of India with the
same end in view. :

3. Making suitable recommendations to
the Government to make suitable
changes in the programme format of
Doordarshan and modify the existing
structure of advertisements with a view
to increase the commercial revenues of
Doordarshan so as to achieve the tar-
gets projects to the Ministry of Finance/
Planning Commission regarding inter-
nal and extra budgetary resources of
Doordarshan during the VIIi Plan pe-
riod.

STATEMENT-I
Gist of recommendations of Mahalik
committee on commercial advertisements

of Doordarshan

1.  In order to compete with Cable TV,
Doordarshan should carve out a 4
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hour entertainment slot in the after-
noon.

The National Programme should start
at 8.30 p.m. and should be restruc-
tured to accommodate one hour en-
tertainment slot between 8.50 p.m.
and 9.50 p.m. Entertainment slot
consisting mostly of films should be
provided after 11 p.m. onward

Doordarshan should strictly adhere
tc the announced schedule of pro-
grammes.

Regional Keiidras of Doordarshan
should become centres of advertise-
ments and their infrastructure prop-
erly strengthened to take on this ac-
tivity so that smaller Companies which
operate withinthe limits of a particular
geographical areacan advertise their
products in the regional service.

Doordarshan should provide advance
information of its forthcoming pro-
grammes to its own Sales offices,
advertisers and adverising agencies.

Doordarshan should undertake at-
tractive publicity of their forthcoming
programmas on the TV screen and if
necessary inthe print media. Preview
of this new programmes should also
be arranged for advertisers.

Doordarshan should make available
the results of audience serveys done
by their own Audience Research Unit
to the Advertising agents on regular
intervals.

A review of Advertisement Code be
conducted keaping in view the policy
of economic liberalisation specially in
relation to the advertisemants relat-
ing to foreign banks, foreign models
and fcreign locales.
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9. Doordarshan should enter into long
term agreements with the organisers
ofinternational sports events. It would
be advantageous if coverages of
sports events are directly purchased
by Doordarshan and marked both for
sponsorship as well as spot boys.

10. Doordarshan shouid stop free tele-
cast of tournaments where the organ-
isers have sold the rights to a sponsor
unless the sponsor pays the requisite
telecast fee.

11.  The organisation ot Sales of Door-
darshan should be suitably strength-
ened at all levels in order that Door-
darshan broadens the base of adver-
tisers.

12. A system of volume discount for
advertisers on the lines of Star TV
rate card be introduced for Door-
darshan.

Radio Telephones in Jharkhand Region

3121. SHRI PIUS TIRKEY: Wili the
Minister of COMMUNICATIONS be pleased
to state:

(a) whether a number of radio Tele-
phones havebeeninstalledinvillages around
the city of Lucknow;

(b) if so, the details thereof;

cj whether there is any proposal to
instal such radio telephones in the tribal
areas of Jharkhand region as welil as in the
tea garden areas of North Bengal and As-
sam;

(d) if sc, by when; and

(e) if not, the reasons therefor?

THE DEPUTY MINISTER IN THE
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 MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) Yes, Sir.

(b) 21, upto 29th February, 1992.

(c) and (d). Yes, Sir. The Government
has a plan to provide telephone facility in all
Panchayat headquarters villages including
the tribal areas of Jharkhand region as well
as in the tea garden areas of North Bengal
and Assam progressively by 31st March,
1985. The choice of Radio Media will be
depending on techno economic considera-
tions.

(e) Not applicable.
[Translation}
Productive Load Factor

3122. KUMARI UMA BHARTI: Will the
Minister of POWER AND
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NON-CONVENTIONAL ENERGY
SOURCES be pleased to state:

(a) the productive load factor achieved
in thermal hydel and nuclear power projects
during 1991-92; and

(b) it so,

. the details thereof,
project-wise?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRIKALP NATH RAI): (a) and
{b). Generation from Hydro Stations depends
upon the availability of water in the reser-
voirs. During the period April-February, 1992,
the Plant Load Factor of thermal power sta-
tions and nuclear power stations in the
Country was 54.9% and 43.5% respectively.

* The station—wise PLF during Apnl—Feb 92,

is given in attached Statement.

STATEMENT

Statement showing the Plant Load Factor of Thermal and Nuclear Powere Stations in the
Country during April, 1991 - Feb., 1992

Period April, 91-Feb., 1992

Name of the Station Plant Load Factor (%)
Badarpur - 635
Indraprastha Station 60.3
Rajghat . -49.3
Faridabad 55.3
Panipat ' 421
Kota - | 64.9
RAPS (Nuclear) 30.7
Bhatinda 51.0
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Name of the Station Plant Load Factor (%)

Ropar 56.4
Obra | ' 51.7
Panki 16.5
H’ ganj ‘A’ ' -
Harduaganj ‘B’ & ‘'C’ 19.7
Paricha 293
Anpara ' 70.9
Tanda 244
Unchahar 34.7
Singrauli (NTPC) ' 774
Rihand (NTPC) 755
" Narora (Nuclear) 233
Dhuvaran 63.4
Ukai §5.9
Gandhinagar 62.5
Wanakbori 51.4
Sikka v 52.1 .
Kutch Lignite : ' 48.7
AE Co. 48.6
Sabarmati 70.1
Nasik . ' 61.1

Koradi 63.1
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Name of the Station Plant Load Factor (%)
Paras 61.6
Bhuwawal 65.2
Parli 4238
Chandrapur 68.3
Khaperkheda 65.8
Trombay 6§3.2
Tarapur (Nuclear) 62.0
Satpura 43.0
Korba 41.0
Amarkantak 39.0
Korba West 61.9
Korba (NTPC) 70.1
Vindhyachal (NTPC) 70.1
Kothagudam 49.6
Vijayawada 70.5
Ramagundam 545
Nellore 439

- Ramagundam (NTPC) 60.2
Raichur 57.9
Ennore - 46.3
Tuticorin 68.9
Mettur 474
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Name of the Station . Plant Load Factor (%)

Neyveli 65.9
| Kalpakkam (Nuclear) 52.3
Patratu 19.7
Barauni : 20.0
Muzaftarpur 284
Talchar 29.3
'Bandel 44.4
Santaldih 16.2
Kolaghat ' 61.1
" Durgapur projects Limited 18.0
Mulajore 36.2
New Cossipur ‘58.3
Southem A 66.5
Titagarh ) 64.3
Farakka (NTPC) 60.0
Chandrapur (DVC) 288
Durgapur (DVC) 373
Bokaro (DVC) i 38.5
Chandrapur 46.2
Namrup 285
Bongaigaon 184
Allindia (Thermal) 54.9

(Nuclear) _ 435
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Telegrams in Hindi

3123, SHRIBRAHMANAND MANDAL:
Will the Minister of COMMUNICATIONS be
pleased fo state:

(a) whether the Govemment propose to
implement the national policy regarding
maximum use of Hindi in his Ministry;

(b) if not, the reasons for not making
arrangement for sending telegrams in Hindi
through the Hindi teleprinters installed in
most of the telegraph offices of the country;
‘wnd

(c) the time by which the Government
propose to ensure sending the telegram in
Hindi Similar to that of English?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) Yes, Sir.

(b) Amangements already exist for
sending Hindi Telegrams through Hindi Tele-
printers and Bilingual (Roman & Hindi) Tele-
printers, installed in Telegraph Offices.

(c) The modemisation programme
envisages a time frame of end of Eighth Five
Year Plan period.

Privatisation of Ashoka Hotel, New
Dethi :

3124. SHRIMUMTAZ ANSARI: Willthe
Minister of CIVIL AVIATION AND TOURISM

be pleased to state:
(a) whether the Government propose to
exempt Hotel Ashoka, New Delhi from priva-
isation;
(b) if so, the reasons therefor; and

(c) the names of such other ITDC, Ho-

MARCH 18, 1982
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empted from privatisation?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) to (c). Govemment have formu-
lated a scheme whereby small groups of
ITDC hotels would be formed for the purpose
of developing them as joint ventures with
leading foreign hotels chains. In the first
instance, two groups of four hotels each are
proposed to be developed in this manner.

These two groups of hotels do not include

Ashoka Hotel at New Delhi.
Bilo-Gas Plants in Haryana

3125. SHRI DHARAM PAL SINGH
MALIK: Will the Minister of POWER AND
NON-CONVENTIONAL ENERGY
SOURCES be pleased to state: ’

(a) the number of bio—gas plants in
Haryana at present;

(b) the number of the bio—gas plants
proposed to be set up in Haryana during
1992-93; '

(c) whether the Union Government
propose to provide financial assistance to
Haryana for the development and research
work of bio—gas plants; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALP NATH RAI): (a) A
total of about 21,290 family type biogas
plants have been set up in the State of
Haryana during the period 1981-82 to
1991-92 (April, 1991 toJanuary, 1992) under
the National Project on Biogas Develop-
ment. Besides, eleven community and insti-
tutional biogas plants have also been set up
in the State under a separate programme.
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(b) A target of setting up of 1900 family
type biogas piants is proposed for the State
Govermnment of Haryana for 1992-93 under
‘the National Project on Biogas Develop-
ment. Besides Khadi and Village Industries
Commission is also constructing biogas
plants in the State. Community and institu-
tional biogas plants are sanctioned on case
by case basis based on feasibility of proj-
ects.

(c} and (d). The Govemment have
sanctioned in June, 1989 a R & D project
entitled “Microbial Process improvement of
Biogas Digestors Under Optimum Fermen-
tation Using Different Organic Wastes” at
Nationai Dairy Research Institute, Karnal at
atotal cost of Rs. 16.33 lakhs for a period of
3years. Researdawod(undermapmjodis

in progress.
[English)

Scheme to attract tourists to
visit Goa

3126. SHRI PRAKASH V. PATIL: Will
the Minister of CIVIL AVIATION AND TOUR-
ISM be pleased to state:

(a) whether any scheme has been for-
mulated by the Government to attract for-
eign tourists to visit Goa; and

() if so, the details there of?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) and (b). Every effort is being made
to attract foreign tourists to india including
Goa. The main schemes include strengthen-
ing and augmentation of tourism infrastruc-
ture and effective publicity and promotion
both within the country and key markets

Galeru-Nagiri Canal and Handu Neera
Project in A.P.
3127. SHRIM.G. REDDY:

SHRI DHARMA BHI KSHAM:

Will the Minister of WATER RE-
SOURCES be pieased to state:

- (a) whetherthe Union Government have
received any proposals from the Govern-
ment of Andhra Pradesh for construction of
Galeru—Nagiri canal and Handu Neéra proj-
ects;

(b) if s0, since when these are pending
alongwith the reasons therefor;

(c)meﬁr'nebywhichvﬁvesomlkeyb
be cleared; and

(d) the estimated cost and total area of
iirigation potential to be achieved thereby;

- THE MINISTER OF WATER RE-
SOURCES' (SHR! VIDYACHARAN
SHUKLA): (a) to (d). The Galeru—Nagari
Sujala Sravanthi Project estimated to cost
Rs. 1296.23 crores envisaging annual irriga-
tion of 131528 hectares was received in
Central Water Commission inJanuary, 1991.
After examination, the project has been sent
back to the State in February, 1991 to clearly
establish water availability on longterm basis
and complete necessary investigations and
surveys and submit modified report for
techno—economic appraisal. The modified
report has not been received.

The Handu Neera Project has not been
received at the Centre or techno—economic
appraisal.

Earnings from TV Advertisements

3128. SHRI ANAND RATNA
MAURYA:
SHRISURYANARAIN YADAV:
MIWMdNFORMAﬂONAND
BROADCASTING be pleased to state:
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(a) the total revenue eamed by the
Government through advertisement on
Doordarshan during each of the last three
years; :

(b) whether there is a continuous in-
crease in revenue during this period;

(c)whetherthisincrease has beenmade
through utilisation of time or other methods;

(d) if so, the names of the serials for
which maximum advertisements have been
received;

(e) whetherthe Govemment propose to
utilise this income for opening of new Ken-
dras and to increase its coverage; and

(f) if so, details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRWA VYAS):
(a) The gross revenue earned by Door-
darshan from its commercial advertisements
during the last three financial years, year-
wise is as under:

Rs. 253.85 crores

1990-91

1989-90 Rs. 210.13 crores

1 988—89 Rs. 161.26 crores
(i')) Yes, Sir.

(c) The gross revenue has increased
due to better utilisation of time and.revised
advertisement rates.

(d) The following are the names of the
serials which have earned maximum reve-
nue for Doordarshan through advertise-
ments: :

1. Tipu Sultan

2. Chanakya
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3.  Mrignayani '

4. Gul Guishan Gulfam
5. Udaan

(e) and (f). Revenue earned by Door-
darshan from its commercial service is cred-
ited to a non—lapsable fund. Accruals to this
fund are utilised for setting up new studios/
facilities for increasing coverage.

[Translation)
Flour and Rice Mills in U.P. and MLP.

3129. SHRI BALRAJ PASI:
SHRI RAMKRISHNA
KUSMARIA:
SHRIPRABHU DAYAL KATH-
ERIA:

Will the Minister of FOOD PROCESS-
ING INDUSTRIES be pieased to state:

(a) the details of the small and modern
flour and rice mills set up in Uttar Pradesh
and Madhya Pradesh during 1991 against
the target; and

(b) the names of the districts where
these mills have been set up in each State?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRIGIRIDHAR GOMANGO):
(a) and (b). No targets have been fixed by the
Central Government. Information regarding
number of rice mills/flour mills set up in each
district is being collected from the concerned
State Governments and will be laid on the
table of the House.

Forelgn Loan outstanding against
' Indian Airlines

3130. SHRI RAJENDRA AGNIHOTRI:
Will the Minister of CIVIL AVIATION AND
TOURISM be pleased to state:
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(a) the details of foreign loan in Indian
currency outstanding against the Indian Air-
lines till December, 1991;

(b) the steps being taken for reducing
this loan;

(c) whether it is fact that the pilots were
paid forthe flights during the period of cancel-
lation of the flights of Airbus A-320 from
October, 1989 to November, 1990; and

(d) if so, the facts thereof and the rea-
sons thereof?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) Foreign currency lcans amounting
Rs. 1825.88 crores were outstanding as on
31st December, 1991.

(b) The outstanding loans would get
reduced on repayment of instalment of prin-
cipal as per agreed schedules with the

lenders. These commitments are being dis-

charged as and when they fall due.

(c) and (d). Consequent to grounding of
Airbus A-320 aircraft, advances amounting
to Rs. 40.20 lakhs were given to the A-320
pilots between June, 1990 and November,
- 1990 to mitigate their financial hardship.

[English)

S.T.D. Facilities to Gram Sabhas

3131. SHRI PRABHU DAYAL KATH-
ERIA: Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) the number of Gram Sabhas that

" have been provided with the S.T.D. facility

by the end of 1991;

(b) the target fixed for providing S.T.D.
~ facility to the Gram Sabhas for 1992-93?
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THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) and (b). The
proposal for providing STD facility to Gram
Sabhas is under consideration.

[Translation)
Pending Power Projects of U.P.

3132. SHRI RAM PAL SINGH: Will the
Minister of POWER AND
NON-CONVENTIONAL ENERGY
SOURCES be pleased to state:

(a) the names of the power projects in
Uttar Pradesh under consideration of the
Union Government;

(b) the time by which these projects are
likely to be cleared;

" {c) whether any Hydro—electric projects
in the hilly areas of Uttar Pradesh is also
under consideration; and

(d) if so, the details thereof?

. THE MINISTER OF STATE OF THE
MINISTRY = OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRIKALP NATH RAl): (a) and
(b). The proposals of National Thermal Power
Corporation to instal Rihand Super Thermal
Power Station (Stage 1) (2x500 MW) and
Farukhabad Gas Based Combind Cycle
Project (800 MW), as well as Belthera Road
Thermal Power Project (3x250 MW) of the
State sector are at present pending for vari-
ous clearances with the Central Govern-
ment.

(c) No, Sir.

) Does nor arise.
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[English] State Electricity Boards.
Scarcity of Coal in Power Stations (c) The position of quantity and quality

3133. SHRI SANDIPAN BHAGWAN
THORAT: Will the Minister of POWER AND
NON-CONVENTIONAL ENERGY
SOURCES be pleased to state:

(a) the- stock position .of coal in the
power stations in the country during the
months of January and February 1992 as
compared to the corresponding period
year; :

(b) whether the coal stock supply posi-
tion is bad due to non—availability of financial
support from the State Electricity Boards,
and

(c) i so, the steps taken/proposed to be
taken by the Government to normalise the
position? ’

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALP NATH RAI): (a)
The coal stock position of coal based ther-
mal power stations in the country during
January and February, 1992, as compared
to the corresponding period of last year, is
given below:—

(Figs. in ‘OO0’ tonnes)

Coal Stocks at the beginning of
January February
1991 3082 2685
1992 3541 3576

{b) There is no adverse impact on the . |

coal stocks and supply of coal to thermal
power stations because of the
non-availability of financial support from the

of coal supply to various thermal powsr
stations in the country is being regularly
reviewed by a high level Committee and
remedial action is taken by concerned or-
ganisations.

[ Transtation)

Opportunities on Akashvani/Door-
darshan to Allopathic Doctors

3134. SHRIPANKAJ CHOWDHRY: \MII
the Minister of INFORMATION AND BROAD-
CASTING be pleased to state:

(a) whether opportunities on Akashvani
and Doordarshan are being provided to allo-
pathic doctors, the public awareness about
diseases and thaeir cure;

(o) whether Government propose to
provide similar opportunities to homeopa-
thic and ayurvedi vaids also;

(c) if so, by when; and

(d) if not, the reasons therefor?

THE DEPUTY MINISTER IN THE

A MINISTRY OF INFORMATION AND

BROADCASTING (KUMARI GIRWA VYAS):
(a) to (d). Opportunities are being provided
by All India Radio and Doordarshan to Allo-
pathic and Homeopathic Doctors and Ayur-
veid Vaids to participate in their heatlth pro-
grammes. -

Extraction of Lead and Zinc in smo;

3135. SHRI BHERU LAL MEENA:
SHRI RAM NARAIN BERWA:

Willthe Minister of MINES be pleased to
state:
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(a) whether the lead and zinc is being
extracted in Rajasthan, Andhra Pradesh and
Orissa by the Hindustan Zinc Limited;

(b) i so, the names of places in each
Staie and extent of achievement made
" against the target fixed during each of the
last three years;

(c) it not, the steps being taken to meet
the demand in full including the details of
places in States where exploratory efforts
are being made for this purpose; and

(d) the progress made in setting up of
zinc smelting plant in Chittorgarh, Rajast-
han?

THE MINISTER OF STATE IN THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a) Yes, Sir.

(b) Information on State—wise mining of
lead and zinc ore during the last three years
by Hindustan Zinc Limited is given in the
attached Sratement.

(c) The present production of Zinc is
sufficient to meet the indigenous demand in
the country. As far as Lead is concerned, the
fotlowing steps have been taken to meet the
demand gap:-

(i) De—icensing of secondary sec-
for

(i) Decanalisation of imports.

(iii)' Exploration by Hindustan Zinc
Limited. Geological Survey of
india and Mineral Exploration
Corporaticn at following places
in the country:—

Hindustan Zinc Limited:

Dhukonda in Andhra Pradesh.
Geological Survgy of India

Rajasthan : North and South Sin-
deswar area, Tikhi and
Sawarkhera, Kayar area,
Rupheli Agucha, Akola"
Dariba area and Zawar
extension.

Tamil Nadu : Rasipuram, Attur Ta-
luk, Saler: District.

Madhya : Joga—Tamekhan area in

dolomites of Bijawar area.
Pradesh
Uttar : Tons Valley area.
Pradesh

Himachal : Purbani area in Kinnaur,
Uchich, Parvati Valley,
Kulu District

Pradesh

Arunachal : Shergaon, West Kameng
District
Pradesh

* Sikkim : Rorathang—Namjang

Jamthang area in outer
Himalaya

Mineral Expforation Corporation Lim-
ited
‘Devpura (Rajasthan)
Askote (U.P.) Zawar

(Rajasthan) and
Dhukonda (A.P.)

(d) The integrated Zinc—Lead Smelter

of Hindustan Zinc Limited has already been
completed during the current year as per

Ghugra in Rajasthan and  schadule.
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Recelipt of Telephone Bliis by Post
Offices

3136. SHRI SOBHANADREESWARA

RAO VADDE: Will the Minister of COMMU- .

NICATIONS be pleased to state:

(a) whether the Government propose to
instruct the post offices located in a Town/
Village having a telephone exchange to
receive the telephone bills from the sub-
scribers; and

(b) if not, the reasons thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) Arrangement
exists for collection of telephone bills at a
specified Post Office/Post Offices at the
‘station of the Telephone Exchange.

() boes not arise in view of reply to (a)
above.

[Translation)
Schemes relating to Akashvani and
Doordarshan during Seventh Plan

3137. SHRIMOHAMMAD ALIASHRAF
FATMI: Will the Minister of INFORMATION

PHALGUNA 26, 1913 (SAKA)
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AND BROADCASTING be pleased to
state: .

(a) the provision made in the Seventh
Five Year Plan for the schemes relating to
Akashvani and Doordarshan in Bihar;

(b) the areas to which these schemes
were relatedto and the expenditure involved
therein;

(c) the present stage of these schemes;

(d) the details of the schemes relating lo
Akashvaniand Doordarshan forwhich provi-
sion has been made in the Eighth Five Year
Plan; and '

(e) the details of the proposals submit-

. ted by the Government of Bihar in this re-

gard?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRWA VYAS):
(a)to c). The requisite information is given in
the Statement.

(d) The Eighth Five Year Plan of All
India Radio and Doordarshan are yet to be
finalised.

(e) No proposal appears to have been
received from the Government of Bihar in
this regard.
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Functioning of High Power Door- THE DEPUTY MINISTER IN THE

darshan Kendras

3138. SHRI K. PRADHANI: Will the
Minister of INFORMATION AND BROAD-
CASTING be pleased to state the number of
high power and low power TV transmission
centres functioning in the country and the

MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRWAVYAS).
At present 62 High Power TV transmitters
{excluding four for the second channel in
Metropolitan cities) and 370 Low Power TV
transmitters are functioning in the country.
Locations of these transmitters are in the
enclosed Statement.
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Lower Power TV Transmitter

8L No.

HighPower TV Transmitier

Writen Answers ~ PHALGUNA 26, 1913 (SAKA)

Kull
Manali
Mandi
Shimil
Kargil
Leh
Athan
Bantwal

3
Jamm!

nch
Srinagar

Jammu & Kashmir

13
14.

Shimoga
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Electricity through a new kind of [Translation}
Antenna
Hydel Power Projects of Uttar

3139. SHRI Y.S. RAJASEKHAR
REDDY: Will the Minister of POWER AND
NON-CONVENTIONAL ENERGY
SOURCES be pleased to state:

(a) whether in a number of villages
electricity is being provided through a new
kind of antenna pointing at the sun giving
thousands of Indians in rural areas their first
encounter with electricity;

(b) if so, the details thereof;

(c) the number of villages to be bensfit-
ied therefrom; and

(d) the other purposes for which is this
energy being used?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND
NON-CONVENTIONAL -ENERGY
SOURCES (SHRI KALP NATH RAI): (a) to
(d). Electricity obtained by direct conversion
of solar energy through photovoltaic panels
mounted on roof tops, poles and other struc-
tures is being used for a variety of applica-
tions in rural areas such as street lighting,
domestic lighting, water pumping, television,
etc. About 40,000 systems for these applica-
tions have been installed in nearly 8000

villages in the country. Small solar power .

plants of one to ten kilowatt capacity have
been established in about 50 villages. Solar
lanterns, which are portabie lighting devices
are also being tried in the country. The use of
photovoltaic systems for specialised appli-
cations has also been increasing in recent
years. Examples of this are power for
off—shore oil platforms, microwave repeater
stations, railway signalling, telecommunica-
tions, etc.

Pradesh

3140. SHRI BHUWAN CHANDRA .

" KHANDURI: Will the Minister of POWER

AND NON-CONVENTIONAL ENERGY
SOURCES be pléased to state:

(a) whether the construction work of
‘Srinagar Hydel power Project’ in the Pauri
district of Uttar Pradesh and ‘Vishnu Prayag
Hydel Power Project’ in the Chamoli district
have been stopped;

(b) if so, the reasons therefor;

(c) the project-wise amount allocated
for those two projects in the year 1989-90

“and 1990-91, 1991-92 separately;

(d) whether a provision has been made
inyearly plan of 1992-93 for the allocation of
funds for these projects;

(e) if so, the details thereof; and
(f) if not, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRIKALP NATH RAl): (a) and
(b). The construction works has slowed down
dus to fund constraints and land acquisition
problem in the case of Srinagar
Hydro—seleciric project and due to fund con-
straints and want of environment clerance in-
the case of Vishnu Prayag Hydro—electric
Project.

(c) Amounts allocated for Srinagar and

Vishnu Prayag Hydel Power Projects during

the years 1989-90 to 1991-92 are as
under:
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(Rs. in crores)

1989-90 1990-91 1991-92
Srinagar H.E.P. (6x55 MW) 55.00 * 100.00* 48.45
Vishnu Prayag HEP (4x120 MW) 1.00 1.00 1.00

(* Outlay for Srinagar composite including Srinagar

Hydro-

(d) and (e). For the year 1992-33 Cen-
tral Electricity Authority has recommended
an outlay of Rs. 60 crores and Rs. 0.7 crores
for Srinagar Hydro—electric Project and
Vishnu Prayag Hydro—electric Project re-
spectively. Actual allocation will be known
after finalisation of 1992-93 Annual Plan for
Uttar Pradesh.

(f) Does not arise.

[English)
Embezzeiment of Funds

3141, SHRI KRISHAN DUTT SUL-
TANPURI: Will the Minister of COMMUN!-
CATIONS be pleased to state:

(a) whether cases of embezzelment of
funds have come to light in the different
departments of his Ministry during the last
six months;

(b) if so, the details thereof; and

(c) the steps taken or proposed to be
taken against the offenders?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) Yes, Sir.

(b) Two cases of fraudulent withdrawal
of Government money to the tune of Rs. 4.4
lakhs and Rs. 6.5 lakhs at Delhi and Jaland-

electric Project)

har, respectively have come to notice. In
another case of fraud in ALTTC Ghaziabag,

it is estimated that Govi. money to the tyne_
of Rs. 1.74 crores has been fraudujently”
misappropriated. Instances of embezzlpment
of funds relating to Post Office Savings Bank
Deposits, Money Orders, Post Office Cash
Certificates and shortage in cash and stamp
balances have also come to notice.

(c) The suspected officials have been
placed under suspension and cases have
been handed overtothe local police and CBI
for further investigation. The accounting
procedures have been reviewed and suit-
able instructions are being issued for stream-
lining the procedures and tightening super-
vision. Provisions exist for approaching the
revenue authorities to prevent offendersfrom
alienation and disposal of property, if any,
owned by them under Public Account De-
faulters Actto enable recovery of embezzled
funds.

[ Translation)
Electricity Board in Delhi
3142. SHRI JANARDAN MISRA: Will

the Minister of POWER AND
NON-CONVENTIONAL ENERGY

SOURCES be pleased to state:

(a) whether the supply of power in Delhi
is irregular;

(b) if so, whether the Government pro-
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pose to set up Electricity Board in Delhi to
determine the power supply;

(c) if so, the time by which the said
Board is likely to be set up; and

(d) if not, the steps proposed to be taken
by the Government in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALP NATH RAl): (a) to
(d). The power supply position in Delhi is by
and large satisfactory. The Sarkaria/Bala-
krishnan Committee on the reorganisation of
Delhi set up has recommended conversion
of DelhiElectric Supply Undertaking (DESU)
into Delhi State Electricity Board (DSEB).
The time by which the Board is likely to be set
up would depend upon the completion of
requisite administrative and legal formali-
ties, including amendments in the Delhi
Muncipal Corporation Act, 1957.

[English]

Surrender of Telephones

3143. SHRI MORESHWAR SAVE:
SHRI RAMESHWAR PATI-
DAR:
SHRIMATI GEETA MUKHER-
JEE:

Willthe Ministerof COMMUNICATIONS
be pleased to state:

(a) the progress made sofar inregardto
the directives issued by the Prime Minister
for surrendering ten percent of telephone
connections by the Government officas upto
January 31, 1992,

(b) the percentage of the telephones
surrendered as a result thereof; and
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(c)the efforis being made io achieve the
target?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) and (b). 29
Ministries/Departments of the Central Gov-
ernment have so far furnished information
surrendering 2177 telephone connections
out of 21,032 telephone connections work-
ing with them which come 1o little above
10%.

(c) The progress is being monitored by
the Ministry of Finance (Deptt. of Expendi-
ture).

Increase in time limit of iocal call

3144. SHRI RAJENDRA KUMAR
SHARMA: Will the Minister of COMMUNI-
CATIONS be pleased to state:

(a) whether the Government have de-
cided to increase the time limit for local call
at least from three minutes to five minutes;

(b) it so, whetherthe suburbs like Ghazia-
bad, Faridabad and Gurgaon adjoining Delhi
would also be affected; and

(c) the time by which the above men-
tioned decision is likely to be implemented?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) The proposal
to introduce time metering of local calls is still
under the consideration of the Government.

(b) Yes, Sir. A different tarift for
inter—dialling between large telephone sys-
tems and adjoining exchanges in their pe-
riphery is also under consideration.

(c) The time frame for implementation
has not yet been decided.
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Hindustan Copper Ltd
3145. SHRI RAM NARAIN BERWA:
Will the Minister of MINES be pleased to
state:

(a) the total profit eamed by the Hindus-
tar: Copper Limjted during the last five years;

(b) whether the Hindustan Copper Ltd.
(HCL) has now been given clearancs for
implementing its expansion programme;

(c) it so, the details thereof; and

(d) the amount earmarked for the ex-
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THE MINISTER OF STATE IN THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a) During the period
1986-87to 199051, Hindustan Copper Lid.
(HCL) earned a net profit of Rs. 144.17
crores.

(b) The Government has not approved
any expansion programme of HCL. How-
ever, the Company has identitied a number
of schemes for expansion of its capacities.

(¢) and (d). The details of some of the
important schemes identified by HGL during
8th Plan subject to availability of funds are as

pansion of the HCL? foilows:
Estimated cost Project duration
(Rs. in crores) (In years)
.~ Development of Chapri-Sideshwar Mine 176.00 5/6
of 0.75 million tonnes ore per year capacity
with a maiching concentrator.
l.  Expansion of Malanjkhand mine from 2 to 100.00 3
3 million tonnes of ore per year.
. Development of Danwas mine of 0.6 million 90.00 5/6
tonnes of ore per year.
IV.  Khetri smeiter & refinery expansion from 49.50 3/4

31,000 1o 45,000 tonnes per year.

Production of Rails

3146. SHRiI K. THULASIAH VAN-
DAYAR: Wifi the Minister of STEEL be
pleasad to state:

(a) the steps taken or proposed to be
taken 0 set up the production of 60 Kg. rails
indigenously in the stesi piants; and

(b) the totai requirement of rails and the
valus in foreign exchange liksly to be saved
by indigenous production?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHR! SONTOSH
MOHAN DEV): (a) and (b). The information
is being collected and wili be laid on the
Table of the House.

Consumption of Electricity by Agricul-
tural Sector

3147. SHRI MUKUL BALKRISHNA
WASNIK: Will the Minister of POWER AND
NON-CONVENTIONAL  ENERGY
SOURCES be pleased to state:
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(a) whether the Government proposa to
re-formulate the tariff structure to ensure
that the State Electricity Board recover their
cost of generation and supply;

(b) if so, the details thareof;

(c) the detaiis of the consumption of
power by the agricuitural sector during
1991-92 state—wise;

(d) whether the Government has plans
to remove subsidies on electricity for the
agricultural sector; and

(e) if so, the reasons thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND
NON-CONVENTIONAL  ENERGY
SOURCES (SHRIKALP NATH RAL): (a) and
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(b). Under the Electricity (Supply) Act, 1948,
tariff-structures of State Electricity Boards
are to be devised as to ensure the statutory
minimum surplus, and are withinthe jurisdic-
tion of the State Government concemned.
Central Government, in consultation with
SEBs and State Governments has, how-
ever, proposed to establish 5 Regional Tariff
Boardsto recommend appropriatetariff struc-
ture for each State.

(c) Projection of energy consumption by
the Agricultural Sector during 1991-92, as
per the 14th Electric Power Survey, is given
in the Statement.

(d) and (e). Central Government has
recommended a minimum agricultural tariff
of 0.50 paise/kwh, which would reduce the
gap between the cost of supgly of power and
actual recovaery, in the Agricultural Sector.

STATEMENT
Energy Consumption by the Agricultural Sector — Irrigation/Dewatering — Pumpsets/State
Tubewells

State/UT/Region Projected

(1991-62)
Haryana 3024.00
Himachal Pradesh 34.00
Jammu & Kashmir 133.00
Punjab &728.00
Rajasthan 3172.00
Uttar Pradesh 7870.00
Chandigarh 175
Dethi 31.00
Total NR 19992.00
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State/UT/Region Projected

(1991-92)
Goa 12.90
Gujarat 6046.80
Madhya Pradesh 1890.03
Maharashtra 7185.01
D & N Haveli - 0.51
Daman & Diu 0.99
Total WR 15135.00
Andhra Pradesh 6118.80
Karnataka 3920.65
Kerala 309.61
Tamil Nadu 3982.78
Pondicherry 68.41
Total SR 14300.00
Bihar 1694.00
Orissa 248.00
Sikkim 0.00
West Bengal 350.63
Total ER 2293.00
Arunachal Pradesh 0.00
Assam 22.60
Manipur 4.20
Meghalaya 150

Written Answers 39
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State/UT/Region Projected

(1991-92)
Mizoram 0.04
Nagaland 0.00
Tripura 20.62
Total NER 49.00
A&N Islands ’ 0.00
Laksh;lvadweap 0.00
All India Total 51770.00

Sharing of Profits from Film ‘Gandh/’

3148. SHRIMATI GEETA MUKHER-
JEE: Will the Minister of INFORMATION
AND BROADCASTING be pleased to state:

(a) whether the National Development
Corporation (NFDC) is to share certain per-
centage of the profits from the Film ‘GANDHT,
a co—production of NFDC and Sir Attenbor-

ough;

(b) if so, the amount invested in the film
by NFDC ard the share of the profit received
therefrom so far;

(c) whetherthe Government had agreed
lo give five per cent of the profit received by
the NFDC to the Cine Artist Welfare Fund;
and

(d) if so, the amount so far given to that
fund?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRWUAVYAS):
(a) Yes, Sir.

(b) The amount invested in the film by
National Film Development Corporation is
Rs. 6.36 crores and the net share of the profit
received therefrom so far is Rs. 3.74 crores.
This is over and above National Film Devel-
opment Corporation’s recoupment of invest-

ment and interest on investment.

(c) As per the co-production and fi-
nance agreement of the film Gandhi be-
tween Sir Richard Attenborough, National
Film Development Corporation, and other
partigs, 5 percent of the net profit of the film
is payable to the Cine Artistes Welfare Fund
of India.

(d) An agreement has been reached
some time back with Sir Attenborough and
the entire principal amount of §% of the
profits would be transferred to India. Out of
the interest amount accumulated on the 5%
profit in the UK account, £ 500,006 would be
paid to other charities. The agreement has
been confirmed by the Court in UK. National
Film Development Corporation is making
offorts to minimise the tax deductable at
source in U.K. An amount of about Rs. 3
crores is expected to be received by Cine
Artistes Welfare Fund of India in due course.
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* Callulsr Telephone System

3149. SHRI PRITHVIRAJ D. CHAVAN:
Will the Minister of COMMUNICATIONS be
pleased fo state:

(a) whether the Government have de-
cided to start Cellular Telephone Communi-
cations System in the private sector;

(b) if so, the details thereof; and

(c) the criteria followed for selecting the
subscribers?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDUY: (a) Yes, Sir.

(b) Tenders for providing callular mobile
telephone services in the Metro cities of
Bombay, Calcutta, Delhi and Madras have
been invitad.

(c) Does not arise at this stage as the
service is vet to be introduced. '

Import of Newsprint

3150. SHRI V.S. VIJAYARAGHAVAN:
Will the Minister ot INFORMATION AND
BROADCASTING be pleased to state:

{a) whether the Govermment propose to
allow newspaper owners to import news-
print; and

{b)  s0, the detalils thereot?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRWA VYAS):
(a) Government have decided, in principle,
to decanalise the import of newsprint with
effect from 1st April, 1992.

(b) The import of newsprint will be gov-
erned by Import—Export Policy that willcome
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into force with effect from April 1, 1992.

(Translation]

Agra Alrport as International
Alrport

3151.SHRI SWAMI SURESHANAND:
Will the Minister of CIVIL AVIATION AND
TOURISM be pleased to state:

(a) whether the Government propose to
convert Agra Airport iato an international
airport;

(b) if so, the details tharent; and
(c) if not, the reasens therefar?

THE MINISTER OF CIVIL AVIATION
AND TCURISM (SHRIMADHAVRAO SCIN-
DIA): () No, Sir.

(b) Does not arise.

(c) The existing five international air-
ports viz. Delhi, Bombay, Calcutta, Madras
& Trivandrum, are sufficient to cater to cur-
rent traffic needs.

[English)

Amount Allocated to Kerala for Genera-
tion of Electricity

3152, SHRIRAMESH CHENNITHALA:
Will the Minister of POWER ANC
NON-CONVENTIONAL ENERG"
SOURCES be pleased to state:

{a) the amount allocated to Kerala foi
the generation of power in 1991;

(b) the electricity supplied to Kerak
from the Central Pool in 1991; and

{c) the quantum of electricity proposec
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to be supplied during 1992 from Central Pool
in the State?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER "AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALP NATH RAl): (a)
The approved outiay of Kerala for Annual
Plan 1991-92 for power sector is Rs. 154.80
crores.

(b) The drawal of energy by Kerala from
Central power stations in the Southern re-
gion in 1990-91 was 1361.7 MU.

f (c) The drawal of energy by Kerala from

Central power stations in the Southern re-
gion in 1991-92 (upto February, 1992) is
1737.7 MU.

Tungstons Reserves in Maharashtra

3153. SHRI TEJSINGHRAO
BHONSLE: Will the Minister of MINES be
pleased to state:

(a) whetherrich reserves oftungstons is
available in district Nagpur, Maharashtra;
and

(b) if so, the steps proposed to be taken
by the Government for setting up a factory
there for carrying out the purification process
of tungstons?

THE MINISTER OF STATE IN THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a) At Khobna, Nagpur

district, Maharashtra, Mineral Exploration -

Corporation Ltd. (MECL) have estimated a
reserve of 3.04 million tonnes of tungsten
ore with 0.313% WO3 forthe main lense and
areserve of possible category of 0.32 million
tonnes with 0.218% WO3 for the Southern
lense.

Geological Survey of India (GSI) have
estimated a reserve of 2.234 million tonnes
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of tungsten ore with 0.04310 0.062% WO3 in
Agargaon area, Nagpur district, Maharash-
tra. Detailed exploration of the areaby MECL
have been planned.

(b) Exploitation of the deposits can be
considered after their techno—economic

 feasibility is established.

Arrears of Share cost of Sardar Sarovar

Project

3154. SHRI SOMJIBHAI DAMOR:
DR. K.D. JESWANI:
SHRI SANKERSINH
VAGHELA:
SHRI DILEEP BHAI SHANG-
HANI:

Will the Minister of WATER RE-
SOURCES be pleased to state:

(a) whether the Government of Gujarat
has approached the Union Government in
regard to the payment of arrears of share of
expenditure of Sardar Sarovar Project by
the Madhya Pradesh, Maharashtra and
Rajasthan; and

(b) if so, the steps proposed by the
Union Government in this regard?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) and (b). Yes, Sir. The issue
regarding the payment of share costof Sardar
Sarovar Projecttothe Governmentot Gujarat
by the Party States has been discussed in
the Sardar Sarovar Construction Advisory
Committee mestings from time to time and
States have been apprised of the need for
immediate settiement of disputed claims and
early payment of outstanding dues to the
Government of Gujarat, interms of Narmada
Water Dispute Tribunal Award.
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[ Translation)

Linking of District Headquarters with
Vayudoot

3155. SHRIGAYA PRASAD KORL:
SHRI MRUTYUNJAYA
NAYAK:

Will the Minister of CIVIL AVIATION
AND TOURISM be pleased to state:

(a) the places which are linked with
Vayudoot services;
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(b) whether Government proposeto link
all the district headquarters with Vayudoot
services; and

(c) if so, the details thereof, Statewise?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) Vayudoot is serving 45 stations
listed in the attached statement.

(b) No, Sir.

(c) Does not arise.
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[English]

Completion of work of Pathiramanal,
Kerala

3156. SHRIK. MURALEEDHARAN: Will
the Minister of CIVIL AVIATION AND TOUR-
ISM be pleased to state:

(a) whether Union Government have
received any proposal from the Government
of Kerala for the development of Pa-
thiramanal;

(b) if so, whether the approval has since
.been accorded; and

(c) the funds have since been allocated
for the work of tourist resort?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) to (c). Yes, Sir. On the request of
Government of Kerala, the Central Depart-
ment of Tourism have agreed to extend

financial assistance for construction of an -

Island Resort at Pathiramanal during
1991-92. The complete project proposal
alongwith detailed estimates is awaited from
the State Government.

Broadcast of Regional Bulletin

3157. DR. KRUPASINDHU BHOI: Will
the Minister of INFORMATION AND BROAD-
CASTING be pleased to state:

(a) whether the Government have any
proposal to increase the number of regional
bulletins broadcast from Delhi, in compari-

_son to the increased number of Hindi and
English news bulletins; and '

' (b) if s0, the details thereof?
THE DEPUTY MINISTER IN THE

MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRIWA VYAS):
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(a) No, Sir.

i

(b) Does not arise.
Extension of Air Service to Shillong

3159. SHRIPETER G. MARBANIANG:
Will the Minister of CIVIL AVIATION AND
TOURISM be pleased to state:

(a) whether there is any proposal to
extend the Indian Airlines service 1o Shil-
long; and

_a-—h’.ﬁi-

(b) if so, the details thereof and the time
by which it is likely to be completed?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAQO SCIN-
DIA): (a) No, Sir.

(b) Does not arise.

Setting up of Aluminium Plants in |
Eighth Plan ‘

3160. KUMARIPUSHPA DEVISINGH: 1

"~ Will the Minister of MINES be pleased to

state:

(a) whether the Government have any
proposal to set up new Aluminium plants d
particularly mini—aluminium plants during
Eighth Five Year Plan;

(b) if so, the States where these plants
are proposed to be set up;

(c) whether any aluminium plant is pro-
posed to be set up in Madhya Pradesh; and

(d) if so, the location of those plants and
the capacity therefore?

THE MINISTER OF STATE IN THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a) and (b). No, Sir. Ho
ever, National Aluminium Company (in t
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Publ Sector) has a proposal to expand the
apacity of their existing Aluminium Smelter

(c)No, Sir. Goveinmentdo nothave any
proposal.

(d) Does not arise.

 Arrears of Electricity charges Due from
] State Electricity Boards

~ 3161. SHR D. PANDIAN:Will the Minis-
terof POWER AND NON-CONVENTIONAL
[ERGY SOURCES be pleased to state:

(a) the payment of electricity charges
due to the Government from the State Gov-
en ments; A

(b) the names of the States which are in
ears and also the amount due from them
tothe power generating centre suchas NLC,
efc.; and

(c) if so, the details of arrears payable by
State Governments to the Union Govern-
‘ment?

. THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
'SOURCES (SHRI KALP NATH RAI): (a) to

(€). The information is being collected and
wil be laid on the Table of the House.

ge in Telephone Numbers in Delhi

, 3162. DR. RAVI MALLU: Will the Minis-
ter of COMMUNICATIONS be pleased to
E tate:

(a) ﬁhether telephone numbers are
ing frequently changed in Delhi; and

(b) if so, how many changes have taken
lace during the last three years indicating
diture incurred on advertisements of
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these changes?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) In the fast
developing telephone network in Delhi, the
telephone numbers are required to be
changed as and when a new exchange is

- established by carving out its area from the

existing exchange areas an absolute techni-
cal necessity.

(b) During the last three years, i.e.,
1988-89, 1989-90-and 1990-91, the tele-
phone numbers have to be changed six
times, 11 times and 14 times respectively.
The expenditure incurred on advertisement
for intimating the public for change of num-
bers during these three years was Rs.
2,52,605, Rs. 18,32,061 and Rs. 23,15,700

- respectively.

Introduction of Boeing 747 from Delhi
to Imphal

3163. SHRI YAIMA SINGH YUMNAM:
Will the Minister of CIVIL AVIATION AND
TOURISM be pleased to state:

(a) whether there is any proposal for
introduction of Boeing 747 service from Delhi

- to Imphal via Gauhati;

(b) if so, when it is likely to be intro-
duced; and

(c) if not, the reasons therefor?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) No, Sir.

(b) Does not-arise.

(c) B=747 aircraft is available only inthe
fleet of Air—India. For operational and com-
mercial reasons introduction of B-747 serv-
ice to Imphal is not a feasible proposition.
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[Translation)

Agreement with Nepal on Water
Resources

3164, SHRI ARVIND TRIVED!: Will the
Minister of WATER RESOURCES be
pleased to state:

(a) whether talks have been held with

Nepal fur Co-operation in tha fisld of wataer
resourcas during the last thrae years;

{b) # so, whether any agreemant has
boen arrived at in this regand; and

{u} the details thereof and the time by
wihich & is likely o be implowented?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): {a) to (c). Talks for co—operation
in the fieid of water resources management
have been held during the iast three years -
last time between Prime Ministers of Nepal
and India at Delhi in December 1891. kwas
agreed that project parameters for Karnali
muiti-purpose project shall be finalised
expaditiously. A detailed project report for
Pancheshwar multi-purpose project shall
be prepared jointly by October, 1992. Joint
studies/investigations necessary to finalise
the parameters of the Kosi High Dam Project
would be carried out expaditiously. Nepal
will carry out the needed investigations and

prepare the feasibility report of the schemes -

of construction of storage reservoirs on Kamla
and Bagmati by 1993. it was also agreed to
work out cost effective proposals, for exten-
sion of embankments atthe border along the
rivers Kamla, Bagmati, Lal Bakaiya and
Khandu for implementation with fmanclal
assistance fmm India.
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Construction of ITDC Hotel at
Farakka

3165. SHRI ZAINAL ABEDIN: Willthe
Ministerof CIVIL AVIATION AND TOURISM
be pleased to state:

(a) whether [TDC propose to develop
Farakka, West Bengal as a tourist site;

{v) if 20, the details thereof;

{c) whather [TDC is construcing a hotel
thare;

{d) if so, the details thereof; and

{e} the progress made so far in this
diraction?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-

. DiA): (a) No, Sir. ; 1

{b) Does not arise.
{c) No, Sir.
{d) and {e). Do not arise.

Revival of Yayudoot Ssrvices

3166. SHRI ARVIND TULSIRAM
KAMBLE: Wili the Minister of CIVIL AVIA-
TION AND TOURISM be pleased to state:

(a) the number of Vayudoot services
closed down during 1990 and 1991;

{b) the reasons for their closure;

{c) whether the Government propose to
revive such closed routes; and g

{d) if so, the details of such routes and
when these are likely 1o be rastarted?
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THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) and (b). Due to commercial and
operational reasons Vayudoot operations

, were withdrawn from 45 stations during the .

years 1990 and 1991.
i, ‘
‘ (c) No, Sir.
\
h! (d) Does not arise.

Telecasting of Films of New Film
Producer

-3167. SHRIMATISHEELAGAUTAM:
SHRI RAJESH KUMAR:

Wilithe Minister of INFORMATION AND
BROADCASTING be pleased to state:

K ~ (a) whether Doordarshan provides
, Opportunities to the new film producers for
‘telecasting their films; and

(b) if so, the details thereof?

. THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRIAVYAS):
() and (b). Offers for telecast of films, made
by producers including new producers, which
fulfil the eligibility criteria are processed by
‘Doordarshan and placed before the appro-
priate Selection Committees for approval.
| t!ms which are approved by the Selection
Committee are scheduled for telecast ac-
tording to programme requirements of
Doordarshan after completion of the requi-
site formalities.

Use of ‘Bombay’ by Doordarshan in
] place of ‘Mumbai’

3168. SHRI MOHAN RAWALE: Will the
Minister of INFORMATION AND BROAD-
CASTING be pleased to state:

'~ (a)whetherin Hindi Samacharthe name
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‘Mumbai’ was used for Bombay by Door-
darshan from the middle of August, 1990
upto the first week of February, 1991;

(b) whether any instructions were is-
sued to the Doordarshan in this connection;

(c) if so, the details thereof;

(d) the reasons for which the Door-
darshn used in name ‘Mumbai’ for more than
five months and reverted to use the name as
Bombay in Hindi Samachar; and

(e) the specific gundehqps issued in this
regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRIJAVYAS):
(a) to (e). The use of the word ‘Mumbai’ inthe
Hindi news bulletin of Doordarshan was
discontinued after it was pointed out that the
Government of India had not approved the
change of the name of Bombay city to
Mumbai. The status quo will be maintained
by Doordarshan till any change in the name
of the city is officially approved by the Gov-
ernment of India.

Power Tariff Structure

3169. SHRI TARA CHAND KHAN-
DELWAL:
SHRI SHRAVAN KUMAR
PATEL:
SHRI GURUDAS KAMAT:

Will the Minister of POWER AND NON

- — CONVENTIONAL ENERGY SOURCES

be pleased to state:

(a) whether the Government have di-
rected the D.E.S.U. to rationalise the power
tariff structure;

(b) if so, whether D.E.S.U. has since
taken any steps in this direction;



1

415  Written Answers
(c) if so, the details thereof; and

(d) the time by which the anomalies in
power tariff are likely to be removed?

THE MINISTER OF STATE (INDE-
PENDENT CHARGE) OF THE MINISTRY
OF POWER AND NON-CONVENTIONAL
ENERGY SOURCES (SHRI KALP NATH
RAI): (2) No, Sir.

(b) to (d). Delhi Electricity Supply Com-

mittee (DESC) is competent to fix electricity -

“tariff in Delhi with the approval of Municipal
Corporation of Delhi. Revision of tariff be-
comes necessary from time to time on ac-
count of increase in the cost of various inputs
for power generation, purchase of power
from outside agencies, increase in adminis-
trative expenditure. 3

District Telegraph Offices

3170. SHRI RUPCHAND PAL: Will the
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Minister of COMMUNICATIONS be pleased
to state: ;

(a) whether the Government have con-
sidered any proposal to set up District Tele-
graph Office (DTO) at every district head-
quarter of the country; and

(b) if so, the details of the districts where

: such offices have already been set up in

each state?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) Yes Sir,asa

policy it has been decided to set up an e

independent Telegraph Office at each reve-
nue district headquarter of the Country.

(b) The information is given in State-
ment attached.

A

1
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[Translation}
fron Ore Dust in Baster Dlsttict

3171. SHRI YOGANAND SARASWATI:
Will the Minister of STEEL be pleased t
state: _

(a) whether the Government are aware
that thousand tonnes of iron ore dust is lying
on the ground in Baster district after the
despatch of iron ore, which pollutes the
drinking water resources;

(by whether the Government propose to
setup a plantinorderto utilisethe same; and

(c) if so, when?

THE MINISTER OF STATE OF THE
MINISTRY CF STEEL (SHRI SONTOSH
MOHAN DEB): (a) Fines are generated
during the mining of iron ore and are being
stockpiled at suitable places near the mine
site. To avoid poliution of drinking water
sources, tailing dams have been constructed

by NMDC. Further, asthe marketforfineore, .

both domestic and international, has devel-
oped, the stockpiled iomn ore fines at Baila-
dila are being reclaimed and utilised.

(b) No, Sir.
(c) Does not arise.

Direct Dialling System between Delhi
and Baliabgarh

3172. SHR! AVATAR SINGH
BHADANA: Will the Minister of COMMUNI-
CATIONS be pleased to state:

" (a) whether the Government propose to
withdraw the direct dialling facility between

MARCH 16, 1992. °
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Delhi and Ballabgarh and propose to intro-
duce S.T.D. facility there; and

(b) if so, the reasons thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) and (b). The
Government fully appreciates the necessity
to provide an efficienttelecom networkto link
up large cities with peripherial areas to help
decongestion of the cities. With a view to
achieve this, it is proposed to provide direct
dialling between such locations with a spe-
cial tariff. Such a proposal is under consid-
eration for Delhi-Ballabgarh calls also.

[English]

Transmission from PlJ Station,
Gujarat

3173. DR. K.D. JESWANI: Will the
Minister of INFORMATION AND BROAD-
CASTING be pleased to state:

(a) whether the transmission from PLI
AIR Station in Gujarat has been stopped for
the last three months; -

(b) if so, the reason therefor; and
(c) by when it is likely to be restarted?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARI GIRIJAVYAS):
{a) and (b). All India Radio does not have a
radio station in PN in Gujarat. However, the
operation of the 1 KW TV transmitter at Pl
was stopped from November, 1991 since

. the areais well covered by the transmissions

of Doordarshan Kendra, Ahmedabad and
also because the continued operations of
the PLJ transmitter were not cost effective.

(c) There is no proposalto restart the TV
transmitter at PlJ.
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Publication of speeches of Presidenté
and Prime Ministers

3174. SHRI VINAY KATIYAR: Will the
~ Minister of INFORMATION AND BROAD-
CASTING be pleased to state:

(a) the names of the Presidents and
. Prime Ministers whose speecheas delivered
by them in official capacities have been
published by the Government so fay; .

(b) the names of the persons having
copyrights’ of the publications of such
speeches and the reasons for which the
Government is not having the copyrights for
the some of the publications; and

(c) the names of the persons with the

amount of royalty paid so far for the above

publications?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRIJAVYAS):
(a) A statement showing the names of Presi-
dents and Prime Ministers, whose speeches
delivered in official capacity, have been
published by the Publications Division of this
Ministry is attached as Statement-I.

(b) The names of ithe persons having
copyrights of the Publications in respect of
speeches of Presidents and Prime Ministers
andthe reasons for which the Government is
‘not having the copyrights of some of the
Publications is in Statement-il.

{c) No royalty has been paid so far on
any of the Velumes, covering speeches and
writings of the Presidents and Prime Minis-
ters, published by Publications Division.

STATEMENT

Statement showing the names of the
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Presidents and Prime Ministers whose
speeches have been published by the

publications division

Presidents’ Speeches:

1.  SpeechesofDr. RajendraPrasad

2. Speseches of Dr. S. Radhakrish-
nan

3. - Speeches of Dr. Zakir Hussain
4. Speeches of Shri V.V. Giri

5. Speeches of Shri Fakhruddin Ali
Ahmed ,

6. Speeches of Shri Sanjiva Reddy
(Vol. 1 & 1)

7 Speeches of Giani Zail Singh

8. Speeches of Shri R. Ve-
nkataraman (Vol. I)

Prime Ministers’ Speeches :

1. India’s Foreign Policy (Selected
Sppeches of Pt. Jawahar Lal
Nehru)

2. Jawaharlal Nehru's Sppeches
{Vol. Ito V)

3.  Selected Spesches of Lal Ba-
hadur Shastri

4. Selected Speeches of Morarji
Desai

5.  TheyearsofChallenge (Selected
Speeches of Smt. Indira Gandhi
(Vol.l)

6. The years of Endeavour
(Speeches of Smt. Indira Gandhi
(Vol. If)
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i Indira Gandhi: Selected
Speeches and Writings (Vol. lll)

8. Indira Gandhi: Selected
Speseches and Writings (Vol. IV)

10. Selected Speeches and Writings:
Rajiv Gandhi (Vol. | to V)

Action has been taken to publish the

: speeches and writings of former Prime Min-

9. Indira Gandhi: Selected
Speeches and Writings (Vol. V)

isters S/Shri Charan Singh, V.P. Singh and
Chandrasekhar.

STATEMENT

(a) The Copyright of the speeches of all the Presidents and that of three former Prime
Ministers viz. Pt. Jawaharial Nehru, Late Lal Bahadur Shastri and Shri Morarji Desai vest
with the Government. Regarding the Copyright of the published speeches of other Prime

Ministers, the position is as under:—

Name of the Book

Position in Respect of Copyright

14 The Years of Challenge (Selected
Speeches of Smt. Indira Gandhi (Vol. I)

2. The Years of Endeavours (Speeches of
Smt. Indira Gandhi (Vol. HIl)

3 Indira Gandhi Selected Speeches
and Writings (Vol. IV).

4, Indira Gandhi Selected Speeches
and Writings Vol. IV

2o Indira Gandhi Selected Speeches
and Writings Vol. V.

6. Selected Speeches and Writings
Rajiv Gandhi Vol. 1to V

Copyright vested with Smt. Indira :
Gandhi

Copyright vested with Smt. Indira
Gandhi

Copyright vested with Smt. indira
Gandhi

Copyright vests with Shri Rahul
Gandhi

Copyright vests with Shri Rahul
Gandhi

Copyright vested with Shri Rajiv
Gandhi

In the case of speeches and writings of
late Smt. Indira Gandhi after examination of
the legal aspects also, it was decided to
accord Copyright to her. The practice was
followed in the case of Late Rajiv Gandhi
also. As regards Copyright of works men-
tioned at 4 and 5 above, the Copyright vests
with Shri Rahul Gandhi as per the wili of late
Prime Minister Smt. Indira Gandhi.

Auction of Casting and Ingot by Bokaro
Steel Plant

3175. SHRIUFENDRA NATH VERMA:
Will the Minister of STEEL be pleased to
state: ‘

(a) the total production of castings and
ingot by the Bokaro Steel Plant during the
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period from 1980 to 1990 and during 1991,
month—wise along with the amount spent in
their manufacturing;

(b} whather the production of castings
and ingots was declared as scrap and sold
through auction in 1991;

{c) if so, the total quantity and amount -

received through auction of these items
during 1921, month—wise; and

{G: the steps taks:. or propossd to be
saken ¢ check tha unne-assary manufactur-
ino of these items?

THE MINISTER OF STATE OF THE
MiNISTRY OF STEEL (SHRI SONTOSH
M <AN DEBR): fa) Ti-e total production of
=izel - aehings and ferging ingots of Bokaro
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Steel Plant during the year 1980 to 1990
(year—wise) and during 1991 (month—wise)
together with amount spent in the manufac-
turing thereof is given in the Statement be-
low.

{b) and (c). A Tender notice was issued
for sale of 554 M.T. of forgings of various
types and 2490 m.t. of steel castings pro-
duced during the period 1975 to 1982. Allthe
tenders received were rejected as the offers
made were considered tc be low.

(d) To cherx unnecessary manufactur-
ing, it has been decided 10t 1o produce
obsolete types of castings and to regulae
productior: of forging ingots in such quanii-
ties and oi such types oni' as per require-
ment.
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Study of Balco Captive Power Plant by
the N.T.P.C.

3176. SHRIPARASRAM BHARDWAJ:
Will tha Minister of POWER AND
NON--CONVENTIONAL ENERGY
SOURCES be pleased to state:

{a) whether the study experiments
conduciad by the National Thermal Power
Comporation at Balco Captive Power Plant at

Korba, near Bilaspur in Madhya Pradesh

has yielded encouraging results; and
H) if s, the details thereof?

THE AINISTER OF STATE OF THE
MINISTRY JF POWER  AND
NON-CSCNVENTIONAL ENERGY
SOURCES (oiRi KALP NATH RAl): (a)
Yes, Sur.

(b) Expenmaents on‘the grow: of the
watar Hyacinth a1 the ash pond has been
found to resut't ir reduction in poflution level
of the effluent wat~r due to ifbrous roots of
the plant acting os a filtering medium for the
susperded paticlas in the affluent water.
Experiments Fave shcown reducticn of sus-
pended pariicies, in some cases wupto
43-5C% in the <iccharged wate:. Other
indired benefiiz have been seen as higher
iate of waier evaporation and creation of
cool, humid ac oxygen rich environment
oround the ash pond, with possibility of bet-
ter afforestation in the pond, after it is aban-
doned.

Lower rate:s for “ymall Scale Units for
T.V. Advertisem:nts

3177. SHRI CHETAN P.S.
CHAUHAN:
SHRIMATI  MAHENDRA
KUMARI:
SHRIMATI RITA VERMA:
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SHRIMAT! DIPIKA H.
TOPIWALA:

Willthe Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether the Government proposed
to charge lower rates for advertisement on
television from sma_ll scale units;

(b) if so, the details thereof; and

{c) the time by which the proposal is
like to be irnplemcnted?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFOSRMATION AND
BROADCASTING (KUMAR: GIRWA VYAS):
{a) to {c). As per the Gove:nment's policy,
small scate industries are given the benefitof
%5% discount in the adveitsement rates if
they book then adveriisements divactly with
Doordarshar: and not through advertising
agencies. it is also Doordarshan's policy to
give praferertial bookngs i1 favour of smail
scale industites

{ Tans igtion?
Modemisation of Bokare Steef Plant

3:75. SRl BUCY KRISHNA HAN-
DIQUE: Wilithe "inisterof STEEL be pleasa
to siate:

{a; whethe: the Government have tinal
ised any Fian 1o modernise the Bokaro Stes!
Plan:;

:0) it s0, tho dsta’'s theraot- and
(¢} if not, the ruacons for the delay?

THE MIN!STFR OF STATE CF THE
MINISTRY OF STEEL (SHR! SONTOSH
MOHAN DEB): (a) to (¢). While the Govern-
mert has already accorded approval in prin
ciple to the modemisation of Bokaro Stes!
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Plant, SAIL has proposed to implement the
scheme in two phases. The proposal on the
first phase which aims primarily at introduc-
ing continuous steel casting technology and
facilities was considered in the Pre—PIB
Mesting held on 12.7.91. In view of the
changed politico—economic—commercial

scenario in the erstwhile USSR, the pro- -

posal is being reviewed by SAIL. Govern-
ment would take a view in this matter soon
after receipt of SAIL's report.

Power Projects of Uttar Pradesh and
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SHRI PRABHU DAYAL KATH-
ERIA:
Will the Minister of POWER AND
NON-CONVENTIONAL  ENERGY
SOURCES be pleased to state:

(a) the pbwer projects to be set up in
Uttar Pradesh and Madhya Pradesh during
1992-93; and

(b) it so, the details thereof, district-wise?

THE MINISTER OF STATE OF THE

Madhya Pradesh MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
3179. SHRI RAMKRISHANA  SOURCES (SHRI KALP NATH RAl): (a) and
KUSMARIA: (b). Details are given below:-
S. No. Name of Project District Sector Capacity
| M)
Uttar Pradesh
1. ‘Sobla H.E. Project Units 1 & 2 Pittoragarh State 6
2. Tanda Thermal Project Unit 4 Faizabad State 110
3. National Capital TPP Unit 3 Ghaziabad Central 210
4 Dadri CCGT Unit3 & 4 .Ghaziabad Central 262
Madhya Pradesh
1. Birsinghpur Thermal Project Pala State 210
Unit 1
[Engiish] lines delayed/cancelied during the months

Flights of indian Airlines delayed/
canceiied during December, 1991 and
January, 1992

3189. SHRI E. AHAMED: Will the Min-
ister of CIVIL AVIATION AND TOURISM be
plaased 10 state:

(a) the number of fiights of Indian Air-

of December, 1991 and January, 1992; and

(b the number of such flights delayed/
cancelivd dustobad weather, technicalsnag
and enemas leave by pilots respectively?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAV RAO SCIN-
DIA): (a) While during the month of Decem-
ber, 1991, 2714 flights were delayed and
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flights were delayed and 237 cancelied.

MARCH 16, 1992
473 cancelled, during January, 1992, 2485 .
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celled during December, 1991 and January,
1992 due to bad weather, technicalsnag and

pilots reporting sick were as foliows:
(b) The number of flights delayed/can-
December, 91 January, 92
Delayed Cancelled  Delayed Cancelled
1. Bed weather 301 85 328 102
2. Technical snags 181 23 . 188 15
‘ 3  Pilots reporting sick - 94 - -

[Translation)
Production cost of Steel in Sail

3181. SHRI NITISH KUMAR: Will the
Minister of STEEL be pleased to state:

(a) whether the production cost of steel
by the Steel Authority of India Limited is
more in comparison to Spain, Germany and
other East European Countries;

(b) if so, the details thereof;

{c) whether the iron ore necessary for
producing steel are extracted in abundance
in the Country;

(d) if so, the reasons for increased pro-
duction cost of steel in the country;

(e) whether the Government propose to
reducethe administrative expenditure, main-
tenance expenditure, transportation expen-
diture etc. to reduce to production cost; and

(f) the existing expenditure per tonne
thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEB): (a) and (b). As no authentic
and comparable information on the cost of
production of steel in other countries is
available, it is not possible to compare the -
cost of production.

(c) Yes, Sir.

(d) Iron ore constitute only about 5% of
thetotalcost of saleable steef in SAIL. Higher
cost of production of steel in SAIL plants are
by and large due to higher input costs, qual-
ity of raw materials, higher capital related
charges, obsolete technology leading to
higher maintenance and operational costs
and higher incidence of taxes and levies.

(e) Various cost reduction measure are
being taken in steel plants, on a continuous
basis, for reducing costs, including those on
administration, transportation and mainte-.
nance. '

(f) The contributions of various cost
elements towards total cost of production in
SAIL plants is as follows:
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Percentage of
Cost element total cost (Approx)
Administrative 3
Transport (inward only) 9
Maintenance costis included invarious  areas, Delhi;

primary heads, such as salaries and wages,
stores and spares, repairs and maintenance.

Telecast of Dramas by Madras boor-
darshan '

3182. SHRI KADAMBUR M.R. JAN-
ARTHANAN: Will the Minister of INFORMA-
TION AND BROADCASTING be pleased to
state:

(a) whether Madras Doordarshan is
showing least interest in telecasting Tamil
Ancient Cultural dramas; and

(b) if so, the steps taken to telecast
Tamil Ancient literature oriented Dramas?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRWA VYAS):
(a) No, Sir.

(b) Does not arise.

Pending Applications for P.C.0s. and
STD in Trans-Yamuna Area, Delhl

3183. SHRIB.L. SHARMA ‘PREM”.
DR. I.LAXMINARAYAN PAN-

DEYA:
SHRIPHOOL CHAND VERMA:

Wilithe Ministerof COMMUNICATIONS
be pleased to state:

(a) the number of applications pending
forPCO’s (Local) and STD in Trans—-Yamuna

(b) the reason for not disposing of these
applications so far and by which time they
are likely to be cleared; and

(c) the details of schemes of the Gov-
emment for releasing local and STD and
PCO’s during 1992—93?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) Total number
of applications pending for local PCOs in
Trans-Yamuna is 121. As regards STD
PCOs, advertisements have been issued
calling for applications for aliotment of PCOs.
Last date for recsipt of applications is 13th
March 1992 after which these cases will be

. decided on their merit.

(b) All the 121 cases of local PCOs are
recent (pending since 17.2.92) and will be

cleared by 15th May, 1992.

(c) We have liberalised the allotment of
Public Call Offices to be allotted to all those
who volunteer subject to the guidelines laid
by department and feasibility.

[English]

Power Generation through Wind Mills
in Kamataka

3184. SHRIV. DHANANJAYA KUMAR:
Will the Minister of POWER AND
NON-CONVENTIONAL ENERGY
SOURCES be pleased to state:
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(a) whothemseeovommgsm
ofthe Potentialfor Power generation through

in Karnataka;

(b) whether it is fact that the wind mills
already set up there are not being operated;
and .

(cflsd;mcuopspmposed{obotakon

by the Government to make the wind Mills
operative? - ’

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHR! KALP NATH RAI): (a) to
(c). Yes, Sir. Based on a study carried out by
Nationai Aeronautical Laboratory, Banga-
lore. a demonstration project for wind power
generation was undertaken at Talacauvery

in Kodagu district of Kagnataka.

Efforts have been made to overcome
the site-specific operational and grid prob-
lems. A task-force is being constituted to
examine these problems and®to suggest
remedial measures to achieve satisfactory
operation of the wind electric generators.

" Mines/Metal Plants in States .

3185. SHRIMATI
KUAMRI:
SHRI BALRAJ PASSL:
SHRIMATI RITA VERMA:
. SHRI ANNA JOSHL:

MAHENDRA

Willthe Minister of MINES be pleased to
stale: ) ‘

(3) the details of mines in Gujarat, Ra-
jasthan, Andhra Pradesh, Uttar Pradesh,

MARCH 16,1982

Bihar and Maharashtra and the number of

. metal plants already set up there;
wind Mills at Talacuvery in Kodagu District, . -

(b) whether the Union Government
propose to expand these plants; and

{c) if o, the time bound programme

 thereof? v_

THE MINISTER OF STATE IN THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a) The details of mines in
the State of Gujarat, Rajasthan, Andhra
Pradesh, Uttar Pradesh, Bihar and Mahar-
ashtra and the number of minerals based
metal plants set up in these States are given
in Statements | & i respectively.

(b} and (c). Thass plants have been set
upby private sector entreprensurs as well as
Union and State Government companies.
Some of these have plans iGr uxpaiision of
existing units as well as setting up of new
units, The new steel plant at Vishakapatnam,
which has recently gone into production, will
have a final capacity of thre< million TPY. In
Biharthe State Government company BSIDC
are sefting up a sponge iron unit at Chandil
with a capacity of 1.5 lakh tonnes TPY. In
Gujaratthe new sponge iron plant of ESSAR
Gujarat has gone into production. it wiil have
afinal capacity of eight lakh TPY. in Mahar-
ashtra a new copper wire rod plant of HCL
with a capacity of 60000 TPY has com-
menced production. One sponge iron plant
of 1.5 lakh TPY in private sector has also
gone into production. Ancther sponge iron
plant with six lakh TPY is under construction.
In Rajasthan HZL has constructed a new
Lead-Zinc smelter at Chanderiya with a
capacity of 70,000 TPY Zinc metal and 35,000
TPY Lead metal. The Aluminium plant of
HINDALCO in Uttar Pradesh has been ex-
panded to 1.5 lakh TPY capacity. -
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[Transtation) {c) the details of ongoing major and
small irrigation projects in the State;
Irrigation Projects of U.P.
(d) the present position of the construc-
3186. SHRILAKSHMINARAINMANI  tion work of these projects and the time by
TRIPATHI: which these wouid be compieted;

SHIR RAM PAL SINGH:

SHIR RAJVEER SINGH:
SHRI RAM SAGAR: (e) whether some of these projects are

Wil the Minister of WATER RE-
SOURCES be pleased to state:

(a) the number of irrigation projects of
Uttar Pradesh pending with the Union Gov-
emment for approval and since when;

(b) the reasons for delay;

baing provided special central assistance;
and

(1)  so, the details thereof?
THE MINISTER OF WATER RE-

SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) to (f). A statement is attached.
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Telephone Connections in Madras

3187. SHRI ERA ANBARASU: Wil the
Minister of COMMUNICATIONS be pleased
fo state:

{a) the tota! number of applicants for
telephone connections in various categories
in Madras city, till date; and

(b) the steps taken by the Govemment
to nrovide their telephone connections?

THE OEPUTY MIRISTER IN THE
MINISTRY O COMMUNICATIONS {SHRI
P.¥ RANGAYYA RADU): (a) Walting listas
or: 311 1092, '

o OYT 10618

it Mon-OYT Special 3999

@ Nen-OYT Generai 77228

N o Total 91845

{b) For 1991-92 a ‘amgst of 8900 new
connactions was kepi which willbe achieved.
As per draft 8th Plan proposals, expansion
programmes are being drawn with an abiec-
tive tc contain the waiting period for tele-
‘phone connections to two years in large
telephone systems by the end of the 8th
Plan.

Accordingly expansion programmes are
being drawn to provide telephone connec-
tions to persons in waiting list in Madras
progressively during 8th Five Year Plan

Processing Project in Andhra Pradesh

3188. DR. VISWANATHAM KANITHI:

Will the Mirister of FOOD PROCESSING
INDUSTRIES be pleased to state:
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(a) whether the Government have ap-
proved a Joint Food Processing Project in
the coastal districts of Andhra Pradesh and
if so, the details thereof;

(b) whether any Japanese Company
has shown interest in setting up such indus-
tries in the country;

{c) the details of export orierited tcod
procassing industries in Anchra Prades';

(d) ite incentives being given fc start
these industries; aad

{e} the details of Food Procussing in-
dustries st present in the State?

THE MINISTER CF STATE IN THE
MINISTRY OF FOOD PROCESSIGN IN-
DUSTHIES (SHRIGIRIDHAR GOMANGO):
{a) A proposal regarding setting up of an
on--shora fish processing and shrimp feed
mill project with Australian aid to be set ugin
Vishakhapatnam has been approved. The
projact envisages setting up an on-shore
fish processing plant at Vishakhapatriem, a
shrimp feed mill based in Southem reg:on of
Andhra Pradesh and a cold storagefretail
outlet based ~ Hudarabad linked we: .~il
chair: o the fish procassing plant. Thecost of

" the project is estimated at Australian $ 10.7

milfion (Rs. 163 miflion) of which the Austra-
lian aid portion is approx. Australian 5.7
million or 53%. The identified project imple-
mentation organisation is the Marine Prod-
ucts Export Development Authority.

() Yes, Sir.

{c) As perthe information available with
this Ministry 6 LOls have so far been issued
since 1989 for setting up 100% EOUs for fruit
& vegetable processing in Andhra Pradesh.

(d) Under the 100% EOU scheme sev-
eral incentives like duty free import of capital
goods, nil excise duty and concessions in
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State levies like electricity, sales tax/octroi
eic. are provided to these industries. Be-
sides as per the new industrial policy, most
food processing industries have been placed
in *he high priority list; automatic approvals
for foreign collaborations upto 51% of for-
eign equity and the proceeds for foreign
technology agreement has also been stream-
lined.

(e) Information about all food process-

ing industries are not maintained centraily. -

However there are 201 fruit and vegetable
processing units and 64 sweetened aerated
water units registered under FPO. In addi-
tionthere are 26 fish processing units, 21744
rice mills and 56 roller flour mills in Andhra
Pradesh.

Workers Participation in Management
of indian Alrlines and Al indla

3189. SHRI SUDHIR GIRI: Will the
Minister of CIVIL AVIATION AND TOURISM
be pleased to state:

(a) whether the Government have de-
cided to implement the proposal for workers
participation in the management of the In-
dian Airlines and the Air India; and

(b) if so, the modailities being followed
in the implementation of the proposal?

THE MINISTER OF CIVIL AVIATION
AND TOURISM(SHRIMADHAV RAO SCIN-
DIA): (a) There is no proposal to nominate
workers representatives on the Boards of
Directors of Air india/indian Airfines at pres-
ent.

(b) Does not arise.

Scheme to Expand Terminal Facliities
at Airports

3190. PROF. ASHOK ANANDRAO
DESHMUKH: Will the Minister of CIVIL
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AVIATION AND TOURISM be pleased to
state:

(a) whether the Government propose to
expand terminal facilities and other infra-
structure at various Airports to meet the
growing demands of passengers and cargo
traffic;

(b) if so, the amount allocated for the
purpose; and

(c) the details of the airports which are
likely to be upgraded during the next year?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) and (b). Expansion of terminal and
other infrastructural facilities at all the air-
ports is a continuing process and is taken up
in a phased manner, depending upon the
requirements projected by the operators
(Airlines) as.well as availability of resources.

National Airports Authority has proposed
anoutlay of Rs. 142 crores and Intemational
Airports Authority of India has proposed Rs.
731.00 crores during the 8th Five Year Plan
1992-97. Separate provision is likely to be
made for modernisaticn of Air Traffic System
for Delhi and Bombay airports.

(c) The proposed plan for upgradation
of airports by National Airports Authority and
International Airports Authority of India dur-
ing next year is given below:

National Airports Authority:

(i) During 1992-93, runway repairs at
Indore and aipur would be com-
pleted.

(i) Completion of Salam Airport.
(i) Development and completion of a

linked traffic extension track and
expansion of apron at Cochin.
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Thereis a proposal for nominating twelve THE MINISTER OF STATE OF THE

airports as model airports, viz. Jaipur, MINISTRY OF POWER AND

Lucknow, Nagpur, Indore, Baroda, Hydera-  NON-CONVENTIONAL ENERGY

bad, Coimbatore, Calicut, Patna, Bhubanes-

war, Guwahati and Imphal. Atthese airports, .

wherever required, the facilities in respect of
runway extension, terminal facilities, radio
navigational facilities would be enhanced
and improved. This task willbegin in 1992-93
and is likely to be completed by September,
1994.

Intemational Airports Authority of India:

(i) Expansion and modification of ex-
isting domestic terminal complex,
Bombay, Phase-!.

(i) New Terminal Complex, Calcutta
Phase-|.

(i) 'New National Passenger Terminal
Complex (Phase-l), Delhi.

(iv) New International Terminal Com-
plex (Phase—Ill), Bombay.

(v) New Domestic Terminal Complex
Phase-ll.

(vi) New National Terminal Complex
(Phase—ll), Madras.

Ocean Thermal Energy Conversion
Scheme

3191. SHRIS.M. LALJAN BASHA: Will
the Minister of POWER AND
NON-CONVENTIONAL ENERGY
SOVURCES be pleased to state:

(a)the various Stepstaken under Ocean
Thermal energy conversion schemes taken
up in the country; and

(b) the progress made in setting up of 5
to 8 MW Pilot OTEC plant in Andamans?

SOURCES (SHRI KALP NATH RAI): (a) A
techno—economic feasibility for setting up a
1 MWe Ocean Thermal Energy Convaersion
(OTEC) was carried out by the Department
of Non-Conventional Energy Sources at
Kavarattiin Lakshadweep Islands. This study
revealed two major constraints viz. high
capital cost for small sized OTEC Plant and
inadequate availability of land. In view of the
poor techno-economic feasibility, this ex-
perimental project was not taken up.

(b) It is proposed to conduct a
techno—economic feasibility study for devel-

. opment of 5-8 MW OTEC pilot plant in

Andamans subject to availability of funds
during the Eighth Plan.

Supply of Power by NTPC to Kerala

3192. SHRI P. C. CHACKO: Will the
Minister  of POWER AND
NON-CONVENTIONAL ENERGY
SOURCES be pleased to state:

(a) the quantity of power supplied by the
National Thermal Power Corporation to
Kerala during the current financial year;

(b) whether the Govemnment propose to
increase the quota as requested by the
Government of Kerala;

(c) the quantum of power allocated from
the Central pool to Kerala during the current
year;

(d) whether the NTPC propose to take
steps to allot the backlog of power to the
State; and

(e) if so, the details thereot?

THE MINISTER OF STATE OF THE
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MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY (SHRI
KALP NATH RAI): (a) and (b). The allocation
of power from Central Sector projects is
made as per Central formula for allocation of
power from Central Thermal Power Sta-
tions. During the current financial year from
April, 1991 to January, 1992, the question of
energy supplied from Ramagundam Sour
Thermal Power Station of National Thermal
Power Corporation (NTPC) to Kerala is
1031.7 Million Units against its entitlement of
953.5 Million Units.

(c) The entitlement vis—a-vis actual
draw! by Keralafrom the Central Sectori. e.
Ramagundam Super Thermal Power Sta-
tion, Kalpakam and Neyveli-ll ThermalPower
Station during April, 1991 to February, 1992
are as follows:

Actual drawals
(In Million Units)

Entitlement
(In Million Units)

1824.4 1737.7

(d) and (e). Power supply to the benefi-
ciary states is regulated not by NTPC but by
the Regional Electricity Board depending on
the demand and availability of power in the
grid and other system constraints. There is
no system for allocation of additiona! power
for clearing back-log.

Pricas of Newspapers

3193. SHRI R. DHANUSKODI
ATHITHAN: Will the Minister of INFORMA-
TION AND BROADCASTING be pleased to
state the measures the Government pro-
pose to take to curb the steep rise in prices
of newspapers in the country?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMAR! GIRUA VYAS):
The prices cf newspaper are fixed by the
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concerned publishers. The Government do
not interfere in such matter.

Utilisation of Monsoon Rivers Water for
Rajasthan

3194. SHRIMATI VASUNDHARA
RAJE:Will the Minister of WATER RE-
SOURCES be pleased to state:

(a) whether there is any scheme for the

 utilisation of the dater of the monsoon rivers

for drought prone districts of Rajasthan;
(b) if so, the details thereof;

(c) the time by which the water of the
Indira Gandhi Canal (Rajasthan Canal) is
expected to be available: and

(d) the efforts made for the completion
of the Canal?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) and (b). National Water De-
valopment Agency has, under the National
Parspective ot Water Resources Develop-
ment, recently taken up a broad based study
of the Himalayan Rivers Development
Component which inter-alia envisages di-
varsion of surplus monsoon water from River
Ganga and its estern tributaries to the water
short areas of Rajasthan also. Their reportis
expected to be available by the end of the 8th
Plan

(c) Water has bae made available from
Indira GandhiNahar System since 196 1-62.
The Stage—| of the project having irrigation
potential of 5.76 lakh ha. has already been
completed and almost full potential utilised.
Work nn Stage-ll ofthe project is in progress
and an irrigation potential of 1.86 lakh ha.
has been created by March, 1991. Actual

irrigation achieved during 1991-92 is 0.4
lakk ha. The State Government have in-
formed that the completion of the Stage-li
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having irrigation potential of 8.1 lakh ha. is
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extended from tme to time for canai and

likely to extend to the 10th Plan. area development works as under:—

(d) Liberal Central assistance has been

Durino 1990-91 1991-92
Vii plan \Hs. crores)

I. ~ For water courses under 45.60 13.99 3.64
Centrally sponsored schemes
for Command Area Development

Il. For Canal works
(a ) Advance plan assistance  45.00 - —
{b) Drought Relief assistance  20.00 — -
(c) Border Area Development ‘
Grant 60.70 28. 60 27.80
Total for canal works 125.70 28.60 27.80

Chambial Commander Are Develop-
ment Phase-ll

3195. SHRIMATI VASUNDHARA
RAJE: Will the Minister of WATER RE-
SOURCES be pleased to state:

(a) the estimated cost of the Chambal
Command Area Development Phase-l|
projects;

(b) whether the cost has been revised;

(c) if so, the reasons thered;

(d) when the costis likely to be revised; ‘

(e) the amount sanctioned by the Union
Government for this projects so far; and

(f) the details of progress made in the
implementation of that project?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA). (a) to (d). The estimated cost ot
the Chambal Command Area Development

Phase-ll project, as per 1367 estimate was
Rs. 51.90 crores. Government of Rajasthan
has recently submitted a revised cost esti-
matefor Rs. 89.57 crore in March, 1992, The
revision was required because of the esca-
lation In the rates of various items. The
revised estimate is based on 1990-91 rates.

(e) No amourit has been sanctioned so
tfar for Chambal Command Area Develop-
ment Phase—Il.

(f) The projects is not yet taken up for
implementation.

Scarcly of Tourismrelated Equipment

3196. SHRIMAT! VASUNDHARA
RAJE: Will the Minister of CIVIL AVIATION
AND TOURISM be pleased to state:

(a) whether there has been a severe
scarctty of tourism related equipments in the
country; and

{b) if so, the steps Government propose
to take 1o énsure the availability of these
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equipments in the country?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAV RAO SCIN-
DIAj: (a) and (b) Tourism related equipment
is generaily available in the country. How-
ever, 10 meel cenain specialised needs,
import of equipmert is allowed in accor-
dance with policy in th's regard.

Regional Steei Consumer Counciis

3197. SHRIMATI VASUNDHARA
RAGE : Will the Minister ol STEEL be please
to state:

(2) the number and places whether
Regionai Steel Consumer Councils have
been set up and have started functioning;

(b) whether there is any proposal to set
up more such councils in every State capital;
and

(c) if s0, the steps proposed to be taken
in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH

MOHAN DEV): (a) No Regional Steel Con-

sumer Councils have been set up by the
Government of india.

(b) No, Sir.
(c) Does not arise.
[Translatior;)

Post and Teiegraph Offices in Rural
Area

3198. SHRI NAWAL KISHORE RAI:
Wilt the Minister ot COMMUNICATIONS be
pleased to state:

(a) the number of post and telegraph
offices to be opened in rural areas of the
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country during the Eighth Five Year Plan;
and

(b) the crtera iaia aown for opening
new post and ielegraph office in rural areas?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P. V. RANGAYYA NAIOU): (a) Expansion of
postal network in the rural areas of the coun-
try is envisaged during the Eignth Five Year
plan. k is, however, not feasible to give
details in this regard as the Eighth Plan has
not been finalised.

As regards thetelegraph office, the plan
proposal envisages provision of telegraph
facility at about 2120G piaces in rural areas -
of the country depending upon the feasiility
during the Eighth Five Year Plan.

(b) Th criteria laid down by the Depart-
ment for opening of new post offices in rural
areas are given in attached statement.

Presently, telegraphfacility inrural areas
is provided on phonocom basis using long
distance public telephones depending upon
the demand and feasibility.

STATEMENT

Criteria/Norms fixed for opening new
post offices in rural areas. (effective from
1-4-91)

Thefollowed normai for opening branch
post offices effective from 1-4-1991 have
been adopted.

() Population:-
(a) Inruralareas: 3000 population in
a group of villages (including the
PPO villages)

(b) Inthe hilly, tribal desert and Inac-
cessible area: 500 population in
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an individual village or 1000
population in a group of villages.

(1) Distance:~

(a) In normal areas:—The minimum
distance from the nearest exist-
ing post.offices will be 3kms.

(b) Inhilly, tribal desert and Inacces-
sible areas: The distance limit
willbe the same as above except
that in hilly areas, the minimum
distance limit can be relaxed by
the Directorate in cases where
such relaxation is warranted by
special circumstances which
should be clearly explained while
submitting a proposal.

(i) Anticipated income.-

{a) Innormalareas—The anticipated

minimum revenue will be 33 1/
3% of Est.

(b) In hilly, tribal, desert and Inac-
cessible areas: The nimimum
anticipated income will be 15%
of the cost.

[English]
Hydro Electric Projects

3199. SHR! S. B. SIDNAL: Will the
Minister of POWER AND
NON-CONVENTIONAL ENERGY
SOURCES be pleased to state:

(a) the power potentia! capacity of
Sharda river basin;

) {bj the details of the Tanakpur project
in the Sharda river basin; and

(c) the details of Dhauli-Ganga hydro
electric project in pithoragarh district of Uttar
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Pradesh?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALP NATH RAI): (a) As
per the studies carried out in the Central
Electricity Authority, the hydro—electric po-
tential of the Sharda river has been esti-
mated as 3008 MW at 60% load factor.

(b) Tanakpur Hydro—electric Project in
Nainital District of Uttar Pradesh is a
run—of-the—river scheme on river Sharda
with a generating capacity of 120 MW. The
project is expected to generate 460 MUs of
electricity in a 90% dependable year. The
projectis likely to be commissioned in March,
1992.

(c) Dhauli-ganga Hydro—electric Proj-
ect, Stage-, in Pithoragarh District of U. P.
is a run—of-the—river scheme with a gener-
ating capacity of 280 MW. The project is
expected to generate 1134 MUs of electricity
in a 90% dependable year. lt is likely to be
commissioned in Sept’ 1998.

Acquislition of Modern Equipments by
Bangalore Airport

3200. SHRI S. B. SIDNAL: Will the
Minister of CIVIL AVIATION AND TOURISM
be pleased to state:

{a) whether the Bangalore airport has
been equipped with modern equipments
aspecially with Non-directional beacon, very
high Frequency Directional range. Instru-
ment Landing System and Distance Meas-
uring Equipment;

(b) if not, the reasons therefor;

(c) whether there is any plan for expan-
sion of Airports in Karnataka; and

(d)if so, the detaiis thereof, airport—wise?



489  Written Answers

THE MINISTER OF CIVIL AVIATION
AND TOURISM(SHRIMADHAV RAO SCIN-
DIA): (a) Yes, Sir.

(b) Does not arise.
(c) and (d). Presently there are no plans.
Expansion of Belgaum Alrport

3201. SHRI S. B. SIDNAL: Will the
minister of CIVIL AVIATION AND TOURISM
be pleased to state:

(a) whether there is any proposal for the
expansion of the Belgaum Airport:

(b) if so, the details thereof and when it
is likely to be extended; and

(c) if not, the reasons thereof?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAV RAO SCIN-
DIA): (a)to (c). No, Sir. The airportis fit for the
operation of Avro type of aircraft commen-
surate with its traffic potential.

Expansion of Madras Airport Runway

3202. SHRI S. B. SIDNAL: Will the
Ministerof CIVIL AVIATION AND TOURISM
be please to state:

(a) whether the International Airport
Authority of India has proposed to extend the
length of Madras Airport runway to attract
international airlines;

(b) if so, the present length of the run-
way; and

(c) the measures taken/proposed to be
taken in this regard?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAV RAO SCIN-
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DIA): (a) Yes, Sir.

(b) The present length of the runway is
3063 metres (10050 feet).

(c) The runway is being extended by
595 metres to enable unrestricted operation
of B.747-400 type of aircraft.

Telecast of Proceedings of State
Legislatures

3203. SHRI DHARMABHIKSHAM: Will
the Minister of INFORMATION AND BROAD-
CASTING be pleased to state:

(a) whether proposals have been re-
ceived for telecast the proceedings of State
Legislatures on Lines of Parliament; and

(b) if so, the details thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRWA VYAS):
(a) and (b). Yes, Sir. Request for telecasting
the proceedings of some State Legislatures
viz. Kamataka, Kerala, Uttar Pradesh and

* Maharashtra have been received.

[ Transl/ation]

Post Office in Gazipur District in Uttar
Pradesh

3204. SHRI VISHWANATH SHASTRI:
Will the Minister of COMMUNICATIONS be
pleased to state:

(a) whether the Government propose to
open new post offices in thé rural areas of
Gazipur district of Uttar Pradesh;

(b) if so, the details thereof; and

{c) the total number of post offices likely
to be opened in the district during 1992?
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THE DEPUTY MINISTER FOR COM-
MUNICATIONS (SHR! P. V. RANGAYYA
NAIDU): (a) Yes, Sir.

(b) and (c). Sanction has already been
issued for opening 12 Extra Departmental
Branch Post Offices in Gazipur District. The
details are given in the enclosed statement.

i

STATEMENT

Names of places in district Gazipur of
Uttar Pradesh forwhich sanction has been
issued for opening of 12 extra department
branch pc3t offices.

-

Khanshari
2. Bharsar
3. Deoria
4. Vashu Chak
5. Ameda
6. Akranpur Banjaripur
7. Semure
8. Sabbalpur Kalan
9. Nasirpur
10. Asaon
11. Meerpur

12. Atraon

Kutir Jyotl Yojana in Blhar

3205. SHRI CHHEDI PASWAN: Will
the Minister of POWER AND
NON-CONVENTIONAL ENERGY
SOURCES be pleased to state:
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(a) whether the Government have
started “Kutir Jyoti” scheme in Bihar;

(b) if so, the amount allocated by the
Union Government to the State Electricity
Board for the implementation of this scheme
through “Rural Electrification Corporation
Limited”.

(c) whether the Government propose to

" give any concession to the bensficiaries

under this scheme especially to Scheduled
Castes and Scheduled Tribes; and

(d) if so, the details thereof?

THE MINISTER GF STATE OF THE
MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALF NATH RAl): (a) 0
(d). With a view to provided single—point iight

- connections to the households of rurai tami-

lies below the poverty line, incluging Har-
ijans and Adivasis, a welfare programme-
known as ‘Kutir Jyoti’ was initiated by the
Govermnment in 1988—89, all over the coun-
try, including Bihar . Under the scheme,
which was financed from Central grants
during 1988-89 and 1989-90, the task of
identifying the beneficiaries was vested with
the State Govemment concerned. TheRural
Electrification Corporation allocation n ail,
Rs. 419.933 lakhs to the Bihar State Electric-
ity Board under the programme, for releas-
ing 1,99,605 single point light connections.
According to the available information, the
State Electricity Board has released 1,67,886
connections.

The scheme was not continued after
31.3.1991.

[Englksh)

Post Offices In the Country
3206. SHRI BHAGWAN SHANKAR
RAWAT: Will the Minister of COMMUNICA-
TIONS be pleased to state:
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(a) the number of post offices function-

ing inthe country at presentand the average .

area and population covered by a postoffice;

{b) whether any schemes have been
formulated by the Government for expan-
sion and modemisation of postal services;
and

(c) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P. V. BANGYYA NAIDU): (a) There arse, as
on 1.4.91, a total of 148719 post offices
functioning in the country. The all-india
average with regard to population served
per post office and the average area served
by a post office, as on 1.4.91, works out fo
4607 and 22.10 Sq. Kms. respectively.

{b) and (c). Yes Sir, postal network has
been progressively undergoing both expan-
sion and modernisation under the plan pro-
grammes. During the curmrent year as on
13.3.92, 998 post offices have been sanc-
tioned. The following measures are envis-
aged for modarnisation of postal infrastruc-
ture so as 1o improve postal services:—

introduction of mechanised sorting
equipment in selected offices, installation of
micro—processor based multi-purpose
counter machines use of satellite communi-
cation fortransmission of money orders; and
gradual computerisation of postal savings
bank and postal life insurance operations.

Excess Biiling of Telephones in Citles
3207. SHRI BHAGWAN SHANKAR
RAWAT: Wil the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether the Government are aware
of the complaints of excess billing in several

cities including thoSe having services of -

advanced electronic system; and
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(b) the sieps taken or proposed to be
taken to check the pilferage of telephone
calls scope of excess billing.and taping of

- telephones?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P. V. RANGAYYA NAIDY): (a) Yes, Sir.

(b) Steps taken to check the pilferage of
telephone calis are phasing out of old tele-
phone exchanges, provision of DynamicSTD
control facility to the customers form Elec-
tronic Telephone exchange to lock or unlock

- their STDASD facility alongwith supply of

STDASD details, provision of detailed billing
to the customers in non—digital exchange
through Automatic Massage Accounting
(AMA) equipment, continurs monitoring of
exchange equipment including metering
circuit and external plant, computerisation of
telephone billing and precautions against
unauthorised use.

As regards tapping of telephones, the
Department of Telecommunications do not
tap the telephonic conversation of subscrib-
ers, but only provide technical facilities as
and when required by the authorised offi-
cers.

Production of Gold

3208. SHRI BHAGWAN SHANKAR
RAWAT:
SHRIMATI MAHENDRA
KUMAR:
SHRIMATI RITA VERMA:

Will the Minister of MINES be pleased
to state:

(a) the production of gold during 1991;
(b) the steps taken by the Government

during the yearto increase the production of
gold; and :
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(c) the results thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF MINES (SHRIBALRAMSING
YADAV): (a) The indigenous production of
gold in the county is anticipated to be 1970
Kgs during 1991-92.

(b) and (c). Asthe know gold depositsin
the country are generally small and of low
grade and hence not amenable to economic
exploitation, it has not been possible to in-
crease gold production during the year.

T. V. Programme Production Centre at
Pune,Maharashtra

3209. SHRI ANNA JOSHI: Will the -

Minister of INFORMATION AND BROAD-
CASTING be pleased to state:

(a) whether there is a growing demand
for a separate T. V. programme Froducticn
Centre Pune, in Maharashtra;

(b) whether the Government has pur-
chased land and allotted machinery for this

purpose; and

(c) the details of the plans for setting up
of such a centre there?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRWA VYAS):
(a) Government is aware of the demand for
setting up of a Studio Centre at Pune, in
Maharashtra.

(b) and (c). The scheme “Setting—up of

studio Centre in Cultural Centres * under

which TV Studio Centre proposed to be es-
tablished at Pune was reviewed recently in
the wake of resource constraint and views

expressed by Doordarshan for not expand-

ing TV Studio facilities in the country for the,

present. It has accordingly been decided not
- to pursue the project at Pune alongwith
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similar projects at Ranchi and Madurai.
Whereas no land could be procured at Pune
for the purpose, part of the equipment pro-
cured for the projects is envisaged to be
suitably utilised in Doordarshan Network.

Revamping A1 and 1A

3210. SHRISANAT KUMAR
MANDAL:

SHRIVISHAWANATH
SHASTRI:

Will the Minister of CIVIL AVIATION
AND TOURISM be pleased to state:

(a) whether Government have set up a
high-level inter—ministerial committee to
consider the revamping of Air India and
Indian Airlines;

(b) if so, the terms of its reference;
and

(c) the time by which the vital report is
likely to be submitted?

THE MINISTER OF CIVIL AVIATION
ANDTOURISM (SHRIMADHAV RAO SCIN-

~ DIA): (a) and (b). A High Powered Commit-

ted under chairmanship of Secretary, Civil
Aviation has been set up workout detailed
modalities and oversee the implementation
of the decision on the restructuring of Air
Corporations.

(¢) The Committee has already pre-
sented its first interim report on legislative
measures to the Govemment.

Developiment of Elaveezha Poonchira
Tourist Centre

3211. SHRI P. C. THOMAS: Will the
Minister of CIVILAVIATIONAND TOURISM
be pleased to state:

(a) whether the Govemment of Kerala
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has submitted a proposal to develop
Elaveezha Poonchira a tourist centre in
Kottayam district of Kerala;

(b) if so, the details thereof; and

(c) the allocation made by the Union
Government for the some?

THE MINISTER FOR CIVIL AVIATION
AND TOURISM (SHRIMADHAV RAO SCIN-
DIA): (a) No, Sir.

(b) and (c). Does not arise.

Food Processing Industry in Muvat-
tupuzha, Kerala with FEC Financial
Assistance.

3212. SHRI P. C. THOMES: Will the
Minister of FOOD PROCESSING INDUS-
TRIES be pleased to state:

(a) whether the Government of Kerala
has submitted a proposal to set up a food
processing industry in Muvattupuzha talukin
the State;

(b) whether the European Economic
Community has offered financial assistance
for this project;

(c) whether tha Government have en- .

tered into a contract with the Eropean Eco-
nomic Community in this;

(d) if so, the details thereof; and

(e) by when the said unit is likely to start
functioning?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRIGIRIDHARIGOMANGO):
(a) The Government of Kerala’s proposal for
financial assistance from EEC for the Kerala
Horticultural Development Programme en-
visages, inter alia, the setting up of one pilot
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project for fruit processing products to sup-

"ply fruits in the area of Muvattupuzha

Sub-district in the State.
(b) Yes, Sir.
(c) Yes, Sir.

(d) the EEC will provide assistance in
the form of grant to the extent of ECU 28.7
million for this project which will be located in
the State of Kerala. The programme will be
designed to give the State farmers supple-
mentary income by increasing the produc-
tion of high value horticultural crops and to
develop modern processing industry for the
processing of these fruits & vegetables. The
programme envisages setting up of 8 pilot
projects extended over 110 to 160 sites
within Kerala. The programme Inter alia
envisages an R&D component, extension
services, marketing support, the setting up
of an agro processing plant and extension of
credit to farmers subject to certain condi-
tions.

(e) The programme is expected to be
implemented over aperiod of 6 year from the
date of the Commission’s approval of the
first annual work programme.

Deposits of Graphite in Kerala

3213. SHRI P. C. THOMAS: Will the
Minister of MINES be pleased to state:

(a) whether there is large deposits of
Graphite in Vadavukode and Nagapuzha
areas in Muvattupuzha taluk in Kerala;

(b) whether the Government of Kerala
has submitted proposals for setting up a
factory; and

(€) if so, the details. thereof and the
action taken by the Union Government
thereof?
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THE MINISTER OF STATE IN THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a) There are possible
recoverable reserves of graphite of the order
of about 472600 tonnes in Ernakulam district
of Kerala. The reseives are located in 5
deposit including VYadavukoce and
Nagapuzna areas in Muvattupuzha taluk.

(b) and {c). No, Sir. As per the Industrial
Policy Statement >f 1991, no industrial fi-
censing is equirex for setting up a graphite
industry.

Introduction of Private Alrline
3214, SHRIMATI DIPIKA H.
TOPIWALA
3HRI CHETAN P. S.

CHAUHAN
SHRIMAT: MEHENDFA
VAR

SHRIMATI RITA VERMA
Will the Minister of CIVil. AVIATION
AND TOUR!SM be pleased to statr:

(¢) whethe- aﬁention of the Govern- ‘

mant 12z bae~ drawn to the news—item
appea:ing in the ‘Hindustan Times' dated
December 29, 1391 regarding introduction
of a prvate airlire from March, 1992;

(b) if sc, the details thereof and the
reasors therafore; ard

(c) the tme by which the airline is
likely 13 be launched?

THE MINISTER OF CIVIL AVIATION
AND TOURISM 'SHRIMADHAV RAO SCIN-
DIA): (a) Yes, Si.

(b} ard (c). W/S. Sahhara India, New
Dethi have besn granted '‘No; Objection
Cettificate’ on 3.1C 1291 for issuance of Air
Taxi Operators’ Fermit valid for ona year.
The party has been asked to compleate the
various formalities like import of aircraft atc.

MARCH 1€, 1992

Written Answers 500

for grant of Air Taxi Operators’ Permit. The
operator has proposedto importtwo YAK-42
aircraft on wet lease from Russia. The exact
date by which the airline is likely to start
operations is not known.

Appointment of dependents of de-
cessed E. D. Employees

3215. PROF. PREM DHUMAL.: Will the
Minister of COMMUNICATIONS bx: pleased
1o state:

(a) the steps taken to avoid delay in the
matter of appointment of dependents of the
deceased Extra Departmental employees
on compassionate grounds; and

{b) the number of such cases panding in
Himachal Pradesh anc in the country as a
whole as on 31s’ December 19817

THE LTPUTY MINISTER IN ThHE
MINISTRY OF COMMUNICATIONS (SHRI
P.V.RANGAYYANAIDU): {} Compassicn-
ate appointment cases are processed by
and large on a priority basis. Instructions
have aito been issued tc the fiald units for
expeditious handling of such cases. With a
viewto monitoring progress in the ratter half
yearly statements have been prescribed.

{b) The requisde intcrmation is being
collectes from the field units and the same
will b2 laid on the Table of the House.

Fex Facllity in Himachal Pradesh

3218. PROF. PREM DHUMAL: Willthe
Minister of COMMUNICATIONS be pleased
o state:

(a )} whather the Govarnment have re-
ceived request for providing FAX facility in
Himacha! Pradaesh; )

(b) it so, the aetails thereot with location;
and
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~ (c) the time by which it is likely to be
implemented?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P. V. RANGAYYA NAIDU): (a) Yes, Sir.

(b) The requests have been recsived
from the Hon’ble Member of the Lok Sabha
during November, 1991 for provision of fax
facilities at Bilaspur and Una as also from the
‘Association of Journalists during February,
1992 for Mandi in Himachal Pradesh.

(c) During the year 1992,

Telephone system In Ararlya,
[ Bihar

P

3217. SHRI SUKHDEV PASWAN: Will
the Minister of COMMUNICATIONS be
pleased to state:

{a) whether the telephone system in
Arariya, Bihar is faulty;

{0} it not, the extent to which the capac-
ily of each telephone exchange is being
utifisse;

_ {c) the number or complaints recaived
in this connection during the last two years;
m .

{d} the activn taken by the Govarnment
‘the smooth funclioning of telephons
am in the said district?

THE MINISTER IN THE MINISTRY OF
MURICATION (SHINUP. V. RANGAYYA
{DUY: (2} to (d). The information is being
ollected and will be laid on the Tabla of the
{ouse.

Pay Scale of Hindi Transiaiore

3218. SHRI SANTOSH KUMAR GANG-
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WAR: Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether the Hindi translators
(Grade-IV) working in the telecommunica-

tions department are given the pay scales as

per the norms and rules laid down by the
official language department; and

{(b) if not, the reasons for the disparity
and the action being taken by the Govern-
ment in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P. V. RANGAYYA NAIDU): (a) There is no
post on Hindi Translator Grade IV in the
Department of Telecom.

{b) Does not erase.
installed Capacity of Bear Production

3219. SHRISYED SHAHABUDDIN: Wili
the Minister of FOOD PROCESSING IN-
DUSTRIES be please to state:

(a) the installad capacity of production
of beer in the country as on April 1, 1989 and
Apiil 1, 1991;

{b) the total quantity of beer manutac-

tured during 1989-90 and 1990-91;

(ci the number of additional unites with
their capacity licensed during 1990-9*
State~wiss; and

{d) tha additional numbear of units an:
their capacity installed or under installation
during 1891-927

THE MIBISTER OF STATE IN THE
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRIGIRIDHAR GOMANGO):
{a) and (b). As per the records available in
DGEYD, the instalied capacity of beer and
total quantity of beer manufactured in the
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organised sector during the year 1989-90 &
1990-91 was as under:

Year Capacity  Production
1989-90 135119 215459 KL
1990-91 135119 223085 KL

(c) Only one Letter of Intent has been
granted during April 1980-March 1991 to
Shri Rajan Poddar for setting up

non-alcoholic beer' unit with a capacity of

22,800 KL at District Chittoor (Andhra

Pradesh).

(d) Six Letters of Intent for manufacture
of beer with total annual installed capacity of
30,000 KL have been issued during 1 April
1991 to 1 March 1992.

Censor of Video Cassettes

3220. SHRISYED SHAHABUDDIN: Will
the Minister of INFORMATION AND BROAD-
CASTING be pleased to state:

{a) whether the Government have pre-
scribed a precentor of video cassettes;

(b) if so, authorities responsible for if;

(c) the guidelines issued by the Govern-
ment to the authorities concerned in this
regard;

(d) whether any video cassettes have
been found objectionable during 1991; and

(e) if so, brief particulars of such video
cassettes?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRWAVYAS):
(a) and (b). In accordance with the provi-
sions of the Cinematograph Act, 1952, all
“films” including Video Films intended for
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public exhibition in India are required to be
certified by the Central Board of Film Certifi-
cation. Therefore, videofilms including video
news magazines meant for public exhibition
have to be presented to the Board for certi-
fication.

(c) Acopy of the Guidelines is enclosed
statement.

{d) and (e). During 1991 anly cne vidao
film “Tadak Dham Dham” (Hindi) was re-
fused certificate by Central Board of Film
Certification. On an appeal filed by the appli-
cant against the order of the Board, it was
granted ‘U’ certificate i.e., for unrestricted
public exhibition after ordering some dele-
tions by Film Certification Appeliate Tribu-
nal.

STATEMENT
GOVERNMENT OF INDIA
MINIST!.?Y OF INFORMATION AND
BROADCASTING.

New Delhi, the 6th December, 1991
NOTIFICATION
S. O. In exercise of the powers conferred by

sub-section (2) of section 5B of the Cinema-
tograph Act, 1952 (37 of 1952) and in su-

- persession of the notification on the Govern-

ment of India in the Ministry of Information
and Broadcasting No. S. O. 9 (E) , dated the
7th January, 1978 except as respects things
done or omitted to be done before such
supersession, the Central Government
hereby directs that in sanctioning films for
public exhibition, the Board ot Film Certifica-_
tion shall be guided by the following prin-
ciples:-

1. The objection of film certification will be to
ensure that—
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(@)

(b)

(c)

)

(e)

(@

(i)

(i)

the medium of film re-
mains responsible and
sensitivetothe values and
standards of society;

artistic expression and -

creative freedom are not
unduly curbed;

certification is responsive
to social change;

the medium of film pro-
vides clean and healthy
entertainment; and

as far as possible, the film
is of aesthetic value and
cinematically of a good
standard.

In pursuanceofthe above

objectives, the Board of
Film Certification shall
ensure that

anti-social activities such
as violence are not glori-
fied or justified;

the modus operandi of
criminals, other visuals or
word likely to incite the
commission of any of-
fence are not depicted;

scenes—

(a) showinginvolvement
ofchildreninviolence
as victims or as per-
petrators or asforced
witness to violence,
or showing children
subjectedto any form
of child abuse;

(b) showing abuse or

PHALGUNA 26, 1913 (SAKA)

(iv)

v

(vi)

(vii)

(viii)

(ix)

(x)
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ridicule uf physically
and mentally handi-
capped persons; and

(c) showingcrueltyto,or
abuse of, animals are
not presented need-
lessly;

pointless or avoidable
scenes and violence,
cruelty and horror, scenes
of violence primarily in-
tended to provide enter-
tainment and such scenes
as may have the effect of
desensitising or dehu-
manising people are not
shown;”

scenes which have the
effect of justifying or glori-
fying drinking are not
shown;

scenes tending to encour-
age, justify or glamorise
drug addiction are not
shown;

human sensibilities are
not offended by vulgarity,
obscenity or depravity;

such dual meaning words
as obviously cater to
basher instincts are not
allowed;

scenes degrading or
denigrating womenin any
manner are not pre-
sented;

scenes involving sexual
violence against women
like attempt to rape, rape
or any form of molesta-
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(xi)

(xii)

(xiii)

(xiv)

(xv)

(xvi)

(xvii)

(xvii)

tion, or scenes of a similar
nature are avoided, and if
any such incident is ger-
mane to the theme, they
be reduced to the mini-
mum and no details are
shown;

scenes showing sexual
perversions shall be
avoided and if such mat-
ters are germace to the
theme, they san be re-
ducedto the minimum and
a0 details are shown;

visuals or words contemp-
tuous of racial, religious
or other groups are not
presentad;

visuals or words which
promots communal, ob-
scurantist, anti-scientific
and anti-national atti-
tudes are not presented;

the sovereignty and integ-

rity of India is not called in
question;

the security of the State is
not jeopardised or endan-
gered;

friendly relations with for-
eign States are not
strained;

public order is not fen-
dangered;

visuals orwords involving

defamation of individual
or a body of individual, or
contempt of court are not
presented;
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EXPLANATION: Scene that tend to create

scorn, disgrace or disre-

gard or rules or under-

mine the dignity of court

will come under the tem

“contempt of court”; and
(xix) National symols and
emblems are not shown
excaptin accordance with
the rovision of the Em-
blems and Name (Preven-
tion of Improper Use) Act,
+950 (12 of 1950).

3. The Board or Fiim Certification: shall
also ensure that the film—

U]

(i)

" is judged in its entirety from the

point of viow of its overall impact;
and

is examined in the light of the
period depicted in the film and
the contemporary standards of
the courtry and the people to
which ths film reiates, provided
that the film does not deprave
the morality of the audiencs.

4. Film that meet the above—-mentioned cri-
teria but are considered unsuitable for exhi-
bition to non—adults shall be certified for
exhibition to adul audiences only.

5. (1)

@

While certifying fiims for unre-
stricted public exhibition, the
Board shallensure thatthefilmis
suitable for family viewing, thatis
to say, the film should be such
that ail the members of the family
including can view it together.

lfthe Board, having regard to the
nature, content and theme of the
film, is of the opinion that it is
necessary to caution the par-
ents/guardian to consider as to
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@

6.

whether any child below the age
of twelve years may be allowed
to see such a film, the film shall
be certified for unrestricted pub-
lic exhibition with an endorse-
ment to that effect.

lfthe Board, having regard to the
nature, content and theme of the
film, is of the opinion that the
exhibition of the film should be
restricted to members of any
profession or any class of per-
sons, the film shall be certified
for public exhibition restricted to
the specialised audiences to be
specified by the Board in this
behalf.

The Board shall scrutinise theftitles
of the films carefully and ensure
that they are not provocative, vul-
gar, offensive or violative of any of
the above-mentioned guidelines.

Foot Not:—Notification No. 5/5/77—(C) dated

7.1.78 published in the Extraordi-
nary Gazette of India Part If Sec-
tion 3 sub~section (ii) dated 7.1.78
asS. 0. 9(E) -

Amended by —

0}

@i

(i)

Notification No. 5/5/77-F(C) dated
27.1.79 published as S. O. 618 in
the Gazette of India Part Il section
3 sub-section (ii)dated 17.2.79.

Notification No. 805/2/82-F(C)
dated 7.5.83 published as S. O.
356(E) in the Gazette of India Ex-
traordinary Part Il Section 3
sub—section (ji) dated 7.5.83.

Notification No. 803/4/89—F(C)
dated 11.8.89 published as S. O.
2179 in the Gazette of India Ex-
traordinary Part Il Section 3
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sub—section (i) dated 9.9.89.

(File No. 805/1/90F (C)

Sd~-

(S. LAKSHMI NARRYANAN)

Jaint Secretary to the Gowt. of India

Tele: 38 38 57

Copy for information to all State Govern-
ments and Union Territory Administra-
tions.

Copy also to all Ministriess/Departments
of the Government on India, for informa-

tion.

Copy for information and necessary
action to:

1.

The Chairman, C. B. F. C, 91-E,
Walkeshwer Road, Bombay —6
(with 200 spare copies for commu-
nication to all concerned).

All Regional and All. Regional
Officer ofthe Boarder.

DG: Doordarshan and DG:AIR (with
5 spare copies each)

All other media units.
Information Officer, PIB.

Secretary, Film Federation of India,
Bombay.

All Officers and sections in the
Ministry.

(S. LAKSHMI NRARAYANAN)

Joint Secretary to the Gowt. of India
Tele: 38 38 57
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Extension to Telesaerial ‘Chanakya’

" 3221. SHRI SYED SHAH’ABUDDIN:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether the tele—serial Chanakya
has been granted an extension upto 47
episodes;

(b) whether the extension has been
granted against the advice of the Door-
darshan authorities and despite protest by
various organisations; and

(c) the number of episodes originally
suggested by the producer and those cov-
ered by the original sanction by the Door-
darshan?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRWJAVYAS):
(a) Yes, Sir.

{b) No, Sir. Extension, if any, is granted
by Doordarshan after taking into account the
merit pofeach proposal e. g. the story line,
thematic value popularity of the serialamong
the viewers etc.

(c) Twenty Six.

Profits Earned by ITDC Hotels

3222. SHRI R. SURENDER REDDY:
Will the Minister of CIVIL AVIATION AND
TOURISM be please to state:

(a) whether on account of devaluation
of rupee in July, 1991, the Indian Tourism
industry and ITDC hotels have been bene-
fited;

(b) if so, the loss/profit earned by ITDC
during the last three years and particularly
during the last six months of 1991; and
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(c) the steps Government propose to
take to improve the profitability for 19927

THE MINISTER OF CIVIL AVIATION
AND TOURISM(SHRIMADHAV RAO SCIN-
DIA): (a) There has been an upward trend in
tourist arrivals coinciding with the devalu-
ation of rupee in mid 1991 which has bene-
fited Indian Tourism Industry, including ITDC
in general.

(b) The requisite information is as un-
der:-

Year Profit (before tax)
(Rs. in lakhs)
1988-89 967.83
1989-90 1139.73
1990-91 238.70
1991-92 (Prov.) 355.70

(July 91 to Dec 91)

(c) The steps taken by ITDC to improve
profitability of its hotels inter-alia include
improvement, man—power training, market-
ing and reservation tie—ups, advertising etc.

Environmental Clearance to power
Plants

3223. SHRI GEORGE FERNANDES:
Wili the Minister of POWER AND
NON-CONVENTIONAL ENERGY
SOURCES be pleased to state:

(a) whether a meeting between the
Power and Environment Ministriss chaired
by the Prime Minister for environment clear-

" ance power project was held recently;

(b} ¥ so, whether any broad policy has
been sorted out; and

(c) if so, the details thereof?
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THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND
NON--CONVENTIONAL ENERGY
SOURCES (SHRIKALP NATH RAI) :(a) No,
Sir.

(b) and (c) Do not arise.

Identification of Bangalore and Hydera-
bad for Expansicn

3224, SHRIMAT| BASAVA RAJES-
WARI: Will the Minister. of COMMUNICA-
TIONS be please to state:

(a) whether the Videsh Sanchar Nigam
Lt¢. hiss indemnified Bangalore and Hydera-
bad as a priority areas for purposes of ex-
pansion;

(b) if so, the time which a tinal decision
is likely 1o be taken in the matter:

(c) the iletails of the objectivis of these
prejects;

(d) the tctal amount spent thereon: and

(o) what extent, hoth Bangalora, Hydera-
bad centres will be coordinated?.

THE MiN!STER IN THE MINISTRY OF
CCMMUNICATIONS (SHR! PV. RAN-
GAYYA NATH): (a) International Telacom-
munication tacilities are already available at
Bangzlore and idyderabad. Though thers is
no specific praposal for expansion of intar-
nationa! Telecom facilitics at these places at
prasent, *he cxpansion of the facilties is
eneraily demand based.

{bj to (=). Do not arise in view of answer
to {a) above.
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[Translation]

Representation of Journallsts In Press
Country of India

3225. SHRIHARIKEWAL PRASAD: Will
the Minister of Information & Broadcasting
be pleased to state:

{a) The provisional for giveigh repre-
sentation to journalists in the Press Council
of India.

(b) the present set up of existing Council
the criteria adopted fo given representation
of journalists of Indian languages;

(c) whether any representionhas been
made against the existing criteria;

{d) if so. the action taken in this regard
therect?

THE DEPUTY MINSTER IN THE MIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (KUMARIGIRWA VYAS): (a) The
pm\lisior\ for giving representation to the
journalists jn the Press Council of India are
cortioned course(a) of Sub-Section (3) of
Section 5 of Press Council Act, 1978 read
with Rules 3 and 4 of the Press Council
(procedure tor Nomination of Members ‘)

- Rules. 1978.

(b) In representation to a Chairman, the
Press Councithas 28 members Acopy of the
Naotification containi containing details of 28
memberss endlosed as statement

{c) No representation against the crite-
ria prescribad by the Act and the Rules made

thereunder appears to have been received.

(d) Does not erise.
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STATEMENT

NOTIACATION
GOVERNMENT OF INDIA

MINISTRY OF INFORMATION & BROADCASTING

New Delhi, dated 14.10.91

S.0. In pursuance of sub—section (5) of Section 5 of the Press Council Act, 1978 (37
of 1978) read with rules 3 and 4 of the Press Council (Procedure for Nomination of Membars)
Rules, 1978 the Central Government hereby hotifies with inmediate effect the names ot the
following persons nominated as Members of the Press Council of india for a period or three
years, namely:—

WORKING JOURNALISTS-EDITORS (nominated under clause (a) of sub-section {3) of
section 5) .

1. Shri Uttam Chandra Sharma ——

2. Shri Harsukh Sanghani Editors of Indian Languages
3. Shri Shibindra Narayan — Newspapers.

4. Shri B.G. Verghese — Editors of Newspapers other
5. Shri Ramu Patel than Indian Language News—
6. Shri V. N. Narayanan — papers.

WORKING JOUBNALISTS-OTHER THAN (nominated under clause (a) of sub—state
section (3) of section 5)

7. ShriR. C. Pandit Working journaiists cther
8. Shri Parmaneand Panday than e4ntors of Indian
9. Shri Arun Bagchi Languages Newspapers.
10. Shri Madhukar Upadhyaya ——
11.  Shri Brij Bhardwaj ] Working journalists other
12. Shri Umashnkar Podnish than ediiors of newspapers
13. Shri Harihar Swaroop — otner than indian Languages
Newspapers.

PERSONS WHO OWN OR CARRY ON THE BUSINESS OF MANAGEMENT OF NEWSPA-
PERS (nominated under clause (b) of sub—section (3) of section 5)

15. Shri Basudev Ray the business of big

14. Shri K. M. Mathew _} Fersons who owr: or carry o
1 _ newspapers.
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16. Shri S. B. Singh
17. Shri B. M. Sharma

‘ 18. Shri Rajender Kumar Verma
19. Shri Satish Khurana

X
:J

Persons who own or carry on
the business of management
of medium newspapers.

Persons who own or carry on
the business of management
of smali newspapers.

PERSONS WHO MANAGE NEWS AGENCIES (nominated under clause (c) of sub—section

(3) of section 5)

20. Shri K.P.K. Kuty

PERSONS HAVING A SPECIAL KNOWLEDGE OR PRACTICAL EXPERIENCE IN RE-
SPECT OF EDUCATION AND SCIENCE AND LAW LITERATURE AND CULTURE (nomi-
nated under clause (d) of sub—section (3) of section 5) '

21. Prot. K. Satchidananda murty

22. Shri Brahma Nand Sbarma

23. Prof. Indra Nath Choudhuri

Nominated by University
Grants Commission.

Nominated by bar Council of
India.

Nominated by the Sahitya
Academy.

MEMBERS OF PARLIAMENT (ncminated under clause (e) of sub—section (3) of section

5)

24. Shri Chandulal Chandrakar
-25. Shrimati Geeta Mukherjee
26. Shn Sushil Chandra Varma

27. Dr. Nagon Saikia
28. Shri Murlidhar Chandrakant
Bhandare

|

1

Nominated by the Speaker
House of the People.

i Nominated by the Chairman
J the Council of States.

Nationai Water Policy

3226. SHRI BARE LAL JATAV: Will
the Minister of WATER RESOURCES be
pleased to staie:

(a)whetherthe Union Government have
constituted a Standing Committed for the
implementation ot recommendations of
National Water Policy;

(b) if so, the details thereof; and
(c) it not, the reasons thereof?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDHYACHARAN
SHUKLA): (a) to (c). It has been proposed by
the National Water Board that a standing
committee be set up for implementing the
various recomendations of the National Water
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Policy. The Committee has not been set up
so far. However, the progress on the imple-
mentation of policy is being reviewed by the
National Water Board.

[English)
Post Offices in West Bengal

3227. SHRIHARADHAN ROY: Willthe
Minister of COMMUNICATIONS be pleased
to state the names of places in West Bengal
where new post offices are to be opened
during 1992-93?
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THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P. V. RANGAYYA NAIDU): So far, 20 sanc-
tions have been issued for opening of extra
department branch post offices in West
Bengal which are proposed to be opened
during the calender year 1992. The details in
this regard are given in the Statement. It is
further proposed to open more post offices in
West Bengal during the financial year 1992-

- 83. However, lt is not feasible to give details

regard as the Annual Plan target for 1992-93
for opening of post offices in the country has
not been finalised.

STATEMENT
Si No. Name of the proposed District
Post Office

1. Nutanbash Coochbehar

2.  Chhatoa Coochbshar

3.  Kamat Fulbari Coochbehar

4,  Gowalgaon West Singapur

5.  MohanvitA Jalpaiguri

6. Jyotinagar Darjeeling

7.  East Bhktinagar Darjeeling

8. Mogalkata Jalpaiguri

9.  Silaksu Darjeeling
10. School Dhura Takdah Te Darjeeling
11. Tamsingdhura Darjeeiing
12,  Maneydara South District {Sikkim)
13. Kokolay East District (Sikkim)
14.  Barfung South District




521  Written Answers -

PHALGUNA 26, 1913 (SAKA)

Written Answers 522

Sl No. Name of the proposed District
Post Office
15. Namphing South District
16.  Kateng Bokrang Sourth District
17. Byang East District
18. Men—-Rungon;j North District
19. Ship—Ger North District
20. Juranpur Murshidabad
New Telephone Exchange in West Midnapore _ 15
Bengal Burdwan - 10
. Bankura - 5
3228. SHRIHARADHAN ROY: Will the Purulia _ 5

Minister of COMMUNICATIONS be pleased
to state:

(a) whether the Government propose to
open new telephone exchanges in West
Bengal during the Eighth Five Year Plan
Period,; and

(b) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) Yes, Sir.

{b) the draft plan to open new telephone
exchanges district-wise during the 8th Five
Year Plar period is as under.—

Darjeeling -
Jalpaiguri -
Coochbehar -
Malda -
Woest Dinajpur -
Murshidabad -
Birbhum -
Howrah, Hooghly,

24 Parganas (North)

and (South) - 15

NOWDWOON

"MINISTRY OF
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Aslan Development Bank Assistance
for Power Projects

3229. SHRi GOPI NATH GAJAPATHI:
Will the Minister of POWER AND NON-
CONVENTIONAL ENERGY SOURCES be
pleased to state;

(a) whether the Government propose to
set up power projects in the country with
Asian Development Bank’s assistance;

(b) if so, the details of the power projects
proposed to be set up with this assistance,

(c) the amount expected tc be
obtained from the Bank tor this purpose;
and

(d) if so, the details thereof?

THE MINISTER OF STATE OF THE
POWER AND
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NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALP NATH RAI): (a) to
(d). Discussions are regularly held with the
Asian Development Bank (ADB) for financial
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and technical assistance for power projects.
Alist of power projects receiving ADB assis-
tances is given below:

S.No. Name of Project/ Capacity (MW)

Loar Amount (in US. $)

1. North Madras Thermal Power
Project (3x21 MW)

2. North Madras 2nd Loan

3. Unchahar Thermal Project
(2x210 MW)

4, Rayalseema Thormal Project

150

200

160

230

in addition to above, ADB has extended
aloan of Us $ 60 million and JPY 7500 million
to Power Finance Corporation (PFC) under
commercial Complementary Financing
Scheme for both North Madras TPS of TNEB
and Rayalseema TPS of APSEB.

[ Translation)

Generatlon of Electricity through
Windmill and Tidal Wave

3231. SHRI SUSHIL CHANDRA
VERMA: Will the Minister of POWER AND
NON-CONVENTIONAL ENERGY
SOURCES be pleased to state:

(a) The total megawatts of power
being generated in the country through
windmil, tidal wave and photo voltaic cell;
and ’

(b) the expenditure being incurred on
generation of power per kilo watt power
-through each of these devices?

THE MINISTER OF STATE OF THE
MINISTRY OFPOWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI

KALP NATHRAI): (a) Atotal capacity of 42.3

MW has so far been installed in the country
for generation of power through wind energy
and solar photovoltaic system of verious
ratings and for different applications. At
present there is no tidal project either under
construction or under operation in the coun-
try.

(b The average capital cost of wind
power project is Rs. 30,000 per KW. The
generation cost of solar photovoltaic sys-
tems varies from Rs. 8 to 20 per KWh de-
pending upon the location and size of the
systems.

Scheme by Alr india to Promote Tour-
ism

3232. SHRI GOVIND NIKAM: Will the
Minister of CIVIL AVIATION AND TOURISM
be pleased to state:

(a) whether the Air india in collaboration
with department of Tourism propose to for-
mulate a scheme to promote tourism; and

(b) if so, the details thereof?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
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DIA): (a) and (b). Air India in collaboration
with the Government of India Tourism
Department launched Tourism Promotion
operation initially in Europe and subse-
quently extended itto U. K., U. S. A. Austra-
lia, West Asia and Far East.

Under the Scheme, Air India offices
abroad jointly with the Government of India
Tourism Offices undertake the following
activities: '

{a} Media Planning and Advertising
india and ite tourism attractions.

(b} investing tour operarors and se-
lactad travel trade personnelto India
foi familiarisation trips.

fc’ Provide financial support to lead-

ing tour operators in foreign coun- -

tries for printing and production of
tour brochures on india.

(™ inviting travel writers tc India.

{e) Farticipating injoint promotions with
ieading Departmental Stores, Trade
Shows and Travel Marts.

Marathi Programmes from Bombay
Akashwan’

2233. SHRIGOVIND RAO NIKAM: Will
the Minister of INFORMATION AND BROAD-
CTASTING be pleased to state:

(a) whather half—an—hour programme a
week is broadcast in Marathi on F. M. band
of Bombay Akashwani;

(b) of sc, the reasons for allotting such
a small period tc Marathi language pro-
grammes;

(c) whether the Government propose to
incraasa to pariod of broadcasting of Marathi
language or: this band; and
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(d) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARI GIRWA VYAS):
(a) No, Sir. The total quantum of Marathi
music programmes broadcast from FM
channel of All india Radio, Bombay is two
hours and ten minutes per week.

(b) Does not arise.
(c) No, Sir.
(d) Does not arise.
Export of Alloy Stes!

3234 SHRI GOVINDRAC NIKAM: Will
the Minister of STEEL be pieased to state:

(a) the avarage production of alioy steel
ir the country, during the last five years,
vear-wise;

(b) the steps propcsed toc be taken to
export alloy stee!; and

(c) if not, the reasons thereof?
THE MINISTER OF STATE IN THE

MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) The total production of

- alioy steel {including stainiess steel) semis

for the iast five years in respect of main
producers and the Electric Arc Furniace (EAF)
units is given below:

Qty. in ‘ooo tonnes

Year Quaniity
1986-87 678
1987-88 675
1988-89 787
1989-90 901
1990-91 1028
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{b) Some of the measure taken by the
Government to facilitate alloy steel export
are:

(i) Reduction in import duty on steel
melting scrap from 35% to 10%.

(i) Allowing import of modern equip-
ment and technology for quality
improvement and cost reduction of
alloy steel preducers.

(iii) Duty free import of raw materials
including alloying elements, for
export production through advance
licensing scheme as per the policy.

(iv) Conversion fo 60% export earning
at market rate of foreign exchange,
and

(v) Liberal clearances of export pro-
posals.

(c) Does not arise.
[English]

Ditference in Pay Scales of MTNL and
DOT Employees

3235, SHRI GOVINDRAO NIKAM: Will
the Minister of COMMUNICATIONS be
pleased to state:

(a) the difference in the pay scales and
allowances being paid to the employees of
the Mahanagar Telephone Nigam Limited
and the employees of the Department of
Telecommunications;

(b) whether resentment among the )

employees is increasing due to this dispar-
ity:

(c) it so, the steps being taken by the
Government to resolve this issues;

(d) whether with the formation of a Public
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Sector Undertaking, the employees start
demanding more pay scales and aliowances
and their demands are always accepted by
the Government; and

(e) it so, the steps proposed to be taken
by the Government to curb this tendency?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P. V. RANGAYYA NAIDU): (a) There is no
difference in pay scales and allowances of
employees of Mahanagar Telephone Nigam
Limited and Department of Telecommunica-
tions. However, Group ‘C’ and ‘D’ employ-
ees in M. T. N. L. who are on deemed
deputation from Department of Telecom-
munications have been sanctioned an ad-
hoc amount of RS. 100/~ per month with
effect from 1.9.1990 as their terms and
conditions for absorption in MTNL have not
been finalised so far. This payment will be
adjusted towards dues to such employees
when the said terms and conditions are
finalised.

(b) and (c). Yes, Sir. This adhoc sanc-

. tion did lead to resentment among the

employees of Department of Telecom.
Consequently, the Government constituted
a high level Committee known as Athreya
Committes, for a high level Committee know
as Athreya Committee, for recommending
the most appropriate organisational struc-
ture for the management of telecommunica-
tion services in the country. The report is
under consideration of the Government.

(d) and (e). The pay packages for the
public sector and Government employees
are different. Some amount of disparity be-
tween the two at any given time exists.

Assistance to States for Development
of Tourism

3236. SHRIMAT!I MALINI BHAT-
TACHARYA: Wilithe Ministerof CIVIL AVIA-
TION AND TOURISM be pleased to
state:
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(a) whether the Union Government
provide assistance of the State Government
of the development of tourism in the States;
and

(b) if so, the details of such assistance
provided during each of the last three years,
till date, State-wise?

THE MINISTER OF CiVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
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DIA): (a) Yes, Sir. The Central Department of
Tourism extends financial assistance to the
State Government for specific projects,
dependent upon their merits, availability of
founds and inter-se priorities.

(b) The details of financial assistance
sanctioned to each State during the last

three years are given in the enclosed state-
ment,

STATEMENT
Sl Name of the State Amount senctioned
No.
1989-90 1990-91 1991-92
(lill Date)
(Rs. in lakhs)
1. Andhra Pradesh . 116.35 73.47 79.61
2. Arunachal Pradesh - 07.35 05.36
3. Assam - 22.67 85.71
4. Bihar - 138.44 102.29
5. Goa 05.00 - 33.78
6. Gujarat 36.71 99.55 114.07
7. Haryana 13.53 230.46 4110
8. Himachal Pradesh 2513 80.31 99.18
9. ;Jammu & Kashmir 125.75 90.89 4733
10. Karnataka 45.81 91.11 66.51
11. Kerala 85.02 190.19 74.79
12. Madhya Pradesh 46.01 234.36 201.58
13. Maharashtra 08.30 1 4é.61 142.69

14. Manipur

- 15.12 -




Damage to Pearls and Jewels in Orissa

3237 SHR!' MRUTYUNJAYA NAYAK:
Will the Ministsr of MINES be pleased to
state:

(a; whether it 15 a fact that every year
psarls and jewels worth millions of rupees
are being damagec in Orissa;

(b; if so, the veaction of the Government
thereto:

(c; tha step:: being taken by the Govemn-
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SL  Name of the State " Amount senctioned
e 1989-90 1990-91 1991-92
(lill Date)
(Rs. in lakhs)
15. Meghalaya 09.74 2233 38.7—0— |
16. Mizoram - 20.02 06.45
17. Nagaland 67.94 3454 12.00
18. Orissa - 121.61 115.50
19, Punjb 15.93 48.13 14.44
20. Rajasthan 26.25 152.34 74.68
21 Sikkim - 59.71 709
22 Tamt Nadv 37.94 134.47 4¢.44
23. Tripura 04.91 2355 09.97
24, Utta: Pradesh 132.97 397.87 20.07
25. West Bengal 07.50 320.15 36.73
TOVAL 809.79 275128 1542~. ég
{Transiatior, men! to stcp the damag. of pearls and

lawaels in Orissa - and
(d) i not, the reasons the:ruof ?

THE MINISTER OF STATE IN THE
MINISTRY OF MINES (SHR!I BALRAM
SINGH YADAV): () and (b). Sporedic inci
dents of clandestine mining of precious and
semi-precious stones are reported from timo
to time in the Stateof Orissa. To stop such
illegal mining Government of Orissa have
anacted the Orissa Minerals (Prevention of
Theft, Sumgoling andg Other Unlawtul Activi-
tes) Act, 1989 and have also notified appro-
priate Rules thereunder.
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(c)and (d). Assistance has been sought
from UNDP inassessment or promisinggem-—
stones bearing areas and for setting up of
Gam-stone Testing Laboratory for identifi-
cation, testing and evaluation of different
types of precious and semi- precious stones.

[English]

Proposal for Development of Tourism
in Ayodhya

3238. SHRISYED SHAHABUDDIN: Wili
the Ministerof CIVIL AVIATION AND TOUR-
ISM B BE pleased to state:

(a) whether the Union Government have
under consideration any scheme, suo-moto
or proposed by the State Government of
Uttar Pradesh for the development f tourism
in Ayodhya;

(b) whether any scheme or modification
of an earlier scheme has been submitted by
the State Government during 1981-92;

{c) if so, the brief particulars of the
scheme including its objects and purposs,
estimated cost and the quantum of Central
assistance sought; and

(d) the reaction ot the Union Govern-
ment therecfor?

THE MINISTER OF CIVIL AVIATION
AND TCURISM (SHR! MADHAV RAD
SCINDIA): (a)to (d). Stete Government have
proposed construction of a Yatii Niwas to
provide budge! accommodation to tourists
visiting Ayodhya. They have been informed
thatthe Central Departmentof Tourism would
consider extending financial assistance for
this scheme provided the complete project
proposal alongwith detailed estimates are
sent by them according to the prescribed
procedure.
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Exchange of Information on Water
Resource Development

3239. -SHRI K. H. MUNIYAPPA:
SHRI V. KRISHNA RAO:
SHRI J. CHOKKA RAO:

Wil the Minister of WATER RE-
SOURCES be pleased to state:

(a) whether there is any proposal to
introduce a Bill during the current Budget
Session to facilitate the sxchange of infor-
mation on water resources development ;
and

(b} if so, the details therecf 7

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) and (b.) National Water Re-
sources Council under the Chairman Trip of
the Prime Minister adopted a National Water
policy in September, 1987 which among
other things, states that a Standardised
National Information System shouid be es-
tablished for data regarding water availabil-
ity and actual water use and comprehensive
and reasonably readiabie further demand
for water for diverse purposes. The National
Water Board. constituted in September, 1890
to make suggestior:s for undertaking appro-
priate programme in pursuance of the direc-
tivas in the Naticna! Water Policy, has setup
asubcommittes inits {irst meeting to prepare
a draft Water information Bill. The Sub-
Committee has submitted its report and atter
censidaration, the National Water Board has
requested aii the State in its third meeting
heid on 20.1.1992 to get the Bill examined
and furnish the views to the Board. introduc-
tion of the 8ill depends upon how soon the
State Government concur to the draft Bill in
the National Water Board.
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[ Translation)
Use of Synthetics in Fruit Juice

3240. SHRISURENDRA PAL PATHAK:
Will the Minister of FOOD PROCESSING
INDUSTRIES be pleased to state:

(a) whether the use of synthetics in cola
drinks is considered to be a health hazard by
the Government;

(b) if so, the steps proposed to be taken
by the Government 1o stop its use;

(c) whether the Government propose to
enact law for mandatory use of fixed quantity
of fruit juice; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD PROCESSING: IN-
DUSTRIES (SHRIGIRIDHAR GOMANGO):
(a) No, Sir. Cola drinks conforming to stan-
dards of Prevention of Food Adulteration Act
(PFA) and Fruit Products Order (FPO) do not
pose any health haz ard.

(b) Does not arise.

(c) No, Sir. Thefe is no proposalto enact ‘

law for mandatory use of fixed quantity of
fruit juice in Cola drinks.

(d) Does not arise.

Area affected by Water and Wind
Erosion in Uttar Pradesh

3241. SHRIHARIKEWAL PRASAD: Will
the Minister of WATER RESOURCES be
please to state:

(a) whether any survey has been con-
ducted on the affected areas by Water and

Wind erosion in Uttar Pradesh;

(b) it so, the details of area affected
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thereof during the last three years;

(c) the value of crop loss as a result
thereof during the last three years; and

(d)the amount allocated to Uttar Pradesh
by the Union Government to tackle this prob-
lem?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) and (b). Yes Sir. Area affected
is assessed as 13115 Thousand Hectares.

(c) No Systematic analysis of the crop
loss has been carried out.

(d) An expenditure of Rupees 26.7619
crores has been incurred.

‘Jal Dhara Scheme’ of U. P.

3242. SHRIHARIKEWAL PRASAD: Will
the Minister of POWER-NON-CONVEN-
TIONAL ENERGY SOURCES be pleasedto
state: .

(a) the target fixed for sinking wells
under ‘Jal Dhara Scheme’ in Uttar Pradesh
during the last years; and

(b) the extent to which the target has
since been achieved during this period?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON- CON-
VENTIONAL ENERGY SOURCES (SHRI
KALP NATHRAI):(a)and (b). The ‘Jaldhara’
Scheme was a one-time measure initiated
by the Government in 1988-89, to provide
pumpsets to marginal farmers in identified
Draught Prone Areas of 13 States. Even
though a target of 7,073 pumpsets was

. proposed under the Scheme for Uttar

Pradesh, the scheme was nottakenupinthe
State and hence the achievement was nil.
The Scheme is no more in operation.
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12.00 hrs.

RE. SPLIT IN TELUGU DESAM PARTY
[Translation)

SHRI RAM LAKHAN SINGH YADAV
(Arrah): Mr. Speaker, Sir, while laying the
foundation of the Heavy Engineering Corpo-
ration of Bihar, Pandit Jawahar Lal Nehru,
the then Prime Minister, had rightly said that
this factory would be a unique one and would
prove to be the ‘mother factory in Asia. He
had saidthatit would manufacture and supply
machines for other big factories. Thisfactory
was built at a cost of Rs. 400 crore but now
its assets have gone upto thousands crores
of rupees. It is capable of manufacturing
machines for other factories as well manu-
facturing machineguns and tanks for meet-
ing strategic requirements.

In spite of the fact that it meets the
orders in time and maintains 110% quality, it
is not getting orders from other Government
factories which are supposed to place or-
ders with it. During the last two years nearly
Rs. 18,000 crore were sanctioned as grant
by the Government to expand different steel
factories, but this factory was sanctioned Rs.
600 crore only. The remaining funds were
allocated to all private companies which are
totally against national interests. It will natu-
rally result in loss of this, factory.

It is said that its losses have gone upto
Rs. 100 crore whereas it still pays an amount
of Rs. 165 crore as excise duty and other
taxes to the Government exchequer. It is
very surprising and undesirable that the
Reserve Bank of India charges interest @
25% from it.

Accordingto agreement signed between
the H.E.C. and the Central Government on
October 30, 1991, this factory was supposed
to receive a sum of Rs. 65 crore from the
Central Government during the year 1991-
92 but not a single paisa has been paid to it
so far.

At the instance of the Hon. Prime Minis-
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ter, a central team comprising 3 experts was
sent there in the first half of this month which
held an enquiry in this regard. In its report,
the enquiry team has recommended sanc-
tion of Rs. 40 crore in additionto the said Rs.
65 crore to this factory in this very month.
Otherwise, this factory which is the most
useful and important for the country will
come to a last very shortly.

Even now, 22,000 people are earning a
living from this factory and about 2 lakh of
their dependents are getting sustenance from
it.

|, therefore, request that the factory
should be freed it from the grip of bureauc-
racy and the Central Government should
take immediate measures to revive the fac-
tory and pay the funds this very month ac-
cording to this agreement and issue orders
to various factories to place orders with it

[English]

SHRI SOBHANADREESWARA RAO
VADDE (Vijayawada): Mr. Speaker, Sir, with
all due regard and respect to the Chair, |
would like to make out some important
matters. The ruling parly is encouraging
defections from the Opposition parties and it
is engineering split in some political parties.
Very recently, they had spilit a political party
inMaharashtra. Now, they have engineered
adefection from our Telugu Desam Party. In
fact, the Telugu Desam Party, which was
established as a regional party, has certain
principles. For a definite reason, since Shri
P.V.Narasimha Rao Garu, the present Prime
Minister, as Prime Minister, contested the
Nandyal bye-elections, our Party President
was good enough and thought it fit — be-
cause for the first time, after Independence
a person from the South and more so from
our State of Andhra Pradesh has been func-
tioning as Prime Minister of this great coun-
try —not to field a candidate against Shri P.V.
Narasimha Rao. And now this ruling party
which is in short of majority by some Mem-
bers, they have engineered defections from
our Telugu Desam Party. You are aware of
it. 1 will not go into the details of chronology
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of events because you yourself were the
person before whom allthese developments
have taken place. They had come to you,
met you and exprassed their intentions and
submitted their letters to you. It is very
disturbing tofindthat some responsible Union
Minister had to advise our former Members,
colleagues about the draft of the letter that
should be submitted to you. It came in the
press also that some of these Members had
“stayed in a guest house belonging to an
agricuitural university of an adjoining State,
~ very near to our capital city. And unfortu-
nately, the ru!ing party’s hand is very amply
clear in this process of defections and split.
it is mcs! unfortunate that this Government
- fweaded by the present Prime Minister who
says that this Covernment is interestsd in
establishing certain moral values in the po-
litical system and also he has some behalfin
arviving at 8 consensus with all the political
as, have left all these things to the winds
n el guestion of survival came. Ris
iy shame that without any hesita-
y have encouraged the delections
sy have engineered it. What fwant to
wring 1o your kind notice is my agony and
deep sense uf heart-burning. Iwill not repeat
again what all has happened. But | would
fike to bring to the hon. Chair's notice the
letter which 1 have given you — you remem-
ber that — to enquire from each and svary
Member who had earlier given letters to your
goodself expressing theirintentions and later
on changing their views. And aiso, some
Members, after meeting you on the 12th,
were not seen anywhere. When we told you
tokindly examinethat, you were good enough
to say that you would examine each and
every person. Our Members had alsc brought
it to your notice that they were having the
parliamentary party meeting in Hyderabad
on 14th. Then you said, “do not be worried.
There is no hurry. | will take some time and
definitely you will be given an opportunity...,”

(Interruptions)

MR. SPEAKER: Please, | do not have
an opportunity to explain on the floor of the
House what ! said in the Chamber. You can
talk to me in my Chamber.
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(Interruptions)

SHRI SOBHANADREESWARA RAO
VADDE: We felt very much alarmed whenon
13th alefter was sentto the persons who had
parted company with us. | am not going into
the merits of it. You were good enocugh to
sign a letter stating that so and so division
numbers were allotted to them because you
treated it as a split in a group. Againina |
mattar of two hours, another letier was sent
to another Member who aiso had parted
company... (inferruptions.) |

MR. SPEAKER: | will explain to you &
averything in my Chamber and not hers.

SHRI SOBHAMADREESWARA RAO
YADDE: While inthe case of Janata Dal, the
decision could not be talken for nearly two 4
months and now inyespect of Members from
our Telugu Desam who have destructed and
anginesrad a split, vou are kind enough fo
take some decision in a matter of 48 hours..,
{Interruptions) ‘

Sir, | am nol guestioning; let me make it
clear.

{Imterruptions)

MR. SPEAKER: Please, just a minute
Shri Rao. Now, | am going fo allow Shri Raju. ,
Shri Rao, 1 am just saying that you cancoms
to me and mest me in the Chamber and fwill -
explain fo you. If you are discussing sverny
ruling of the Speaker, in the House, the
becomes very difficult for ma to explain a
for you to cornpiy with it. So, let us discuss
it in the Chamber. As far as other part is
concerned, let us not be very touchy abo
that. Something has happened and it is
bound to be felt by the Members. Let usnot
be touchy about that. 3

{Interruptions)

MR. SPEAKER: Please, it is not naces-n
sary. You take your seats.

SHR! NIRMAL KANTI CHATTERJEE"”
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(Dumdum): | want to say something differ-
ent. .

MR. SPEAKER: Shri Nirmal, | am not
allowing you. Shri Raju.

SHRI BH. VWAYAKUMAR RAJU (Nar-
sapur): Hon. Speaker, Sir, | am very thankful
to you for giving me an opportunity.

Shri. V.S. Rao, narrated everything in
this august. House which is false and which
is without any evidence. | want to say
categorically thaton 11th, we had submitted
our resignation and we have formed a new
party. (Interruptions)

SHRI SOBHANADREESWARA RAO
VADDE: Sir, they have formed a new party!

SHRI BH. VWWJAYAKUMAR RAJU: That
is Telugu Desam group. (Interruptions) It is
my party and it is not your party. (/nterrup-
tions) Sir, let me tell you. We submitted our
paperstoyou. Before we cameto submitthe
papers to you, these people came alongwith
some outsiders and they pulled down my
Members and thrown them out and they took
away three Members from my group. (Inter-
ruptions) Let me say Sir. (Interruptions)

SHRI SOBHANADREESWARA RAO
VADDE: Have we kept them in any Guest
House? (Interruptions)

SHRI BH. VWAYAKUMAR RAJU: Sir,
he is telling a false story. He said that we
stayed in an Agriculture Minister's farm
house. Thatis wrong. | am having the proof
of evidence asto where | had stayed. | never
stayed there. | have the proof of evidence
and we can produce the bills before you. |
amtelling you and [ am also challenging him.
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